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BEFORE THE HON'BLE NATIONAL GREEN TRIBU~ 

PRINCIPAL BENCH, NEW DELHI 

O.A. NO. 617 OF 2022 

IN THE MATTER OF: 

PUSHPENDER 

VERSUS 

STATE OF UTTAR PRADESH & OTHERS 

... APPLICANT 

.. . RESPONDENTS 

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 5, 

ULTRATECH CEMENT LIMITED IN COMPLIANCE WITH THE ORDER 

DATED 16.05.2023 

I, Amitabh Kumar, Son of Shri Prabhu Nath Agarwal, aged about 45 years, working 

for gain with Respondent No. 5, UltraTech Cement Limited, Bara Cement Works, 

Post-Lohgara, Tehsil: Bara, Dist: Prayagraj - 212107, do hereby solemnly affinn and 

state as under: 

1. That I am the authorized signatory of the Respondent No. 5 Company in the 

abovementioned Original Application and as such I am well conversant with 

the facts and circumstances of the present case, based on the infonnation and 

knowledge as derived from the records maintained by Respondent No. 5 in 

the ordinary course of its business. 
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It is prayed that the contents: the reply dated 18.04.20iat;,;jf: :),_ ~ 
"U -., ¥ I , .. ( / / 

Respondent No. 5 to the Joint Committee Report ("Reply to J ~ ) _and ~ 1 ~ ' 

'I "<' 

the Additional Reply dated 15.05.2023 ("Additional Reply") be ~ ad fs art 

and parcel for the purpose of the present reply. The contents of the same are 

not repeated herein for the sake of brevity. 

3. The present affidavit is being filed in pursuance and compliance of the 

directions issued by this Hon'ble Tribunal in its order dated 16.05.2023 

whereby this Hon'ble Tribunal has noted that it found the earlier to replies 

filed by the answering Respondent to be "vague/evasive". 

At the outset it is humbly submitted that the answering respondent had 

endeavored to submit an exhaustive response as to how it has taken all the 

remedial measures recommended by the Committee and how it was compliant 

with all the conditions of EC and CTO. The answering Respondent, in 

pursuance of the directions of this Hon'ble Tribunal is again endeavoring to 

submit an exhaustive response detailing the remedial measures undertaken 

and the compliance with EC/CTO conditions. 

Remedial measures in accordance with recommendations of Joint 

Committee 
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4. It is reiterated that the Joint Committee appointed by this Ho~~--. 

did not find the Respondent No. 5 to be a polluting unit and the rep<'lt o~...s,_..../ 

Joint Committee certified that the allegations made by the Applicant against 

the Respondent No. 5 were wholly unfounded and accordingly in their report 

have concluded that the pollution level during visit was "not found alarming". 

However, since certain recommendations were made by the Joint Committee 

to obviate "possibility of adverse impact of air pollution", the Respondent No. 

5 took remedial measures in accordance with such recommendations. It may 

be noted that the said recommendations are identical to the conditions 

stipulated in EC and CTO for which Six monthly compliance reports are 

regularly being filed before the Ministry of Environment and Forests & 

Climate Change (MoEF & CC) and Uttar Pradesh Pollution Control Board 

(UPPCB). 

It is submitted that the reply to the Joint committee report filed by R-5 on 

18.04.2023 dealt with how the Answering Respondent had taken remedial 

measures as recommended by the committee, at Pages 109-125 and had 

produced the supporting documents. A tabular chart showing the 

recommendations made and the remedial measures taken by the answering 

Respondent No. 5 along with supporting documents is annexed hereto and 

marked as ANNEXURE RS/A. (Colly) 
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Environmental Clearance 

5. 
-

It is further submitted that the CTO and EC conditions reqm-~a'rlP~ 
·~ --- ~ 

lil 

Respondent to submit regular compliance reports showing comp · ant~l"f;U, 

each EC condition and CTO condition. The authorities have not raised any 

objection or highlighted any discrepancies with respect to the said compliance 

reports till date despite the fact that two compliance reports have· been 

submitted to the Authorities i.e EC compliance report on 19.05.2023 and CTO 

compliance report on 9.06.2023, since the initiation of the present 

proceedings. 

6. The EC conditions compliance reports in Tabular form for the period April 

2022 to September 2022 filed with Moef & CC along with supporting 

docwnents is annexed to the Reply of Joint committee as Annexure R/9 at 

Pages 163-174 and the EC conditions compliance report in Tabular form for 

the period October 2022 to March 2023 filed with MoeF & CC along with 

supporting documents are annexed as Annexure A to the additional reply at 

Pages 577-714. Respondent no.5 craves leave to rely upon the same. The 

compliance report was submitted to the MoEF & CC vide email dated 

20.05.2023, a copy of which along with annexures is annexed herewith and 

marked as ANNEXURE RS/B. In the event this Hon'ble Tribunal finds that 
(Colly) 

any point needs further clarification, Respondent No.5 is willing to provide 

the same. 
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The next six-monthly compliance report is due to be submitted to Mq.E~ & / 
\. -> 

CC in November, 2023 and is under preparation. There has been no\ ,iola.tiun- "p 1/ .. ,, .__. 

of the EC conditions. The reports sought for by this Hon'ble Tribunal from 

Respondent Nos. 2 and 3 regarding compliance by R-5 will also verify the 

compliance status of the same. 

Consent to Operate 

8. Further, the Respondent No. 5 had filed six monthly CTO compliance reports 

in Tabular form for the period July 2022 to December 2022 filed with UPPCB 

is annexed to the Reply of Joint committee as Annexure R/10 at Pages 175-

179 and the CTO conditions compliance report in Tabular form for the period 

April 2023 to June 2023 filed with UPPCB along with supporting documents 

are annexed as Annexure B to the additional reply at Pages 715-768. The said 

compliance report was physically submitted to the office of UPPCB on 

24.06.2023 and the receipt of the same is acknowledged with the sign and seal 

of office of UPPCB. Copy of Compliance report (for the period of April-2023 

to June-2023) duly acknowledged by office ofUPPCB, along with Annexures, 

is annexed herewith and marked as ANNEXURE R5/C. Respondent no.5 
(Colly) 

craves leave to rely upon the same. In the event this Hon'ble Tribunal finds 

that any point needs further clarification, Respondent No.5 is willing to 

provide the same. 
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R-5 will also verify the compliance status of the same. 

CSR Activities of the Respondent No. 5 

l 0. As stated in the Additional Reply, the EC granted to the Respondent No. 5 

also requires it to undertake CSR Activities. The CSR details forms part of the 

EC compliance report and is at Pages 692-714 of the Additional reply dated 

15.5.2023 filed by Respondent No.5. 

11. It is clear from the above and the affidavits filed earlier before this Hon'ble 

Tribunal that the Respondent No. 5 has ensured compliance with the 

conditions stipulated under the EC, the CTO as well as other applicable laws. 

The Respondent No. 5 has ensured remedial measures as per the 

recommendations of the Joint Committee even though the Joint Committee 

did not find the Respondent No. 5 in violation of any of its conditions under 

the EC, CTO or any other applicable law. 

12. It is therefore, submitted that the Respondent No. 5 has duly complied with 

the directions of this Hon'ble Tribunal issued from time to time. It is submitted 

that the present affidavit is being filed without prejudice to the contentions 

raised in Writ Petition (C) No. 5809/2023 pending before the Hon'ble High 

Court of Delhi. 
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13. That the present affidavit has been drafted w,der my instructions • and tl_I~ / , 

~ rl 
contents herein are true and correct to my knowledge and belief.'\ ~ . t . , ·, / 

.,,, ' , .. ~ / 
~ 

14. That the annexures filed along with the present affidavit are true copies of 

their respective originals. 

DEPONENT 

VERlFICATION 

I, the Deponent abovenamed do hereby verify that the contents of 

foregoing affidavit are true and correct to my knowledge, no part of it is false 

and nothing material has been concealed therefrom. 

Verified at ____ on this the __ day of August, 2023. 

DEPONENT 
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Certificate No. 

Certificate Issued Date 

Account Reference 

Unique Doc. Reference 

Purchased by 

Description of Document 

Property Description 

Consideration Price (Rs.) 

First Party 

Second Party 

Stamp Duty Paid By 

Stamp Duty Amount(As.) 

INDIA NON JUDICIAL II llnllllllll!UIIIIIIIIIIHIIII IIIIIIIIH 
Government of Uttar Pradesh 

e-Stamp 

IN-UP8488n54338466V 
AC 

10-Aug-2023 04:45 PM AC 
NEWIMPACC (SV)/ up1437:i704P 

IN-UP848B7754338466V 

SUBIN-UPUP1437370465283256255629V 

AMITABH KUMAR SO PRABHU NATH AGARWAL 

Article 4 Affidavit 
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AMITABH KUMAR SO PRABHU NATH AGARWAL 
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AMITABH KUMAR SO PAABHU NATH AGARWAL 

10 
(Ten only) 
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, 1 I ;1 ·-. • • , 11; ~ P? 111, ,' _•:.1 11,: I, t . ·Pr kn1!et .. , 11 ,,,vah,t 
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ANNEXURE RS/A(Colly) 

REMEDIAL MEASURES TAKEN IN ACCORDANCE WITH THE 
RECOMMENDATIONS OF THE JOINT COMMITTEE 

RECOMMENDATION MEASURES TAKEN 

i. Gypsum handling yard was It is submitted that the Answering Respondent has 

found open and requires to be covered the gypsum storage shed. For covering of 
the Gypsum sheds on the side, GI sheets and 

covered and all transfer points curtains have been installed on the sides of the 

are required to be equipped with Gypsum yard. 

air pollution control devices as 
It is pertinent to note that gypsum inherently 

well as dust extraction and 
contains 10% moisture content in it, due to which 

suppression systems(to prevent it does not have the tendency to fly or escape in the 

and contain dispersion of air environment causing air pollution. 

pollution from the area). 
It is also pertinent to note that the Ambient Air 
Quality Monitoring Report for the location near the 
gypsum yard also shows that air quality is within 
the permissible limit. The same is also evidenced 
in the Fugitive Emission Monitoring Report of the 
Gypsum Yard. A copy of the Monitoring Report of 
the location near the gypsum yard is annexed 
hereto and marked as ANNEXURE RS/ A/1. A 
copy of the Fugitive Emission Monitoring Report 
of the gypsum yard and the material transfer points 
are annexed hereto and marked as ANNEXURE 
R5/A/2(Colly.). The monitoring is carried out by 
laboratory accredited by MoEF&CC and National 
Accreditation Board for Testing and Calibration 
Laboratory (NABL). 

It is pertinent to note that the data for ambient air, 
fugitive and stack emissions are required to be 
submitted to the Regional Office of the 
MoEF&CC, SPCB and CPCB on a regular basis as 
part of compliance of the Specific Condition No. 2 
of the EC granted to the Unit. The same is being 
sent to the MoEF&CC bi-annually as part of the 
Compliance Report of the EC. 
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Copy of the Compliance Report dt. 19.05.2023 
submitted on 20.05.2023 showing compliance 
with EC conditions (without annexures) is annexed 
hereto and marked as ANNEXURE- RS/A/3. 

A copy of the Compliance Report dt. 09.06.2023 
submitted on 24.06.2023 showing compliance 
with conditions of CTOs under the Air (Prevention 
and Control of Pollution) Act, 1981 and Water 
(Prevention and Control of Pollution) Act, 1974 
(without annexures)is annexed hereto and marked 
as ANNEXURE- RS/A/4. 

Furthermore, all the transfer points of Gypsum are 
covered and equipped with adequate dust control 
systems. All the conveyor belts are covered and 
equipped with dust extraction system with high 
efficiency bag filters at all the material transfer 
points and raw material hoppers to prevent the 
fugitive dust emissions. It may be noted that as 
many as 35 number of bag filters have been 
installed at various material transfer points and raw 
material hoppers to prevent the fugitive dust 
emission. 

Copies of photographs of the gypsum storage yards 
and material transfer points such as conveyor belt 
are annexed hereto and marked as ANNEXURE­
RS/ A/5. 

Detailed list of the bag filters installed at material 
transfer points is annexed hereto and marked as 
ANNEXURE -RS/A/6. 

It is also pertinent to note that the Unit is also 
subject to regular compliance of the conditions in 
the Consent to Operate under the Water Act dated 
25 July 2021 and under the Air Act dated 25 July 
2021 which require the Unit to ensure that it is 
equipped with pollution control devices to deal 
with air pollution. Specifically, the relevant 
General Conditions of the CTO under the Air Act 
are No. 4 and 6. The Specific Conditions of the 
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CTO under Air Act are Specific Conditions No. 
4,5,6,7,8,11. 

Relevant Specific Conditions in the CTO granted 
to the Unit under the Air Act are as follows: 
"4. Industry shall comply with the Ambient Air 
Quality Standard 2009" 
"5. The industry shall operate and maintain 
installed APCS in such a manner to achieve the 
emission standards as prescribed under 
Environment (Protection) Rules, 1986" 
"6. Industry shall operate and maintain water 
sprinkler to suppress dust inside the premises. 
Industry shall maintain proper housekeeping and 
proper dust control arrangement at loading and 
unloading areas. " 
"7. Industry has established Ambient Air Quality 
Monitoring Stations at 2 locations. Industry shall 
establish Ambient Air Quality Monitoring Stations 
at O 1 more locations at 120 degree apart from each 
other with connectivity to CPCB server within 3 
months" 
"8. Industry shall install online continuous 
emission monitoring system and ensure its 
connectivity to CPCB server. Industry shall also 
calibrate installed OCEMS facility from 
recognised agency on six monthly basis. " 
"11. Industry shall submit the stack/ambient air 
monitoring report of NABL accredited laboratory 
within 1 month and thereafter on quarterly basis to 

the Board" 

Additionally, General Condition Nos. 3, 11, 12 and 
13 of the EC are also relevant for the aforesaid 
recommendation and provide for regular 
submission of reports highlighting the status of 
emissions of PMl0, PM 2.5, SO2 and NOX and 
require that the same are subjected to the scrutiny 
of the Regional Office of the MoEF &CC 
alongwith the CPCB and the SPCB. 
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ii. There are fugitive emissions 

from construction activities 

within the unit area, which 

should be dealt with 

appropriately. 

16 
Therefore, the Unit is already subjected to regular 
monitoring and compliance in respect of the 
aforesaid recommendation and observation of the 
Joint Committee. 
The construction activities were for improvement 
of environment such as, construction of concrete 
roads and paved area within the premises, covering 
of conveyor belts, installation of water sprinklers, 
covered shed for raw materials, storm water drains, 
green belt plantations etc. They were delayed due 
to the Covid -19 pandemic but now the 
construction is over and there is no fugitive 
emission. 

It is submitted that the standalone Grinding Unit 
was taken over by the Answering Respondent in 
January 2020. The takeover entailed certain 
constructions considered appropriate and 
necessary for smooth functioning of the Grinding 
Unit by the new Management. As stated above 
constructions were for environment improvement. 

However, the onset of the COVID 19 pandemic 
followed by a complete lockdown starting from 
March 2020, resulted in halting of the works. 
Therefore, all the project activities that were 
initiated after the takeover in January 2020 could 
not be completed in a reasonable time. 

It may be noted that besides the delay attributable 
to COVID 19, delay in construction projects was 
also attributable to an unusually high level of 
rainfall in the region which resulted into 
waterlogging across the plant severely impacting 
project construction as well as operation. In view 
of the same, the storm water drain was constructed 
to safeguard normal operations of the plant and 
prevent any undue delay in other works inside the 
Unit. 

Once the COVID 19 pandemic settled down and 
the climatic conditions improved, project activities 
were resumed and completed entirely in December 
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2022. The Answering Respondent has spent 
approximately Rs. 15 crores for the construction of 
the aforementioned environment improvement 

infrastructure. 

Copies of the photographs of the sprinkling 

system, concrete roads are annexed hereto and 
marked as Annexure- R5/A/7 (Colly.). 

Besides the aforesaid, it is pertinent to note that 
this recommendation of the Joint Committee has 
also been addressed in the General Conditions No. 
4 and 6 and Specific Conditions No. 4,5,6,7,8 and 

11 of the CTO under Air Act. 

The aforesaid relevant conditions of the CTO 
under the Air Act have been duly complied with as 
also detailed in the Compliance Report dated 22 

December 2022 and 9.6.2023. 

Pertinently, as per General Condition No. 3 of EC, 
the Unit has installed 4 Ambient Air Quality 
Monitoring Stations and accordingly all the reports 
generated from the said stations are submitted 
periodically to the relevant authorities. However, 
till date, no authority has issued any notice for any 

violations of specified limits of em1ss10ns, 
including the period for when construction was 

underway in the Unit. 

In compliance with Specific Condition No. 11 of 
the EC, the Unit has installed adequate 
mechanisms for dealing with fugitive emissions in 
the plant vicinity and the same is being uploaded 
on the website of the Respondent No.5. 

Further, as per Specific Condition No.2 of the EC, 
Respondent No.5 is already submitting Fugitive 
Emission Reports and Ambient Air Monitoring 
Report along with other reports to the authorities 
to show that the emissions are under prescribed 

limit. 

1120



iii. Adequate attention has not been 

given to plantation and its 

survival in and around the plant. 

18 
Furthermore, as per General Condition No.13 of 
the EC, Respondent No.5 is submitting the 
Environmental statement which captures all the 
reports related to Ambient Air Monitoring and 
Fugitive Emission Reports. 

In view of the fact that there are conditions in EC 
and CTO for mitigation of fugitive emissions, the 
same will be monitored regularly by the relevant 
authorities. 
The takeover of the Grinding Unit was undertaken 
in January 2020 which was shortly followed with 
the onset of the COVID 19 pandemic and the 
lockdown. Therefore, several projects and 

Appropriate green belt is activities that were initiated, including that of 
plantation in and around the Grinding Unit could 
not be attended to adequately for the next few 

required to prevent pollution in 

the surrounding area. months. Thereafter, the process of green belt 
plantation was resumed in the month of June 2020 
and a total of 9775 saplings were planted between 
June 2020 to September 2020. 

However, the area witnessed an unusually heavy 
rainfall in the month of August 2021, which largely 
affected the green belt plantation due to 
waterlogging and impacted the survival rate of the 
saplings severely. The,rainfall was to the extent of 
1275 mm and was the highest rainfall recorded in 
the region, in a very long time. It is pertinent to 
highlight that the area wherein the Grinding Unit 
is established is a low-lying area, therefore, water 
logging proved to be a big challenge in managing 
the survival rate of the green belt plantation. The 
Respondent No.5 has therefore constructed a storm 
water drain to arrest the flooding and waterlogging 
in the premises and has planted a total of 15,775 
saplings of various species till date as per the 
Miyawaki System and is employing the best of 
efforts to elongate the life and survival rate of the 
saplings so planted. 

Copies of the photographs of the flooding and 
waterlogging which destroyed the green belt 
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plantation are annexed hereto and marked as 
ANNEXURE- RS/A/8. 

Copies of the photographs of the green belt 
plantation undertaken by the Answering 
Respondent are annexed hereto and marked as 
ANNEXURE- RS/ A/9. 

Besides the aforesaid, it is pertinent to note that the 
concerns of the Joint Committee pertaining to the 
green belt and plantation have already been 
included in the EC as Specific Condition Nos. 4 
and 7, which are reproduced hereinbelow: 
"iv. A green belt of 50 to 100 meters width shall be 
provided all along the boundary of the plant. 3 to 
4 layers of local trees shall be planted in the green 

belt." 
"vii. Green belt (3-tier) approximately 15-20m 
width shall be developed in vacant areas, transfer 
points covering a total area of 33% of total plant 
area. Tree plantation shall be in down wind based 
on the prevalent wind direction at the site. The 
details of these including photographs taken in 
time series consistent for the same season every 
year shall be submitted as a part of six-monthly 
compliance report. " 

The Unit of the Respondent No.5 is continuously 
striving to ensure compliance with the aforesaid 
relevant specific EC conditions and the future 
action plan for the same have been provided in the 
Compliance Report, for EC conditions, dated 
23.11.2023 and 19.5.2023. 

iv. Movement of vehicles should be It is submitted that the roads inside the plant 

followed by dust separation premises are all concrete roads and regular 
sweeping 1s carried out on the roads by 

system within the plant. mechanized vaccum sweeping machines to 
minimize the fugitive dust emissions. 
Furthermore, as described in the preceding 
paragraphs, an elaborate sprinkling system has 
been installed in the plant for the purpose of 
sprinkling water which inter alia helps m 
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suppression of dust and arresting fugitive 

emissions. 

Besides the sprinkling system, water tankers are 
also deployed to spray water on the haul roads and 
the unpaved areas around the Grinding Unit. This 
serves the purpose of suppression of dust and 
arresting fugitive emissions in the neighboring 
areas. 

Copies of the photographs depicting the fugitive 
dust emission suppression measures which include 
regular sprinkling, deployment of water tankers are 
annexed hereto and marked as ANNEXURE­
R5/ A/10. 

Besides the aforesaid, it must be noted that the 
maximum speed permissible for vehicles in the 
premises is 1 Okm/h which largely decreased the 
potential for pollution to be caused by movement 

of vehicles. 

Specific Condition No.6 of the CTO under Act is 
relevant for the purpose of the aforesaid 
recommendation wherein it 1s provided that: 
"Industry shall operate and maintain water 
sprinkler to suppress dust inside the premises. 
Industry shall maintain proper housekeeping and 
proper dust control arrangement at loading and 
unloading areas. " In compliance of the same, as 
already submitted hereinabove, water tankers are 
being used for suppression of dust. Further, 
vacuum sweeping machines are being used for 
regular cleaning. 

Specific Condition Nos. 11, 12 and 16 of the EC 
are also relevant for the purpose of the aforesaid 
recommendation of the joint Committee along 
with the status of their compliance as detailed in 
the Compliance Report dated 23.11.2022 and are 

reproduced hereinbelow: 
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"xi. Dry fog system shall be adopted to control 

fugitive emission in screening plant, transfer 
points. Wet system like water sprays/sprinklers 
shall be provided for dust suppression at Belt 
Conveyor Discharge and Screen Discharge 
locations. The raw material handling and 
processing area shall be provided with dust 
suppression systems. Water sprinkling 
arrangement shall be provided at raw material 

heaps." 

Compliance: As per the Central Pollution Control 
Board Guideline for control of Fugitive Dust 
Emission in Cement Plant, unit has installed 
adequate number of dust controlling systems in the 
form of bag filters at every material transfer point. 
All the raw materials are stored in covered silos 
and shed. The raw material handling and 
processing is provided with dust suppression 
system. Water sprinkling is routinely carried out in 
roadsides and main gate. 

"xii. Work zone floor shall be made 
concreted/asphalted. Internal roads shall be black 
topped. Regular sweeping/cleaning of roads shall 
be carried out to avoid accumulation of fine dust. 
Ensuring that road ways and vehicle wheels are 

kept clean " 

Compliance: Work zone floors are concreted. 
Roads are regularly swept to avoid accumulation 
of fine dust and fugitive emissions by using 
sweeping machine continuously. 

"xvi. Diesel powered vehicles and construction 
machinery are properly maintained to minimize 
the exhaust emission as well as noise generation. 
There shall be a separate area for their parking. " 

Compliance: All diesel-powered vehicles and 
construction machinery are maintained properly in 
order to minimize noise generated during vehicle 
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22 
movement. Separate parking areas are provided for 
heavy and light vehicles. 

The same is also submitted to the MoEF &CC as 
part of the Compliance Report of EC Conditions 
which shows that the Respondent No.5 is working 
to ensure minimal air pollution through vehicular 
movements and that dust separation system is 
followed pursuant to the said vehicular movement. 

v. Storm water drain should not be It 1s submitted that the process of cement 

used for discharging waste 

water and waste water should be 

delivered to ETP for treatment. 

manufacturing undertaken at the unit of the 
Answering Respondent is a completely dry process 
which uses state of the art technology for grinding 
of clinker and Gypsum and mixing of fly ash. 
There is absolutely no waste water generated from 
the manufacturing of cement in the Unit of the 
Answering Respondent. Therefore, there is no 
possibility of waste water, which is a byproduct of 
the manufacturing process, being discharged 
through the storm water drains. 

Furthermore, all the domestic sewage generated 
from the Unit of the Answering Respondent is 
being discharged and dealt with through a soak pit. 
Therefore, it must be noted that there is no waste 
water that is being generated by the Unit at all. 

The Unit is constructed in a low-lying area. 
Therefore, often times, water from adjacent areas 
comes flowing into the storm water drain created 
for the purpose of safeguarding the Unit and its 
operations from water logging. However, it must 
be noted that there is absolutely no waste water 
which is generated from the plant and therefore, 
there 1s no question of waste water being 
discharged in the storm water drain and the 
requirement of sending it to ETPs. 

A flowchart of the manufacturing process 
depicting that the manufacturing process is dry is 
annexed hereto and marked as ANNEXURE­
RS/ A/11. 
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23 
Copy of photographs depicting dry drainage and 
the storm water drain is annexed hereto and 
marked as ANNEXURE- RS/ A/12. 

Besides the aforesaid, it is submitted that the said 
recommendation of the Joint Committee has also 
been addressed by General Condition No.4 of the 
EC, which is reproduced hereinbelow: 

"iv. Industrial waste water shall be properly 
collected, treated so as to conform to the standards 
prescribed under GSR 422 (E) dated 19th may, 
1993 & 31st December, 1993 or as amended from 
time to time. The treated waste water shall be 
utilized for plantation purpose. " 

In the latest Compliance Report submitted to the 
MoEF&CC dated 19.05.2023 as well, it has been 
submitted that the present condition is inapplicable 
as the Cement Grinding is carried out through an 
entirely dry process in a closed circuit, hence, no 
waste water is generated. Additionally, the 
domestic waste is disposed in a soak pit. There 
have been no objections flagged to the same by the 
MoEF&CC, the SPCB or the CPCB. Therefore, 
the said recommendation is inapplicable and is 

misplaced. 

In addition to the aforesaid, the General Condition 
Nos. 2, 3 and 6 of the CTO under Water Act and 
the Specific Condition Nos. 9 of the EC are also 
relevant for the said recommendation. The said 
conditions have been reproduced hereinbelow 
along with the status of their compliance as also 
submitted in the Report dated 22.12.2022 and 
9.6.2023 of CTO compliance and 23.11.2022 and 
19.05.2023 of EC compliance: 

General Condition No.2, 3 and 6 of the CTO under 
Water Act: 
2. The quantity of maximum daily effluent 
discharge should not be more than 9.0 KLD per 
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24 
day which is described as domestic effluent to be 
discharged in the septic tank. 

"3. Arrangement should be made for collection of 
water used in process and domestic effluent 
separately in closed water supply system. The 
treated domestic and industrial effluent if 
discharged outside the premises, if meets at the end 
of final discharge point, arrangement should be 
made for measurement of effluent and for 
collecting its sample. Except the effluent informed 
in the application for consent no other effluent 
should enter in the said arrangements for 
collection of effluent. It should also be ensured 
that domestic effluent should not be discharged in 
storm water drain. " 

Compliance: The Unit is entirely compliant as it 
is a zero liquid discharge industry. No industrial 
effluent is generated. 

"6. The other pollutant for which norms have not 
been prescribed, the same should not be more than 
the norms prescribed for the water used in 
manufacturing process of the industry. " 

Compliance: The Unit is compliant. 

Specific Conditions 9 of the EC: 
"9. The Plant shall operate on a zero-discharge 
basis. Rainwater harvesting shall be adopted and 
the extent of requirement of water for the project 
from mines would be reduced. The detailed rain 
water harvesting plan including regular desilting 
operations carried out during pre-monsoon season 
shall be submitted as part of the 6 monthly 
compliance report. " 

Compliance: The Unit is a cement-grinding unit 
and will operated on a zero-discharge basis. No 
mme 1s associated with the project. Hence, 
utilization of mines water is not applicable. The 
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25 
rain water harvesting system has been adopted for 
the plant. 

Project Proponent must ensure As submitted in the preceding paragraphs, 1t 1s 

development of dust separation submitted that a total of 35 number of bag filters 
are installed to prevent the fugitive dust emission. 

and extraction systems Furthermore, all transfer points are covered by 
appropriately covering all sheeting as well as all belt conveyors are covered 

transfer and handling points. by canopies. Therefore, adequate provisions have 
been made for covering the material transfer points 
adequately to arrest fugitive emissions. 

It may also be noted that a dust load study is also 
planned for the Grinding Unit of the Answering 
Respondent and any further appropriate steps 
required for arresting fugitive emissions shall be 
undertaken and updated routinely. 

Besides the above, the Specific Condition Nos. 2, 
6 and 9 of the CTO under the Air Act are also 
relevant for the present recommendation. While 
Specific Conditions Nos. 2 and 9 provide for 
compliance with the EC and ensuring that there is 
no air, water or soil pollution takes place on 
account of disposal of fly ash; Specific Condition 
No.6 as described m preceding paragraphs 
provides for employment of dust sprinklers and 
proper housekeeping practices to arrest fugitive 
emissions. As described in detail in the preceding 
paragraphs, the same has been complied with 
meticulously. 

1128



Approved from MoEF&CC & Certified- ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number 

Name & Address of Unil 

JME/BCW/A/02 

Mis. UltraTech Cement Limited 
Bara Cement Works !Grinding Unit) 
al Tehsll- Bara, District- Prayagraj, 
Uttar Pradesh 

Report No 

Format No 

JMEIA/230317126 

7.5 F-02 

Party Reference No NII 

Sample Description 

General Information 

AMBIENT AIR QUALITY MONITORING 

Repor1ing Date 

Receipt Dale 

22/03/2023 

17/03/2023 

Client Represenlahve (Name &Designa\1011) 

Sample collected by 

Sampling LocetIon 

Latitude 

Longitude 

lnslrumenl used 

lnslrumenl coae 
Instrument calibration s1aIus 

Meteorological condition during monitonng 

Dale of Monuonng 

Time of MonItonng 

Actual duration of Moniloring, (minutes) 

ll\mb1ent Temperature {°C) 

Mr. Oopiklsan Tiwarl (Manager- Environment! 

JMEPL Team 

Near Gypsum Yard 

25°11'29.78" N 
81°38'47.17" E 

RDS & FPS 

JME/RDS/01I45, JME/FPS/01139 

Calibrated 

Clear Sky 
12/03/2023 To 1310312023 

10:10 to 10:10 Hrs. 

1440.0 

Max 33"C, Min 1a•c 
Surrounding ectIvIly Trucks movement & Gypaum Yard Loading-Unloading 

Control measu,e 11 Any 

Sampling & Analysis Protocol 

Parameter Required 

S. No. Parameters 

t 1 PM25 
1-

2 PM10 

J · Nitrogen D1ox1de 

4 Solphu1 D1ox111e 

5 : Carbon Mono oxide 

IS-5182 

As per work order 

TEST RESULTS 

Testing Protocol Result Unit 

IS 5182 (P·2◄) 2019 31 02 µglm3 
---- -

IS.5182. (P-23) 2017 78 93 µglm3 

IS 5182 1P·6\ 2018 19 38 vg •rr.3 

IS 5 1 52 \P-2) 2017 9 83 µgtm3 

IS 51112 1P-10I2Q1!l 0 ~~ ,ng/mJ 

'NAAOS-National Amb1er1! A,r Quilhly SIa11danls Schedule•VII [Rule J (38)] [Pan-II sec -3(1)116 11 2009 

·•·End of Report··· 

NAACS 

6D 

100 

ac 
80 

4 
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27 Annexure RS/A/2 

J.M. E NVIROLAB Pvr. LTD. 
Approved from MoEF&CC & Certified. ISO 9001:2015. ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number· 

Narne & Address of 
Uni!: 

JME/BCWIFD/01 Report No JMEIFD/230317078/N 

Mis. Ultralech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Unar Pradesh 

Forma, No 7.5 F-02 
Party Rererence No. Nil 

Reporting Date 
Rece,pi Date 

22/03/2023 
17/03/2023 Sample Description FUGITIVE DUST EMISSION 

General Information 
Client Representative (Name & Designation) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument 1..1sed 
1nstrumen1 cooe 

Instrument cahbrat1on status 

Meteorological condition Clunng monitor,ng 

Date of Mon,tonng 

Time of Mon,1onng 

Actual duration or Moni1011ng, (minutes) 

Ambient Temperature (OCl 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 

Packing Plant 

25°11'45.10" N 

81 "38'45.20" E 

ROS 
JMEIRDS/01I08 

Calibrated 

Clear Sky 

12/03/2023 To 12/03/2023 

11 :00 to 19:05 Hrs. 

485,0 

Max 3J"C. Min 2a•c 
Surrounding acl1v1t7 Nearby Truck loading and Cement Packing processing 

Con1rol measure 1f An', 

Sampling & Analysis Protocol 
Parameter Required 

S. No. Parameters 
1--, 

SPM 

(r; 0)-LLJJ:\ 

ll'11m.in AParna 
T t db 

IS-5182 
Suspended Particulate Matter (5PM) 

TEST RESULTS 

Testing Protocol 

IS:5182 {Pan-41 2019 

.. E 11d ot R epo,t .. 

Ch ck db 

Result 

1982 0 

'"-· • Reg. Office & Lab. 

Unit 

• -~ .• I ; 1 , ,. , . ,, • ••. 11-, , ,'' r~ 1,-,,..,!, IM'l•. ''I'' r ,,,.. JJ.1,GrcJr•d Fl:1'Jr , UtJ·,o~\/Jh.:.r 
~ .. . _, . •· ,,_ . .. _,, ., _,-., \., •~-· '"''- .:~•,f •--;•, - ~\\I pr·~ Ph-l."2-!V,Gv( ugr,·1~ 12..:01 5 (H 11',i'Jr'.)) 
) '. - - ~ , . ,, , ,- 1 , , .,. , ~~ .. ..... . ,.,, ,•- ,:1 -- •' _,. ~ tl1••1t "' .... ,, L. ~ .... , • •• , _,. - • • . - r 
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J. M. E NVI ROLA s Pv1 LTD. 
Approved from MoEFlrCC & Certified• ISO 9001:2015, ISO 14001:2015, ISO 4S001:2018 

TEST REPORT 

Sample Number· 

Name & Address ol 
Unit: 

JMEIBCW/FD/02 Report No JMEIFO/230317079/N 

M/11. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Sara, District- Prayagraj, 
Uttar Pradesh 

Formal No 7.5 F..(12 
Pany Reference No Nil 

Reporting Date 
Receipt Date 

22103/2023 
17103/2023 Sample Description FUGITIVE DUST EMISSION 

General Information 
Client Representative (Name & Designation) 

Sample collected by 
Sampling Location 
Latitude 

Longitude 

instrument used 
lnstrumenl code 

lnstrumen1 cahbrat1on s1alus 

Meteorological conditron during monito1Ing 

Dale of Monitoring 

Time of Monrtonng 

Mr. Goplklsan Tiwari (Environment Officer) 
JMEPL Team 

Cement Mill 
25°11'40.76" N 
a1•35•4e.52" E 

ROS 
JME/RDS/01/08 

Calibrated 

Clear Skl/ 

13/03/2023 To 13/03/2023 

10:10 to 18:16 Hrs. 

486.0 
Max 33"C, Min 27°C 

Actual duration of Monitoring. (mrnutes) 

Ambient Temperature (DC) 

Surrounding act1111ly Cement Mill RuMing & Nr. by Plant Tnn11portation Road 

Control measure ,r Any 

Sampling & Analysis Protocol 
Parameter Required 

1S-5182 
Suspended Particulate Matter (SPM) 

TEST RES UL TS 

S. No. Peram-et-ers~--___ ... I __ -_ ·;.;~t-in-g Protocol _ _ _ 
4
I ___ R_a_• _u_lt _ 

IS 5182 (Part-4) 2019 I _ 812.0 SPM 

.. End 1>f Report• · 

K1.un-r, Apama . 
•. Reg . Office & L<1 b . 

~ 

1 - 1 ·· • ;, ,•' ,, r , · · .:J,!(r::,JrtJ:";-, .. l)J,:-,•'/l " tr 

Unit 

µg,rn 

1 -~· ·. ·· .. _., . · ... '.: ~ ':'' .:: .. :· ;,: ' ... '_.... . ~''.\'.' 1~_;/,';,~·1,· ~:~~~}:;,;~ ".:.',. ,., .. ,, -~·- ' 
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J.M. ENVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified· ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number: JMEIBCW/F0/03 Report No JMEIFD/2J0317080/N 
Name & .Address of 
Unit 

M/s. UltraTech Cemenl Limited 
Bar.i Cement Works (Grinding Unit) 
at Tehsil• Bara, DisIrict- Prayagraj, 
Uttllr Pradesh 

Formal No, 7 .5 F·D2 
Party Reference No Nil 

Repor1ing Dale 
Receipl Date· 

22/03/2023 
17/03/2023 Sample Description. FUGITIVE DUST EMISSION 

Gen~al Information 
Clienl Represenlative (Name &Oes1gnahon; 

Sample collected by 

Sampling Location 

Lati11Jde 

Longitude 

lnstrumenl used 
lnstrumenl code 

lnslrument calibration status 

Meteorological condition during monitoring 

Date of Monitonng 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (OC) 

Mr Gopiklun nwari (Environment Officer) 

JMEPL Team 

Gypsum 'i'ard 
25•11°29.77" N 
a1•sa•47_ 17" E 

RDS 
JME/RDSf01f08 

Calibrated 

Clear Sky 

14103/2023 To 14/03/2023 

09:55 to 18:00 Hrs. 
485.0 
Max 33"C, Min 29°C 

Surrounding ac11v1ty Cement Mill Running & Nr. by Plant Transportation Road 
Control measure 11 Any 

Sampllng & Analysis Protocol 
Parameter Required 

Parameters 

SPM 
_!,____ 

IS-5182 
Suspended Particulate Matter (5PM) 

TE~_T R_~SUL TS _ _ 

Testing Protocol 

IS 5182 (Part-4/ 2~~9 _ _ ! 

-. l~J. 0..) 
.:::,, h I·, 1t 1.1 d i:1V 

Checked by 

Result 

784 _0 

Unit 
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J.M. E NVIROLAB Pvr. LTD. 
Appro'ved from MoEF&CC & Certffied-1S0 9001:2015, 15014001:2015. ISO 45001:2018 

TEST REPORT 

Sample Number: JME/BCW/FD/04 Repor1 No. JMEIFD/230317061/N 

Name & Address of 
Unit: 

Mis. UltraTech Cement Limited 
Bara Cement Works [Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Formal No . 7.5 F-02 
Party Reference No Nil 

Repor1tng Cale 
Rece1pl Date 

22103/2023 
17/0312023 Sample Descnp1ion FUGITIVE DUST EMISSION 

General Information 
Client Representative (Name & Des1gnahon) 
Sample collected by 
Sampling Location 
Latitude 
Longitude 

Instrument used 
Instrument code 

Jnslrumenl callbrahon status 

Meteorological condition dunng rnomlonng 

Date of Momlonng 
'rime ol Moniloring 

Actual duration of Mon1tonng, (minutes) 

Ambient Temperature (0C) 

Surrounding aclivily 

Conlrol mea5ure if Any 

Sampling & Analysis Protocol 
Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Clinker Tippler 
25°11'37.54" N 

81°38'51.65" E 

ROS 
JMEIRDS/01/12 

Calibrated 

Cleilr Sky 

15/03/2023 To 15/0312023 

10:00 1017~05 Hrs. 

480.0 

Mait 33•c, Min 26"C 

Nr. By Truck Unloading and Tippler Running 

IS-5182 
Suspended Particulate Matter (SPMJ 

___ TEST _R_E_SU_L TS ________ __ _ 

Parameters Testing Protocol ---~-- R-•s_u_l_t __ -+-__ u_n_i_t _ , -, 
IS 5182 (ParH) 2019 665 O µglm3 

•' f0f~--t. 
0,t.~ ··. ~11r, : a,1av 

Ch k db 
,,~, Reg. Office &- Lab. 

·-­,. ' ,:. _.::..: • .... 

. 
I. ·, ,. •. • ..... 1 ' , ... ' ], "i' •·1• l •'I r·•·.: t• ••j • I' '• ,:.,: (;HJu r J r l--11.,:r UtJ 41' / 1 ,1 

l . '1 I., ... , ., • 1','· ,,;, '• •P•,J!• r~~,\;,v CL, l 4J~, ◄ ,j•';1 ;i:!11:-i'trj•,1~•·,r,1 
• :··) • :• ',' _•, , ·.:·· i ·: , I •,•'••~·· •

1 1 
·• 1 '·· '

1
'· • L 1 

•~
1
""· ~ ( ,.,.i .. r.~•• ,,., 1,1•1 ... lfo'="•""l.11' :rJl .-.~.·, , 1rn:-r,11 ,•-• rt; 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved rrom MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number 

Name & Address ot 
Unit: 

JME/BCWIFDI05 Report No JME/FD/2J0317O6Z/N 
Mis. UltraToch Cement Limited 
Bara Cement Works !Grinding Unit) 
at T~hsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Formal No 7.5 F-02 
Party Reterence No NII 

Reporting Dare 
Receipt Date 

22/0J/2023 
17103/2023 Sample Descrl!ll ion FUGITIVE OUST EMISSION 

G1meral Information 
Client Representative (Name & Desi9na11onJ 
Sample collected by 
Sampling Location 

Latitude 

Longitude 

Instrument used 
Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Mon1lorin9. (minutes} 

Ambient Temperaiure 10C) 

Surrounding activity 
Control measure ,r Any 

Sampling & Analysis Protocol 
Parameter Required 

:s. No. Parameters 

Mr. Gopiklsan Tiwari (Environment Officer) 
JMEPL Team 
Packer Floor 

RDS 
J MEIRDS/01108 

Calibrated 

Clear Sky 

15103/2023 To 15/03/2D23 

10:55 lO 17:56 Hrs. 

480.0 

Max 33•c, Mln 2e·c 
Nr, By Truck Unloading and Tippler Running 

15-5182 
Suspended Pan1culate Matter (5PM) 

iEST RESULTS --- - ---
Result +-- Testing Protocol ---Unit 1 SPM 

~o.••"" . 
Kum..ir,Apiirna 

Tested by 

IS 5182 (Part-4) 2019 2086 0 µglm3 

··Eno of Report- · 

[vif.. J 
Sita r{ .. 1;.J"yaaav 

Checked by 

1134



32 Annexure RS/A/3 

UltraTech Cement Limited 

UNIT-BARA CEMENT WORKS 
At Bara Village -Khansemra, Post- Lohgara , 
Tehsil- Bara. Distt. Prava2rai (U.P) 

Environmental Clearance 
Compliance Report / 

I 

SIX MONTHLY EC COMPLIANCE REPORT 

OCTOBER 2022 TO MARCH-2023 
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Mis UltraTech Cement L . · nit Bara Cement Works 
Six Monthly EC Compliance Report for the period of 

Oct 2022 to March-2023 

Name of the project UltraTech Cement Ltd. (Unit-Bara Cement Works) 
At Bara Village -Khansemra, Post- Lohgara , Tehsil- Bara, Distt. Prayagraj 

EC Letter no. F No. J-11011/13512012-IA II (I), dated 28.11.2014. 
EC Transferred from Mis Praygaraj Power Generation Co. Ltd. to Mis UltraTech Cement 
Ltd. vide letter no. F No. J-11011/13512012-IA II (I), dated 17.09.2019 

Reporting Period 01-0ct-2022 to 31-March- 2023 

S. No. SPECIFIC CONDIDON 

i i 

The standards prescribed for cement plant vide the 
recent MOEF & CC Notification -GSR612(E) 
dated 25.08.2014 shall be implemented. 

The Project shall comply with the new MOEF 
standards for particulate emission of for cement 
sector by installing adequate air pollution control 
system viz. Bag filters and stacks of adequate 
height etc. Data of ambient air, fugitive and stack 
emissions shall be submitted to the Ministry 
Regional office, SPCB and CPCB regularly. 

Cement Mill Bag House with Adequate Stack Height 

COMPLIANCE STATUS 

The standards prescribed for cement plant vide the 
recent MOEF & CC Notification -GSR612(E) dated 
25.08.2014 are being compiled and emission level well 
below the 30 mg/Nm3 . We have provided online 
continuous emission monitoring system for monitoring 
of particulate matter (PM) emission from the process 
stack of cement mill. The stack emission results of last 
six months are given below:-

Month Stack-I Stack-2 
PM(m nm3 PM(m /nm3

) 

Oct-22 13.37 14.95 
Nov-22 17.57 13.44 
Dec-22 14.34 16.16 
Jan-23 13.6 17.78 
Feb-23 11.59 14.94 
March-23 12.88 16.26 

We have Installed 35 Nos. of Bag filters at various 
material transfer points to control of fugitive dust 
emission and provided 04 nos of high efficiency 
Baghouse attached with Cement mill with adequate 
height of stack to comply the same. Data on stack 
emission, AAQ and fugitive emissions are being 
monitored regularly and the same are being submitted 
to the Ministry Regional office , CPCB and SPCB 
regularly. Monitoring reports of the MOEF approved 
laboratory are attached as Annexure-1 

Bag filter at material transfer tower 

Page 1 of 10 
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S. No. SPECIFIC CONDITION COMPLIANCE STATUS 

111 The proponent shall provide an interlocking system 
to ensure that whenever the ESP is not in operation, 
the raw material feeder will automatically stop & 
restart only With the restart of ESP . 

We have provided interlocking in system that whenever 
the Bag House is not in operation, the raw material 
feeder will automatically stop & restart only with the 
restart of Bag House. 

... ., •• ~ r 

, - - I 

lV 

Ba house interlockjn S •stem 

A green belt of 50 to 1 00meter width shall be Ultra Tech has taken over the said Cement Grinding unit 
provided all along the boundary of the plant. 3 to 4 from Jaiprakash Associate Limited in the year 2020, 
layer of local trees shall be planted in the green after that we have developed the Green belt of 50 to 100-
belt. meter width all along theplant boundary with 3-4 layers 

of local plant species trees.However, due to natural 
calamity of flood situation in the area in the 0 1-08-2021 
the plantation was demolished. Till now we planted 
15,775 numbers of plants local plant species within the 
plant premises. We are in process to restore it and try to 
complete it by corning monsoon season. Action plan is 
attached as Annexure-2. 

Page 2 of 10 
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S. No. SPECIFIC CONDITION COMPLIANCE STATUS 

V 

VI 

vii 

All internal roads shall be paved to prevent dust Complied, all internal roads are paved to prevent dust 
emission within the plant premises. Strengthening emission within the plant premises and avenue 
of 1km approach road shall be taken up and avenue plantation along the 1 km approach road has been done. 
plantation developed. 

Concrete Road within the Plant Premises 

Closed conveyor belt be installed for transport of 
limestone to the plant. Dust collected in various 
pollution control equipment will be recycled. 

Green belt (3-tier) of approximately 15-20m width 
shall be developed in vacant areas, transfer points 
covering a total area of 33% of total plant area. 
Tree plantation shall be in downwind based on the 

revalent wind direction at site. The details of 

It's standalone cement grinding unit, hence no limestone 
is used in process. The clinker sourced from our 
Integrated units through rail and automatically unloaded 
through the wagon tippler and stored in the closed 
storage Silo. The dust collected in various pollution 
control equipment is being recycled back in the process. 

UltraTech has taken over the said Cement Grinding unit 
from Jaiprakash Associate Limited in the year 2020, 
after that we have developed 3-tier Green Belt 
plantationin vacant areas, and along the roads and 
transfer oints coverin a total area of 6.6 hectare 

Page 3 of 10 
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S. No. SPECIFIC CONDITION COMPLIANCE STATUS 

these including photographs taken in time series 
consistent for the same season every year shall be 
submitted as part of six- monthly compliance 
report. 

i.e.33% of the total plant area of20 hect. However, due 
to natural calamity of flood situation in the area in the 
August-2021 the plantation was demolished. Till now 
we planted 15,775 numbers of plants local plant species 
within the plant premises. We are in process to restore it 
and try to complete it by coming monsoon season. 
Action plan is attached as Annexure-2 

The photographs of the same are given in condition no. 
iv above. 

viii Details shall be submitted with six monthly It's standalone Cement Grinding unit and all applicable 
compliance reports in addition conditions provided CREP guidelines for grinding unit are complied with. 
in CREP guidelines for cement sector shall be The compliance status of the same is attached as 
followed. Annexure-3 

1x The plant shall operate on zero discharge basis. No waste water is being generated from the cement 
Rain water harvesting shall be adopted & the manufacturing, as the cement manufacturing is based on 
extent ofrequirement of water for the project from dry process technology. We are maintaining zero 
mines would be reduced. The detailed rain water discharge. Only very Jess quantity of domestic waste 
harvesting plan including regular desilting water generated from the office toilets, which is being 
operation carried out during pre-monsoon season disposed of in soak pit. No mine is associated with the 
shall be submitted as part of six monthly project. Hence utilization of mines water is not 
compliance reports. applicable. Water is being used for cooling purpose 

X 

XI 

Emergency preparedness and disaster management 
plan with focus of disaster prevention shall be 
prepared and implemented. 

Dry fog system shall be adopted to control fugitive 
emission in screening plant, transfer points. Wet 
system like water spray/sprinklers shall be 
provided for dust suppression at belt conveyor 
discharge & screen discharge locations. The raw 
material handling and processing area shall be 
provided with dust suppression system. Water 
sprinkling arrangement shall be provided at raw 
material heaps. 

which is recycled back through cooling tower. 

We have implemented the rain water harvesting plan 
within our plant premises and regular desilting operation 
are carried out during pre-monsoon season. 

Emergency preparedness and disaster management plan 
has been prepared and implemented in consultation with 
the concerned authority and local administration. 

It's standalone cement grinding unit, there is no 
screening plant. We have provided 35 number of bag 
filters at various material transfer points for control of 
fugitive dust emission. Bag filter detail is attached in 
Annexure-4. 

All the Raw materials (Gypsum & Clinker) stored in 
covered Silos & shed with adequate de-dusting system. 
Water sprinkling system and water tanker has been 
provided dust suppression on haul roads and unpaved 
area. 
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xii 

PECIFTC CONDITTO 

Work zone floor shall be made 
concreted/asphalted. Internal roads shall be black 
topped. Regular sweeping/cleaning of roads shall 
be carried out to avoid accumulation of fine dust. 
Ensuring that road ways and vehicle wheels are 
kept clean. 

Concreted Roads within the Plant Area 

The work zone floors area and internal roads are 
concreted. Regular sweeping/cleaning of roads and 
internal area is being carried out by vacuum sweeping 
machine to avoid accumulation of fine dust. We ensured 
that road ways and vehicle wheels are kept clean. 
Attached in Annexure-5 

xiii The proponent shall monitor the ground water We have installed Piezometer with digital water level 
regime of the study area, by installing piezometers data recorder for monitoring groundwater (level as well 
in and around the impact zone of the project site characteristics) of the area. The monitoring data are 
and collect data of groundwater (level as well being submitted to MoEF Regional office and State 
characteristics) and the same shall be furnished as Ground water department. The Ground water level 1.3 
part of the compliance report to MOEF, RO, meter and water quality reports are enclosed as 
Lucknow. In case of declining levels, prior Annexure-1 
approval shall be obtained from the State Ground 
Water Board. 
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S. No. SPECIFIC CONDITION 

XlV 

xv 

XVl 

XVll 

Piezometer With DWLR 

Out of 2 million ton of ash, 1.36 shall be utilized 
and remaining ash shall be sent to the cement plant. 

Accidental spillages of oil from construction 
equipment and storage sites shall be prevented. 

Diesel powered vehicles and construction 
machinery are properly maintained to minimize the 
exhaust emission as well as noise generation. There 
shall be a separate area for their parking. 

Workers protective gears shall be provided. 
Spirometry, audiometry tests shall be conducted 
for workers. 

Digital Water Level Recorder 

We are utilizing the fly ash generated from the Praygaraj 
Power Generation Co. Ltd. During the FY 2022-23 we 
have utilized 718596.78. MT Fly ash for manufacturing 
of PPC (2112937.11 MT). 

The unit is under operation stage, measures are being 
taken to avoid any accidental spillages of oil from the 
equipment and storage sites. We have provided separate 
facility for storage of used oil generated from the plant 
and machineries and sold to the CPCB authorized 
recyclers. Attached in Annexure-6 

Hazardous Waste Room 

The unit is in operation and all the diesel-powered 
vehicles and machinery are maintained properly in order 
to minimize exhaust emission as well as noise generated 
during vehicle movement. We provided separated 
parking areas for parking of heavy and light vehicles. 

Only PUC and fitness parameter certified vehicles are 
allowed in our plant premises as per attached Check list 
in Annexure-7 

All staff and workman working in the plant premises are 
provided with Personal Protective Equipment (PPEs) at 
all times 15 lacs spend in every year for the same. 
Spirometry and audiometry tests conducted for all 
workers (396) and employee (50) on regularly as per the 
factory Act. No abnormality is observed. Sample copy 
attached in Annexure-8 
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S. No. SPECIFIC CONDITION j ~ lcoMPLIANCE STATUS 

xviii A CSR plan shall be prepared and implemented in 
consultation with the local villages and 
administration. Issues raised/covered during public 
hearing and incorporated in the EMP and CSR 
plan. During construction phase of the project, an 
expenditure of about minimum 5% of the capital 
expenditure shall be earmarked for CSR activity 
spread over 5 years/period of construction of 
project. During operation phase of the project, the 
CSR activity will be funded based on 2% of the 
profit during operation phase of the project. 70% of 
the employment shall be made from the local 
population. The annual capital and recurring 
expenditure on CSR village-wise and activity-wise 
shall be uploaded on the company website and also 
included in the annual report of the company. 

Since the handover and operations of Unit from March, 
2020, Unit is doing CSR Activities at Unit level ( details 
are mentioned at Annexure-9). Further in addition, 
Company is also doing substantial CSR activities and 
actively contributing to social and economic 
development of the communities in which it operates, as 
per provisions of Companies Act, details of which are 
available in our annual reports (relevant pages of 
Annual Report are mentioned at Annexure-10). 

Following are some of the CSR activities which have 
been done by Unit: 

I .RO plant installation in shankargarh hospital . 

2. Green belt and road construction near railway gate at 
Bemra station for protection of flood condition to 
nearby villager/farmer. 

3 .Hand pump installation for villager as due to rocky 
area water availability is very low. ladies are going 2 to 
3km for water 

4. Health Camp for nearby villagers 

5.Bags/books distribution for School children 

6. Women help line cell . 

7. More than 70% employment given to local 
community 280 out of 396. 

8. Training for livelihood and skill enhancement given 
to local community. 

CSR Activities already undertaken for FY-2020-21, 
2021-22 and 2022-23(with photographs), along with 
proposed CSR Activities for FY 2023-24 and 2024-25 
along with budget, is attached at Anexure-9. 

Relevant pages of Annual Report of Company for FY-
2021-22, is attached at Annexure-10 

S. No. GENERAL CONDmONS COMPLIANCE STATUS 
i 

ii 

The project authorities must strictly adhere to the All the statutory clearances like CTE, CTO and 
stipulations made by the Uttar Pradesh Pollution HWM,from UP Pollution Control Board&Ground water 
Control Board and the State Government. withdrawal permission from UPGWD etc. 

No further expansion or modifications in the plant 
shall be carried out without prior approval of 
Ministry of Environment, Forests and Climate 
Change (MOEF&CC). 

Noted, No further expansion or modifications in the 
plant shall be carried out without prior approval of 
Ministry of Environment, Forests and Climate Change 
(MOEF&CC). 

m At least four ambient air quality monitoring stations Four ambient air quality monitoring stations has been 
shall be established in the downward direction as established in the downward direction as well as 
well as where maximum ground level concentration considering where the maximum ground level 
of PMlO, PM2.5, SO2, & NOx are anticipated in concentration are anticipated in consultation with 
consultation with the SPCB. Data on ambient air SPCB. Data on ambient air quality and stack emission 
quality and stack emission shall be regularly regularly submitted to this Ministry including its 
submitted to this Ministry including its Regional Regional office at Lucknow & the SPCB/CPCB once in 
office at Lucknow & the SPCB/CPCB once in six six months. Last six months ambient air quality and 
months. stack emission are attached as Annexure-1 
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S. N · ., SPECIFIC CONDITION 4 JcoMPLIANCE STATUS 

IV 

V 

vi 

vii 

viii 

ix 

Industrial waste water shall be properly collected, 
treated so as to conform to the standards prescribed 
under GSR 422 (E) dated 19th may, 1993 & 31st 
December, 1993 or as amended from time to time. 
The treated waste water shall be utilized for 
plantation purpose. 

The overall noise level in and around the plant area 
shall be kept well within the standards (85 dBA) by 
providing noise control measures including acoustic 
hoods, silencers, enclosures etc. on all sources of 
noise generation. The ambient noise levels shall 
conform to the standards prescribed under EPA 
rules, 1989 viz. 75 dBA (day time) and 70 dBA 
(night time). 

Occupational health surveillance of the workers shall 
be done on a regular basis and records maintained as 
per the factories Act. 

The company shall develop rain water harvesting 
structures to harvest the rain water for utilization in 
the lean season besides recharging the ground water 
table. 

The project proponent shall also comply with all the 
environmental protection measures and safeguards 
recommended in the EWEMP report. Further, the 
company must undertake socio-economic 
development activities in the surrounding villages 
like community development programmes, 
educational programmes, drinking water supply and 
health care etc. 

Requisite funds shall be earmarked towards capital 
cost & recurring cost/annum for environment 
pollution control measures to implement the 
conditions stipulated by the Ministry of 
Environment, Forests and Climate Change (MoEF & 
CC) as well as the state Government. An 
implementation schedule for implementing all the 
conditions stipulated herein shall be submitted to the 
regional office of the Ministry Lucknow. The funds 
so provided shall not be diverted for any other 
purpose. 

No industrial waste water is generated from the cement 
manufacturing, as the cement manufacturing is based on 
dry process technology. We are maintaining zero 
discharge. Only very less quantity of domestic waste 
water generated from the office toilets, which is being 
disposed of in soak pit. 

Ensured the overall noise level in plant work zone area 
conform to the standards below the 85 dBA) by 
providing noise control measures including acoustic 
hoods, silencers, enclosures etc. on all high noise 
generating machineries like compressor house etc. The 
ambient noise levels are well below the standards 
prescribed under EPA rules, 1989 viz. 75 dBA (day 
time) and 70 dBA (night time).The noise monitoring 
report is attached as Annexure-1 

Occupational health surveillance of the workers is being 
done on a regular basis and records maintained as per 
factories Act. No abnormality is observed. Sample copy 
attached as Annexure-8 

R WH pond and Roof harvesting has been done to 
harvest the rain water for utilization in the lean season. 

All the environmental protection measures and 
safeguards proposed in the EWEMP report has been 
implemented and socio-economic development 
activities are being undertaken under the CSR program 
in the surrounding villages like community 
development programmes, educational programmes, 
drinking water supply and health care etc. 

Funds earmarked towards capital cost & recurring 
cost/annum for environment pollution control measures 
to implement the conditions stipulated by the Ministry 
of Environment, Forests and Climate Change (MoEF & 
CC) as well as the state Government. 

Total Capital cost of Rs. 54 crores earmarked for 
Environmental Pollution control Measures The 
recurring cost for EMP during the FY 2022-23 is .300 
lacs. 

x A copy of clearance letter shall be sent by the EC copy was send to the concerned authority and the 
proponent to concerned panchayat, zilaparishad same has been uploaded on the website of UltraTech 
/municipal corporation, urban local body & the local Cement Limited https://www.ultratechcement.com 
NGO, if any, from whom suggestions/ 
representations, if any, where received while 
processing the proposal. The clearance letter shall 
also be put on the web site of the company by the 
proponent. 

x1 The project proponent shall upload the status of We uploaded the status of compliance of the stipulated 
comoliance of the stipulated Environment Clearance Environment Clearance conditions along with the 
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conditions, including results of monitored data on monitored data on our company website 
their website and shall update the same periodically. https://www.ultratechcement.com/ and the same are 
It shall simultaneously be sent to the regional office being submitted to the Regional office of the 
of the MOEF&CC at Lucknow. The respective zonal MOEF&CC at Lucknow. The respective zonal office of 
office of CPCB and the SPCB. The criteria pollutant CPCB and the SPCB. 
levels namely; PMl0, SO2, NOx (ambient levels as The criteria pollutant levels namely; PMl0, PM 2.5 
well as stack emission) or critical sectorial (ambient levels as well as stack emission) are displayed 
parameters, indicated for the projects shall be at a convenient location near the main gate of the 
monitored and displayed at a convenient location company in the public domain. 
near the main gate of the company in the public 
domain. 

xn The project proponent shall also submit six monthly We are regularly submitting the six monthly compliance 
reports on the status of the compliance of the status of enviromnent clearance report including results 
stipulated environmental conditions including of monitored data to the regional office ofMOEF & CC, 
results of monitored data (both in hard copies as well the respective Zonal office of CPCB and the SPCB 
as by e-mail) to the regional office ofMOEF & CC, through E-mail as per the MoEF Notification. 
the respective Zonal office of CPCB and the SPCB. 
The regional office of this mm1stry at 
Lucknow/CPCB/SPCB shall monitor the stipulated 
conditions. 

xm The environmental statement for each financial year The environmental statement for each financial year 
ending 31st March in Form-V as is mandated to be ending 31st March in Form-Vis being submitted to the 
submitted by the project proponent to the concerned Regional office of the MOEF&CC at Lucknow by e­
State Pollution Control Board as prescribed under mail. We have submitted the last FY 2021-22 
the Environment (protection) rules, 1986, as Environmental Statement vide our letter no 
amended subsequently, shall also be put on the UTCL/BARA/UPPCB/005/2022 Dated 23/09/2022. 
website of the company along with the status of 
compliance of environmental conditions and shall 
also be sent to the respective regional office of the 
MOEF&CC at Lucknow by e-mail. 

xiv The project proponent shall infonn the public that UltraTech Bara Cement Grinding Unit is acquired from 
the project has been accorded environmental M/s. JAY PEE ASSOCIATES Ltd., as per the 
clearance by the ministry and copies of the clearance infonnation provided by Mis JA YPEE AS SOCIA TES 
letter are available with the SPCB and may also be advertisement was Published in local newspaper named 
seen at website of the Ministry of Environment, as Amar Ujala and Times of India within seven days & 
Forests and Climate Change (MOEF&CC) at same information already been submitted to good office 
http://envfor.nic.in. This shall be advertised within vide letter no PPGCL/Bara/MOEF/15/ 10/779 
seven days from the date of issue of the clearance dtd.31.10.2015. 
letter, at least in two local newspapers that are widely 
circulated in the region of which one shall be in the 
vernacular language of the locality concerned and a 
copy of the same shall be forwarded to the Regional 
Office at Lucknow. 
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S. No. SPECIFIC CONDITION 

xv Project authorities shall inform the Regional Office We have informed the Regional Office as well as the 
as well as the Ministry, the date of financial closure Ministry on the date of financial closure and final 
and final approval of the project by the concerned approval of the project by the concerned authorities and 
authorities and the date of commencing the land the date of commencing the land development work. 
development work. 

********* 
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43 
Annexure RS/A/4 

CTO Compliances for reference Letter No.-

168342/UPPCB/ Allahabad(UPPCBRO)/CTO/both/PRA YAGRAJ/2022, dated: 12/01/2023. 

CCA is hereby granted to ULTRA TECH CEMENT LIMITED located at Ultratech Cement 

Limited, Unit Bara Cement Works,P.O. Lohgara,Tehsil Bara, District Allahabad 212107 (Uttar 

Pradesh),ALLAHABAD,212107. Subject to the provisions of the Water Act, Air Act and the 

orders that may be made further and subject to following terms and conditions:-

1. This CCA ULTRA'IECH CEMENT LIMITED Agreed & Complied aligned with 

granted for the period from 01/01/2023 to aforesaid condition, Plant capacity 

31/12/2027 and valid for manufacturing of is 4 MTPA ,production in FY22-23 
following products. 

S No Product 

Cement 

Quantity Unit 

4.0 Million 
Tonnes/Year 

is 2112937.11 which 50% of plant 

capacity. 

2. Conditions under Water (Prevention and Agreed & Complied aligned with 

Kind 

Control of Pollution) Act -1974 as amended :- aforesaid condition, 
(i) The daily quantity of effluent discharge 

(KLD) :-

of Quantity(KLD) Treatment Discharge 

Effluent facility point 

Domestic 9.0KLD Septic Soak Pit 

Tank 

(ii) Trade Effluent Treatment and Disposal :-The applicant No Effluent is generated as Cement 

shall operate Effluent Treatment Plant consisting of grinding is Dry Process & Zero Liquid 
primary/secondary and tertiary treatment as is required discharge industry . Water is being used 
with reference to influent quantity and quality. In case of in cooling process which is recycled 
stoppage of functioning of ETP, production has to be through Cooling tank in close loop 
stopped immediately and this Board has to be intimated by system . 
fax/phone/email with a report in this regard to be 

dispatched immediately. 

(ii) The treated effluent shall be recycled to Not applicable as no effluent is 

the maximum extent and should be reused generated from our plant as 

within the premises for gardening etc. Cement Grinding is dry process. 
Quality of the treated effluent shall meet 

to the following general and specific 
standards as prescribed under 

Environment (Protection) Rules, 1986 
and applicable to the unit from time-to-
time :-
Industrial Effluent Quality Standard 

I S.No. I Parameter [ Standard I 

(iv) Sewage Treatment and Disposal :- The applicant shall Soak Pits/Septic tanks are being 

provide comprehensive STP as is required with reference used for domestic Effluent. 
to influent quantity and quality.In case of stoppage of 
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44 
functioning ofSTP, production has to be stopped Not applicable. 
immediately and this Board has to be intimated by 
fax/phone/email with a report in this regard to be 

dispatched immediately 

(v) The treated sewage shall be reused in gardening as far NA 
as possible. The STP shall be maintained continuously so 

as to achieve the quality of the treated sewage to the 
following standards. 

[ S.No. [ Parameter I Standard I 
3. Conditions under Air (Prevention and Control of Complied in line with aforesaid 

Pollution) Act -1981 as amended:- i) The condition, No fuel is being used 
applicant shall use following fuel and install a and 35 nos of bag filter 4 Nos of 
comprehensive control system consisting of Bag house were installed for 
control equipment as required with reference to 

controlling and minimising the 
generation of emissions and operate and maintain 

dust emission .list bag filters are 
the same continuously so as to achieve the level 
of pollutants to the following standards. attached annexure-3. 

A}r (loJlu1lcua Source- De:r.all• Two stacks are installed as per 

SNo. Air Typraffud srark no C"..cJtrlrol H,igl,lnr E(P) Act 1986 which are 
Pc,lh,100■ Dniite Sbtk 
Soun::e connected through bag house and 

1 BalMIII 01 Partlculale 55motor~h 
Maller slack from L 

Emission data is being Monitored and bag house -· 2 BaUMIII 02 Pa111culale :~m,~ through CEMS( continuously ) Maller 
and bag house 

n~ .... and manually by Isokinetic 
EmmWlan ()u1llryS111da.nh process on regular basis. 

S Nn_ Sl■tkoo Pan.....,. Staud■rdi 
Monitored data is attached in 1 01 Partlclllale Maller As P'!'.,!;lf')Acl 

2 02 ParUculeta Matier ""P'\'~)Acl annexure-1 

In case of stoppage of functioning of air pollution 
control equipment, production has to be stopped 

immediately and this Board has to be intimated by 
fax/phone/email with a report in this regard to be 
dispatched immediately 

(ii) The unit will not use any type ofrestricted fuel. Agreed 

Iii) Noise from the D.G. Set and other source(s) should be Complied report is attached 
controlled by providing an acoustic enclosure as is annexure-1 
required for meeting the ambient noise standards for night 

and day time as prescribed for respective areas/zones 
(Industrial, Commercial, Residential, Silence) which are 
as follows :- Day time : from 6.00 a.m. To 10.00 p.m., 
Night time: from 10.00 p.m. To 6.00 a.m. 

Standards for Industrial Commerrial Rt5identiel Silence 
Nobe level in Area An,, Area Zone 
db(A)Le<i 

Day ' Night 
Time Time 

Day !Night 
Time Time 

Day Night 
Time Time 

Day 'Night 
Time Time 

75 I 70 65 I 55 55 45 so I 40 

4. Essential documents to be submitted by the Complying 
Industry/Unit as Applicable :-

2 
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(i) Environment Statement in Form-V of Environment Submitted report on time to 
(Protection) Rules, 1986. UPPCB regional office Jhunshi, 
(ii) Quarterly compliance report of the CCA, photograph Prayagraj and head office 

ofETP/apcs/Waste Storage Area. Lucknow. 

5. Competent Authority reserves the right to Agreed 
change/modify/add any time any condition of this CCA 

6. Unit has to comply with the following specific & Agreed 
general conditions. Non compliance of any provision of Complying all specific & general 
this CCA and provisions of the Water Act, Air Act and conditions. of CCA and provisions of 
Hazardous and Other Wastes (Management and the Water Act, Air Act and Hazardous 
Transboundary Movement) Rules, 2016 will results in and Other Wastes (Management and 
legal action under the aforesaid Acts and Rules. Transboundary Movement) Rules, 

2016. 

7. In compliance to the G.O 1011/81-7-2021-09 Agreed & Complying 
(Writ)/2016 dated.13.10.2021 issued by Department of Miyawaki System is implementing 
Environment, Forest and Climate Change, Uttar Pradesh. in 1500 sq. Meter area in our plant 
You are directed to develop Miyawaki Forest as per the in FY23-24. 
SOP available at URL:-

http://www. upecp .in/trainingsession.aspx for ensuring 

timely compliance of this direction, you are hereby 

directed to submit a bank guarantee with minimum 

validity of one year of the amount equivalent to the sum 

of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. 

Fifty Thousand Only) whichever is more, within 30 days 

from the date of issuance of this certificate. In case of 

noncompliance of this direction, your consent will be 

revoked by the Board 

8. If the unit uses the ground water and requires the Permission Granted By UPGWD. 
permission from SGW NCGWA for water abstraction 1 PIEZOMETER with DLWR & 5 
then the industry will have to obtain No objection Nos. ofBorewell are installed in 
certificate for abstraction of ground water. It will be the the plant. 
responsibility of the industry to comply with the various 

conditions of the NOC obtained from the competent 

authority and submit to the Board, within 3 months time 

failing which CTO will be revoked 

General Conditions: -

Condition Complian e tatu 
I. The applicant shall get analysed the samples Complying by NABL and MoEF 

of effluent/emission/hazardous wastes at least recognized lab emission monitoring report 
once in a three month from the laboratory is attached in annexure-1 

3 
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recognized by the MoEF and shall report to the 

UPPCB. 

2. The applicant shall however, not without the 

prior consent of the Board bring into use any 

new or altered outlet for the discharge of effluent 

or gases emission or sewage waste from the unit 

3. Treated Industrial waste water and domestic 

waste water shall be disposed jointly at one 

disposal point. The applicant shall provide 

discharge measurement equipment at final 

disposal point 

Dry drainage System 
4. The applicant shall strictly comply with 

conditions of this CCA and submit compliance 

report of stipulated conditions within 30 days of 

receipt of this CCA. If at any point of time, it is 

found that the industry is not complying with 

stipulated conditions or any further 

direction/instruction issued by the Board, legal 

action shall be initiated against the applicant 

5. The applicant shall maintain good house 

keeping. All valves/pipes/sewer/drains etc. Must 

be leak-proof 

4 

6 

Agreed 
Without the prior consent of the Board bring 

into use any new or altered outlet for the 

discharge of effluent or gases emission or 

sewage waste from the unit will be not done 

No Industrial waste water is generated . for 

domestic waste water septic tank is being 

used. Drainage is made for storm water 

discharge. 

Complied 

All CCA condition were fulfilled and 

complying by our unit prior information 1s 

being provided to concern authority on 

time basis (UPPCB) 

Complied 

For maintaining proper house keeping 

Men power , Sweeping machine is being 

deployed in every shift round o'clock 
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Sweeping Machine Sweeping Machine 

6. The industry shall provide uninterrupted entry Soak pit for domestic effluent is being used 

to the STP/ETP inlet and outlet points, Air For smooth sampling/monitoring of efficiency 

Pollution Control equipment and stack for access & approach is available at stacks 

smooth sampling/monitoring of efficiency of 

pollution control systems. 

7. The industry shall provide Inspection Book at Agreed 

the time of inspection to the Board's officials All records were maintained and 

compliance submitted to UPCB (Regional 

& Head office on time basis) 

8. Whenever due to any accident or other 

unforeseen act or event, such emission occurs or 

is apprehended to occur in excess of standards 
laid down, such information shall be reported to 

the Board's offices and all other concerned 

offices. In case of failure of pollution control 

equipment, the production process connected to 

it shall be stopped with immediate effect. 

Online monitoring system is available 

which is connected to UPPCB & CPCB 

.prior information is providing to concern 

authority 

9. The industry shall operate in a manner so that Compiled all emissions be emitted through 

all emissions be emitted through designated designated chimney/stack only. 

chimney/stack only. 

10. In case of any damage to the agriculture 

productivity, human habitation etc. By the 

operation of industry, it shall be imperative to 

stop production in the industry with immediate 

effect and such information shall be reported to 

Board's offices. The industry shall be liable to 

pay compensation also in such cases as decided 

by the Competent Authority. 

5 

Agreed 

No agriculture and human habitation at 

near by site of plant . 

All protective measurers are taken to 

control Environment pollution 

Like (APS system bag filter baghouse 

water sprinkling etc) covering of all 

transfer points . 
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Closed Conveyor Belt 

Closed Clinker Silo 
11. The applicant shall apply before the 60 days 

of expiry of CCA or any change in production 
types/ production capacity/manufacturing 
process/capacity enhancement etc. Or any 
change in effluent discharge point or emission 

point 

12. The Board reserves the right to 
revoke/add/modify any stipulated condition 

issued along with CCA, as may be necessary. 

8 

6 

1 
Closed Transfer point With Bag filter 

Agreed 

Prior consent will be taken before expiry of 

the licence . 

Any deviation/change will be 

communicated to Authority well in advance 

manner after getting permission any 

alteration will be done . 

Agreed 
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Specific Conditions:-

Conditions Compllan atus 
1. This consent is valid for production of Agreed 
Cement-4.0 (2x2) Million Ton/Year Aligned with afore condition 
(Cement Grinding Unit) using Clinker, Fly For cement grinding Clinker, Fly Ash, Gypsum, 
Ash, Gypsum, Slag as raw material. Slag as raw material is being used, any change apart 

from that will be notify to concern authority . 

2. Industry shall comply with the Agreed 
conditions of Environmental Clearance Complying with the conditions of Environmental 
issued by moef& CC vide letter Clearance issued by moef& CC vide letter 
J11011/135/2012-IA Il(I) dated 28-11- J11011/135/2012-IA 11(1) dated 28-11-2014. 
2014. Submitting reports to moef & CC on half yearly 

basis. 

3. Industry shall comply with the Agreed 
conditions of CTE issued by UPPCB vide CTE issued by UPPCB vide letter no. F 59069/C-
letter no. F 59069/C-9/NOC244/2015 dated 9/NOC244/2015 dated 16-04-2015 complied. 
16-04-2015. 

4. Industry shall comply with the Ambient Agreed 
air quality standard 2009. Ambient air quality standard 2009. Is being 

complied report is attached in annexure -1 

5. The industry shall operate and maintain Complied 

installed APCS in such a manner to achieve 35 no. Bag filters 4 Nos ofbaghouse are installed 

the emission standards as prescribed under .all the transfer point and conveyor belt is covered to 

Environment (Protection) Rules, 1986. avoid any emission . 
Regular maintenance of bag filters is being Done. 

6. Industry shall operate and maintain water Sweeping Machine Water tanker and Sprinkling 
sprinkler to suppress dust inside the system is being used for controlling the dust 
premises. Industry shall maintain proper em1ss10n. 
housekeeping and proper dust control 

arrangement at loading and unloading 

areas. 

7. Industry has established Ambient Air Continuous Ambient Air Quality Monitoring 

Quality Monitoring Stations at 02 Stations at 02 locations installed. 

locations. Industry shall establish Ambient at 01 more location at 120 degree apart from each 

Air Quality Monitoring Stations at O 1 more other with connectivity to CPCB server is started . 

location at 120 degree apart from each 

other with connectivity to CPCB server 

within 06 months. 

7 
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Ambient Air Quality Display at main Gate 

8. Industry shall install online continuous 

emission monitoring system and ensure its 

connectivity to CPCB server. Industry shall 

also calibrate installed OCEMS facility 

from recognized agency on six monthly 

basis 

9. Fly Ash/Solid waste shall be disposed in 

such manner, so that no water, air and soil 

pollution takes place. Industry shall comply 

with provisions of Fly Ash notification no. 

S.O. 254(E) dated 25-01-2016 and submit 

the compliance report quarterly. 

10. Industry and shall ensure the 

compliance of provisions of Noise 

Pollution (Regulation and Control) Rules 

2000. 

11. Industry shall submit the 

Stack/ Ambient Air monitoring report of 

NABL accredited laboratory with 01 

Months and thereafter on quarterly basis to 

the Board. 

12. Industry shall comply with the 

provisions of Hazardous and Other waste 

(Management & Trans boundary 

Movement) Rules 2016. 

13. Industry shall install/maintain Electro 

Magnetic Flow meters at Water withdrawal 

source and logbook of its reading shall be 

maintained properly 

Installed online continuous emission monitoring 

system connected to CPCB server. Calibration of 

installed OCEMS facility is being done recognized 

agency on six monthly basis. 

FLY ASH is being consumed for cement 

manufacturing . 7 lacs MT fly ash utilised in this 

FY22-23 .We do not produce any flyash we 

consumed flyash from Prayagraj Power generation 

limited. 

COMPLIED 

Noise pollution as per norms is being complied 

report is attached in annxure-1 

COMPLIED 

Report is submitted 

COMPLIED 

Provisions of Hazardous and Other waste 

(Management & Trans boundary Movement) Rules 

2016.- is being complied authorised vendor Bharat 

Oil is procuring waste oil and grease in category of 

5.1 and 5.2 

COMPLIED 

Flow meters at Water withdrawal source and 

logbook of its reading shall maintained properly 

1 piezometer with DWLD and 5 flowmeters with 

telemetry installed in the 5 borewell.log book is 

maintained. 

8 
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14. Industry shall treat domestic effluent COMPLIED 

through Septic tank/soak pit. For domestic effluent Soak Pit is being used 

15. Industry shall not discharge treated Not applicable to us as Cement grinding is a dry 

sewage water outside the industry premises. process. 

16. Industry shall obtain necessary Permission granted by UPGWD 

permission from UPGW A for withdrawal Installed rain water harvesting system as per design 

of ground water and shall install rain water of Ground Water Authority. 

harvesting system as per design of Ground 

Water Authority. 

1 7. Industry shall develop and maintain Due heavy rainfall in the month of August 2021, the 

green belt as per the guidelines issued by green belt plantation was destroyed. The rainfall was 

the Board vide office order dated to the extent of 1275 mm and was the highest rainfall 

16/02/2018, which is available on Board's recorded in the region, in a very long time. Further 

Website- www.uppcb.com. the area wherein the Grinding Unit is established is a 

low-lying area, therefore, water logging proved to be 

a big challenge in managing the survival rate of the 

green belt plantation. After that restoration process 

of green belt is going on till now Total 15775 

saplings were planted inside plant premises 

,Miyawaki system for plantation in 1500 square 

meter(45 meter length *36 meter width) is adopted 

by plant. In mansoon FY23-24 complete green belt 

implematation will be done. Annexure-2 

18. Industry shall abide by directions given Agreed 

by Hon'ble Courts, moef&CC, Central Abided by directions given by Hon'ble Courts, 

Pollution Control Board and UPPCB for moef&CC, Central Pollution Control Board and 

protection and safe guard of environment UPPCB for protection and safe guard of environment 

from time to time. from time to time 

19. Industry shall submit environmental Complied and submitted Environmental Statement 
statement in prescribed format as per rule vide our letter no UTCL/BARA/UPPCB/005/2022 
14 of Environment (Protection) Act, 1986. Dated 23/09/2022. 

20. Consent fees ifrevised, shall be payable Agreed 

by industry from the date of its Consent fees if revised, shall be payable by Ultratech 

applicability. Bara Cement Works 

21. If closure order is issued by CPCB or Agreed with aforesaid condition 

UPPCB against the unit, then CTO issued 

earlier will remain suspended during the 

closure period and after ensuring the 

compliance and after revocation of closure 

order, the CTO will automatically be 

effective with additional conditions 

mentioned in the closure revocation order. 

9 
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22. Industry shall comply with the relevant CO:rvt:PL YING 

provisions of Environmental Laws. 

10 
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Annexure RS/A/6 

Cement Mill Bag filter details- Bara Cement Works 

TAG No. 

491BF2 

491BF3 

491BF4 

491BF7 

511BF1 

511 BF2 

512BF1 

K31 BF3 

K32BF1 

532BF1 

542BF1 

542BF2 

542BF3 

552BF1 

582BF1 

592BF1 

592BF4 

562BF1 

572BF1 

K42BF1 

Location Capacity (M3/Hr) 

Truck Tippler-1 

Truck Tippler-2 

Clinker transport 

Clinker Silo 

Clinker Silo extraction 
belt dlscharae 

Clinker Hopper top 

Clinker Hopper top 

Gypsum Hopper 

Gypsum Hopper 

Weigh Feeder discharge 
Baa Filter 

RP Recirculation 

Roller Press 

Roll.er Press 

Roller Press•2 Aux. 

Seperator Bag FIiter 

Cement Transport to Silo-
2 

Cement Silo Top 

Mill Vent Bag Filter 

MIii Recirculation Bag 
Fiter 

Fly Ash Silo Top 

Ultratech· cirrrt'entl.imited 
tUnit: Bara _Cement ~ork5 ) 

Post-Lohg·ara ,Tahsil -Ba~~ 

25000 

25000 

9000 

18000 

18000 

10000 

10000 

6500 

6500 

18000 

14000 

35000 

25000 

8500 

76000 

8500 

8500 

80000 

8500 

20000 
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SN TAG No. 

21 K72FB1 

22 K72BF2 

23 611 BF1 

24 641 BFl 

25 641 BF2 

26 642 BF1 

27 642 BF2 

28 643 BF1 

29 643 BF2 

30 644 BF1 

31 644 BF2 

32 645 BFl 

33 645 BF2 

34 646 BF1 

35 646 BF2 

63 

Location Capacity (Ml/Hr) 

Fly Ash Bin 8500 

Fly ash Feed 5000 

Cement Silo Extraction 
Bin 15000 

Packer-1 36000 

Packer-1 15000 

Packer-2 36000 

Packer-2 15000 

Packer-3 36000 

Packer-3 15000 

Packer-4 36000 

Packer-4 15000 

Packer-5 36000 

Packer-5 15000 

Packer-6 36000 

Packer-6 15000 

$ 
- --...~- ··r. d V Ultratech Cement L- 1rn11e 

(Unit: Bara Cement Works} 
Post-Lohgara,Tahsil -Bar 
Distt-Prayagraj,UP-2121 r 
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67 Annexure RS/ A/8 
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Annexure R5/A/10 
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Process flow chart of Cement grinding unit 

Annexure RS/A/11 
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Annexure R5/A/12 
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Shantanu Chaturvedi 

Annexure RS/B Colly 

Subject: 
Attachments: 

FW: six month compliance report Ultra Tech Bara Cement Works 
Six Monthly Compliance Report EC_compressed.pdf 

From: Gopi Kishan Tiwari 
Sent: 20 May 2023 05:06 
To: 'rocz.lko-mef@nic.in' <rocz.lko-mef@nic.in> 
Cc: 'rdlucknow.cpcb@gov.in' <rd lucknow.cpcb@gov.in>; 'cpcb.lucknow@gmail.com' <cpcb.lucknow@gma1l.com>; 
'roallahabad@uppcb.in' <roallahabad@uppcb.in>; 'ms@uppcb.in' <ms@uppcb.in>; 'ceo2@uppcb.in' 
<ceo2@uppcb.in> 
Subject: six month compliance report UltraTech Bara Cement Works 

Dear Sir 
please find the attached Six Monthly EC Compliance report of(Oct-22 to March-23). of UltraTech Cement 
Ltd. Unit:Bara Cement Works 
Village:KhanSemra Post :Lohgara Tehsil Bara Prayagraj 212107 Uttarpradesh. 
Thanks 
regards: 
Gopi Kishan Tiwari 
Gopi Kishan Tiwari 
(Environment Cell) 
(Bara Cement Works) 

1 
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UltraTech Cement Limited 

UNIT-BARA CEMENT WORKS 
At Bara Village -Khansemra, Post- Lohgara , 
Tehsil- Bara, Distt. Praya2rai (U.P) 

Environmental Clearance 
Compliance Report 

SIX MONTHLY EC COMPLIANCE REPORT 

OCTOBER 2022 TO MARCH-2023 

ADITYA BIRLA 

1225



Ref: UTCL/BARA/EC/001/2023 

Date: 19.05.2023 

To, 

The Deputy Director General of Forest ( C ), 

123 

Ministry of Environment, Forest & Climate Change. Regional Office, 
(CZ}, Kendriya Bhawan, S'h Floor, Sector .. H", Aliganj 
Lucknow (llttar Pradesb)-226020. 

Sub: Submission of Six monthly compliance status report of the Environmental 

Clearance granted for Cement Grinding unit located at VUlage- Khauemra. POtt­
Lobgara, Tehsil- Bara, Dist.- Prayagraj, Uttar Prades• by MIS UJtnTeda Cement Ltd 
(Unit: Bara Cement Works). 

Ref: I. Environmental Clearance letter no. F. No. J-11011/135/2012-lA 11(1), dated 

28.11.2014. 

2. Environmental Clearance transferred from PPGCL to Ultra Tech Cement Ltd. 

(Unit: Bara Cement Works), Via. Letter No.- F. No. J-11011/135/2012-IA 11(1). dated 

17.09.2019. 

Dear Sir. 

This has reference to the above mentioned subject half yearly EC compliance point wise report 
is submitted herewith (for the period Oct 2022 to March 2023) of the Environmental Clearance 
letter no. F No. J-110 I 1/135/2012-IA 11 ( I). dated 28.11.2014, granted for Cement Grinding 
unit located at Village Khanscmra. Post Lohgara. Tehsil Bara Dist. Prayagraj. Uttar Pradesh 
by UltraTech Cement Ltd (Unit: Bara Cement Works). 

As per MoEF&CC notification S.O. 5845 (E) dated 16/11/2018. submitting herewith the 
compliance report to your good office through E-mail: rocz.lko-mel@:nic.in 

This is for your kind infonnation please. 

Thanking you. 

Yours faithfully 

For Ultratcch Cement Ltd. 

(Unit: Bara Cement Worrks) 

Ultra Tech Cement Limited 
(A VP &GUH) (Unit: Bara CememWorb) 

Alp : Lohgara, Tehsil : Bara, Dlstt. : Praya,aj (UP.J 212107 
1 1 Websi:111 : www.ultratedlcementcom 

RegistBred Office : 'B'Wing, Ahura Centre. 2nd Floor, llahakali Caws Road, Anclleli (Ea&t), Mumbai • 400093 
T.: + 91 22 6&917800 I CIN : L26940MH2000PlC128420 
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CC to: 

l. The Member Secretary, Uttar Pradesh J>ollutio'1 ntr I Board. Buildin o.T I_ . 
Vibuti K.hand, Gomti Nagar. Lucknow- ttar Pradc h-2260 I 0. 

2. The Regional Officer. Regional Of&e, ~ Pra agraj P). 

3. The Regional Director, CPCB Rcgi nal fli e. Z nal m 
Vibhuti Khand Gom1¢i agar, u kn w-22 0 I 

i 

rth • Pl P Bha\! n, 

' 
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Mis UltraTech Cement td) "flvit Bara Cement Works 
Six Monthly EC Comp am"e'lleport for the period of 

Oct 2022 to March-2023 

Name of the project UltraTech Cement Ltd. (Unit-Bara Cement Works) 
At Bara Village -Khansemra, Post- Lohgara , Tehsil- Bara, Distt. Prayagraj 

EC Letter no. F No. J-11011/135/2012-IA II (I), dated 28.11.2014. 
EC Transferred from Mis Praygaraj Power Generation Co. Ltd. to Mis UltraTech Cement 
Ltd. vide letter no. F No. J-11011/135/2012-IA II (I) , dated 17.09.2019 

Reporting Period 01-0ct-2022 to 31-March- 2023 

S. No. SPECIFIC CONDITION 

11 

The standards prescribed for cement plant vide the 
recent MOEF & CC Notification -GSR612(E) 
dated 25.08.2014 shall be implemented. 

The Project shall comply with the new MOEF 
standards for particulate emission of for cement 
sector by installing adequate air pollution control 
system viz. Bag filters and stacks of adequate 
height etc. Data of ambient air, fugitive and stack 
emissions shall be submitted to the Ministry 
Regional office, SPCB and CPCB regularly. 

Cement Mill Bag House with Adequate Stack Height 

COMPLIANCE STATUS 

The standards prescribed for cement plant vide the 
recent MOEF & CC Notification -GSR612(E) dated 
25.08.2014 are being compiled and emission level well 
below the 30 mg/Nm3. We have provided online 
continuous emission monitoring system for monit01ing 
of particulate matter (PM) emission from the process 
stack of cement mill. The stack emission results of last 
six months are given below:-

Month Stack-1 Stack-2 
PM(m /nm3 PM(m /nm3

) 

Oct-22 13.37 14.95 
Nov-22 17.57 13.44 
Dec-22 14.34 16.16 
Jan-23 13.6 17.78 
Feb-23 11.59 14.94 
March-23 12.88 16.26 

We have Installed 35 Nos. of Bag filters at various 
material transfer points to control of fugitive dust 
emission and provided 04 nos of high efficiency 
Baghouse attached with Cement mill with adequate 
height of stack to comply the same. Data on stack 
emission, AAQ and fugitive emissions are being 
monitored regularly and the same are being submitted 
to the Ministry Regional office, CPCB and SPCB 
regularly. Monitoring reports of the MOEF approved 
laboratory are attached as Annexure-1 

Bag filter at material transfer tower 

Page 1 of 10 
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S. No. SPECIFIC CONDITION OMPLIANCE STATUS 

lll 

iv 

The proponent shall provide an interlocking system 
to ensure that whenever the ESP is not in operation, 
the raw material feeder will automatically stop & 
restart only With the restart of ESP. 

We have provided interlocking in system that whenever 
the Bag House is not in operation, the raw material 
feeder will automatically stop & restart only with the 
restart of Bag House. 

- -l - .t .. ----i 
=- 1 _; f 

~ - j 
---···f 

r;;;,.~:===r===~~a=F==.~1 I 

Ba house interlockin S stem 

A green belt of 50 to 1 00meter width shall be 
provided all along the boundary of the plant. 3 to 4 
layer of local trees shall be planted in the green 
belt. 

Ultra Tech has taken over the said Cement Grinding unit 
from Jaiprakash Associate Limited in the year 2020, 
after that we have developed the Green belt of 50 to 100-
meter width all along theplant boundary with 3-4 layers 
of local plant species trees.However, due to natural 
calamity of flood situation in the area in the 0 1-08-2021 
the plantation was demolished. Till now we planted 
15,775 numbers of plants local plant species within the 
plant premises. We are in process to restore it and try to 
complete it by coming monsoon season. Action plan is 
attached as Annexure-2. 

Page 2 of 10 
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S. No. SPECIFIC CONDITION OMPLIANCE STATUS 

V 

vi 

vii 

All internal roads shall be paved to prevent dust Complied, all internal roads are paved to prevent dust 
emission within the plant premises. Strengthening emission within the plant premises and avenue 
of 1km approach road shall be taken up and avenue plantation along the 1 km approach road has been done. 
plantation developed. 

Concrete Road within the Plant Premises 

Closed conveyor belt be installed for transport of 
limestone to the plant. Dust collected in various 
pollution control equipment will be recycled. 

Closed Silo for Stora~e of Clinker 

Green belt (3-tier) of approximately 15-20m width 
shall be developed in vacant areas, transfer points 
covering a total area of 33% of total plant area. 
Tree plantation shall be in downwind based on the 
orevalent wind direction at site. The details of 

It's standalone cement grinding unit, hence no limestone 
is used in process. The clinker sourced from our 
Integrated units through rail and automatically unloaded 
through the wagon tippler and stored in the closed 
storage Silo. The dust collected in various pollution 
control equipment is being recycled back in the process. 

Covered Conveyor Belt 

UltraTech has taken over the said Cement Grinding unit 
from J aiprakash Associate Limited in the year 2020, 
after that we have developed 3-tier Green Belt 
plantationin vacant areas, and along the roads and 
transfer points covering a total area of 6.6 hectare 

Page 3 of 10 
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S. No. SPECIFIC CONDITION OMPLIANCE STATUS 

these including photographs taken in time series 
consistent for the same season every year shall be 
submitted as part of six- monthly compliance 
report. 

i.e.33% of the total plant area of 20 hect. However, due 
to natural calamity of flood situation in the area in the 
August-2021 the plantation was demolished. Till now 
we planted 15,775 numbers of plants local plant species 
within the plant premises. We are in process to restore it 
and try to complete it by corning monsoon season. 
Action plan is attached as Annexure-2 

The photographs of the same are given in condition no. 
iv above. 

vm Details shall be submitted with six monthly It's standalone Cement Grinding unit and all applicable 
compliance reports in addition conditions provided CREP guidelines for grinding unit are complied with. 
in CREP guidelines for cement sector shall be The compliance status of the same is attached as 
followed. Annexure-3 

1x The plant shall operate on zero discharge basis. No waste water is being generated from the cement 
Rain water harvesting shall be adopted & the manufacturing, as the cement manufacturing is based on 
extent ofrequirement of water for the project from dry process technology. We are maintaining zero 
mines would be reduced. The detailed rain water discharge. Only very less quantity of domestic waste 
harvesting plan including regular desilting water generated from the office toilets, which is being 
operation carried out during pre-monsoon season disposed of in soak pit. No mine is associated with the 
shall be submitted as part of six monthly project. Hence utilization of mines water is not 
compliance reports . applicable. Water is being used for cooling purpose 

X 

xi 

Emergency preparedness and disaster management 
plan with focus of disaster prevention shall be 
prepared and implemented. 

Dry fog system shall be adopted to control fugitive 
emission in screening plant, transfer points. Wet 
system like water spray/sprinklers shall be 
provided for dust suppression at belt conveyor 
discharge & screen discharge locations. The raw 
material handling and processing area shall be 
provided with dust suppression system. Water 
sprinkling arrangement shall be provided at raw 
material heaps. 

which is recycled back through cooling tower. 

We have implemented the rain water harvesting plan 
within our plant premises and regular desilting operation 
are carried out during pre-monsoon season. 

Emergency preparedness and disaster management plan 
has been prepared and implemented in consultation with 
the concerned authority and local administration. 

It's standalone cement grinding unit, there is no 
screening plant. We have provided 35 number of bag 
filters at various material transfer points for control of 
fugitive dust emission. Bag filter detail is attached in 
Annexure-4. 

All the Raw materials (Gypsum & Clinker) stored in 
covered Silos & shed with adequate de-dusting system. 
Water sprinkling system and water tanker has been 
provided dust suppression on haul roads and unpaved 
area. 

Page 4 of 10 
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Xll 

Xlll 

Work zone floor shall be made 
concreted/asphalted. Internal roads shall be black 
topped. Regular sweeping/cleaning of roads shall 
be carried out to avoid accumulation of fine dust. 
Ensuring that road ways and vehicle wheels are 
kept clean. 

The proponent shall monitor the ground water 
regime of the study area, by installing piezometers 
in and around the impact zone of the project site 
and collect data of groundwater (level as well 
characteristics) and the same shall be furnished as 
part of the compliance report to MOEF, RO, 
Lucknow. In case of declining levels, prior 
approval shall be obtained from the State Ground 
Water Board. 

The work zone floors area and internal roads are 
concreted. Regular sweeping/cleaning of roads and 
internal area is being carried out by vacuum sweeping 
machine to avoid accumulation of fine dust. We ensured 
that road ways and vehicle wheels are kept clean. 
Attached in Annexure-5 

We have installed Piezometer with digital water level 
data recorder for monitoring groundwater (level as well 
characteristics) of the area. The monitoring data are 
being submitted to MoEF Regional office and State 
Ground water department. The Ground water level 1.3 
meter and water quality reports are enclosed as 
Annexure-1 

Page 5 of 10 
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S. No. SPECIFIC CONDITION 

xiv 

xv 

xvi 

xvii 

Piezometer With DWLR 

Out of 2 million ton of ash, 1.36 shall be utilized 
and remaining ash shall be sent to the cement plant. 

Accidental spillages of oil from construction 
equipment and storage sites shall be prevented. 

Diesel powered vehicles and construction 
machinery are properly maintained to minimize the 
exhaust emission as well as noise generation. There 
shall be a separate area for their parking. 

Workers protective gears shall be provided. 
Spirometry, audiometry tests shall be conducted 
for workers. 

Digital Water Level Recorder 

We are utilizing the fly ash generated from the Praygaraj 
Power Generation Co. Ltd. During the FY 2022-23 we 
have utilized 718596. 78. MT Fly ash for manufacturing 
of PPC (2112937.11 MT). 

The unit is under operation stage, measures are being 
taken to avoid any accidental spillages of oil from the 
equipment and storage sites. We have provided separate 
facility for storage of used oil generated from the plant 
and machineries and sold to the CPCB authorized 
recyclers. Attached in Annexure-6 

Hazardous Waste Room 

The unit is in operation and all the diesel-powered 
vehicles and machinery are maintained properly in order 
to minimize exhaust emission as well as noise generated 
during vehicle movement. We provided separated 
parking areas for parking of heavy and light vehicles. 

Only PUC and fitness parameter certified vehicles are 
allowed in our plant premises as per attached Check list 
in Annexure-7 

All staff and workman working in the plant premises are 
provided with Personal Protective Equipment (PPEs) at 
all times 15 lacs spend in every year for the same. 
Spirometry and audiometry tests conducted for all 
workers (396) and employee (50) on regularly as per the 
factory Act. No abnormality is observed. Sample copy 
attached in Annexure-8 

Page 6 of 10 
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S. No. SPECIFIC CONDITION OMPLIANCE STATUS 

XVlll A CSR plan shall be prepared and implemented in 
consultation with the local villages and 
administration. Issues raised/covered during public 
hearing and incorporated in the EMP and CSR 
plan. During construction phase of the project, an 
expenditure of about minimum 5% of the capital 
expenditure shall be earmarked for CSR activity 
spread over 5 years/period of construction of 
project. During operation phase of the project, the 
CSR activity will be funded based on 2% of the 
profit during operation phase of the project. 70% of 
the employment shall be made from the local 
population. The annual capital and recurring 
expenditure on CSR village-wise and activity-wise 
shall be uploaded on the company website and also 
included in the annual report of the company. 

The plant was cnstructed by Jaiprakash Associate 
Limited and UltraTech has taken over the plant in 2020. 
The CSR plan has been prepared in consultation with 
the local villages and administration based on their 
requirement. 

Following CSR activities have been done in FY22-23. 

I .RO plant installation in shankargarh hospital . 

2. Green belt and road construction near railway gate at 
Bernra station for protection of flood condition to 
nearby villager/farmer. 

3 .Hand pump installation for villager as due to rocky 
area water availability is very low. ladies are going 2 to 
3km for water 

4. Health Camp for nearby villagers 

5.Bags/books distribution for School children 

6. Women help line cell. 

7. More than 70% employment given to local 
community 280 out of 396. 

8.Training for livelihood and skill enhancement given 
to local community. 

CSR plan along with budget is attached in Anexure-9 

Fire Safety Training Centre Women help line cell 

Page 7 of 10 
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School Bag Distribution in Khan Semara primary. School Blanket Distribution at village Berni 

S.No. GENERAL CONDITIONS COMPLIANCE STATUS 
i The project authorities must strictly adhere to the All the statutory clearances like CTE, CTO and 

stipulations made by the Uttar Pradesh Pollution HWM,from UP Pollution Control Board&Ground water 
Control Board and the State Government. withdrawal permission from UPGWD etc. 

11 No fiuiher expansion or modifications in the plant Noted, No finiher expansion or modifications in the 
shall be carried out without prior approval of plant shall be carried out without prior approval of 
Ministry of Environment, Forests and Climate Ministry of Environment, Forests and Climate Change 
Change (MOEF&CC). (MOEF&CC). 

lll At least four ambient air quality monitoring stations Four ambient air quality monitoring stations has been 
shall be established in the downward direction as established in the downward direction as well as 
well as where maximum ground level concentration considering where the maximum ground level 
of PMI0, PM2.5, SO2, & NOx are anticipated in concentration are anticipated Ill consultation with 
consultation with the SPCB. Data on ambient air SPCB. Data on ambient air quality and stack emission 
quality and stack emission shall be regularly regularly submitted to this Ministry including its 
submitted to this Ministry including its Regional Regional office at Lucknow & the SPCB/CPCB once in 
office at Lucknow & the SPCB/CPCB once in six six months. Last six months ambient air quality and 
months. stack emission are attached as Annexure-1 

iv Industrial waste water shall be properly collected, No industrial waste water is generated from the cement 
treated so as to conform to the standards prescribed manufacturing, as the cement manufacturing is based on 
under GSR 422 (E) dated 19th may, 1993 & 31st dry process technology. We are maintaining zero 
December, 1993 or as amended from time to time. discharge. Only very less quantity of domestic waste 
The treated waste water shall be utilized for water generated from the office toilets, which is being 
plantation purpose. disposed of in soak pit. 

V The overall noise level in and around the plant area Ensured the overall noise level in plant work zone area 
shall be kept well within the standards (85 dBA) by conform to the standards below the 85 dBA) by 
providing noise control measures including acoustic providing noise control measures including acoustic 
hoods, silencers, enclosures etc . on all sources of hoods, silencers, enclosures etc. on all high noise 
noise generation. The ambient noise levels shall generating machineries like compressor house etc. The 
confonn to the standards prescribed under EPA ambient noise levels are well below the standards 
rules, 1989 viz. 75 dBA (day time) and 70 dBA prescribed under EPA rules, 1989 viz. 75 dBA (day 
(night time). time) and 70 dBA (night time).The noise monito1ing 

report is attached as Annexure-1 

vi Occupational health surveillance of the workers shall Occupational health surveillance of the workers is being 
be done on a regular basis and records maintained as done on a regular basis and records maintained as per 
per the factories Act. factories Act. No abnormality is observed. Sample copy 

attached as Annexure-8 
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s. o. GENERAL CONDITIONS 

Vll 

Vlll 

IX 

X 

xi 

The company shall develop rain water harvesting 
structures to harvest the rain water for utilization in 
the lean season besides recharging the ground water 
table. 

The project proponent shall also comply with all the 
environmental protection measures and safeguards 
recommended in the EWEMP report. Further, the 
company must undertake socio-economic 
development activities in the surrounding villages 
like community development programmes, 
educational programmes, drinking water supply and 
health care etc. 

Requisite funds shall be earmarked towards capital 
cost & recurring cost/annum for environment 
pollution control measures to implement the 
conditions stipulated by the Ministry of 
Environment, Forests and Climate Change (MoEF & 
CC) as well as the state Government. An 
implementation schedule for implementing all the 
conditions stipulated herein shall be submitted to the 
regional office of the Ministry Lucknow. The funds 
so provided shall not be diverted for any other 
purpose. 

A copy of clearance letter shall be sent by the 
proponent to concerned panchayat, zilaparishad 
/municipal corporation, urban local body & the local 
NGO, if any, from whom suggestions/ 
representations, if any, where received while 
processing the proposal. The clearance letter shall 
also be put on the web site of the company by the 
proponent. 

The project proponent shall upload the status of 
compliance of the stipulated Environment Clearance 
conditions, including results of monitored data on 
their website and shall update the same periodically. 
It shall simultaneously be sent to the regional office 
of the MOEF&CC at Lucknow. The respective zonal 
office of CPCB and the SPCB. The criteria pollutant 
levels namely; PMlO, SO2, NOx (ambient levels as 
well as stack emission) or critical sectorial 
parameters, indicated for the projects shall be 
monitored and displayed at a convenient location 
near the main gate of the company in the public 
domain. 

pond and Roof harvesting has been done to 
harvest the rain water for utilization in the lean season. 

All the enviromnental protection measures and 
safeguards proposed in the EWEMP report has been 
implemented and socio-economic development 
activities are being undertaken under the CSR program 
in the surrounding villages like community 
development programmes, educational programmes, 
drinking water supply and health care etc. 

Funds earmarked towards capital cost & recurring 
cost/annum for environment pollution control measures 
to implement the conditions stipulated by the Ministry 
of Environment, Forests and Climate Change (MoEF & 
CC) as well as the state Government. 

Total Capital cost of Rs. 54 crores earmarked for 
Environmental Pollution control Measures The 
recurring cost for EMP during the FY 2022-23 is.300 
lacs. 

EC copy was send to the concerned authority and the 
same has been uploaded on the website of UltraTech 
Cement Limited https://www.ultratechcement.com 

We uploaded the status of compliance of the stipulated 
Enviromnent Clearance conditions along with the 
monitored data on our company website 
https://www.ultratechcement.com/ and the same are 
being submitted to the Regional office of the 
MOEF&CC at Lucknow. The respective zonal office of 
CPCB and the SPCB. 

The criteria pollutant levels namely; PMl0, PM 2.5 
(ambient levels as well as stack emission) are displayed 
at a convenient location near the main gate of the 
company in the public domain. 

Display Board 
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GENERAL CONDITION COMPLI 
xu The project proponent shall also submit six monthly We are regularly submitting the six monthly compliance 

reports on the status of the compliance of the status of environment clearance report including results 
stipulated environmental conditions including of monitored data to the regional office ofMOEF & CC, 
results of monitored data (both in hard copies as well the respective Zonal office of CPCB and the SPCB 
as by e-mail) to the regional office ofMOEF & CC, through E-mail as per the MoEF Notification. 
the respective Zonal office of CPCB and the SPCB. 
The regional office of this ministry at 
Lucknow/CPCB/SPCB shall monitor the stipulated 
conditions. 

xiii The environmental statement for each financial year The environmental statement for each financial year 
ending 31st March in Form-Vas is mandated to be ending 31st March in Form-Vis being submitted to the 
submitted by the project proponent to the concerned Regional office of the MOEF&CC at Lucknow by e­
State Pollution Control Board as prescribed under mail. We have submitted the last FY 2021-22 
the Environment (protection) rules, 1986, as Environmental Statement vide our letter no 
amended subsequently, shall also be put on the UTCL/BARA/UPPCB/005/2022 Dated 23/09/2022. 
website of the company along with the status of 
compliance of environmental conditions and shall 
also be sent to the respective regional office of the 
MOEF&CC at Lucknow by e-mail. 

xiv The project proponent shall inform the public that UltraTech Bara Cement Grinding Unit is acquired from 
the project has been accorded environmental Mis. JAY PEE ASSOCIATES Ltd., as per the 
clearance by the ministry and copies of the clearance information provided by Mis JA YPEE ASSOCIATES 
letter are available with the SPCB and may also be advertisement was Published in local newspaper named 
seen at website of the Ministry of Environment, as Amar Ujala and Times of India within seven days & 
Forests and Climate Change (MOEF&CC) at same information already been submitted to good office 
http://envfor.nic.in. This shall be advertised within vide letter no PPGCL/Bara/MOEF/15/10/779 
seven days from the date of issue of the clearance dtd.31.10.2015. 
letter, at least in two local newspapers that are widely 
circulated in the region of which one shall be in the 
vernacular language of the locality concerned and a 
copy of the same shall be forwarded to the Regional 
Office at Lucknow. 

xv Project authorities shall inform the Regional Office We have informed the Regional Office as well as the 
as well as the Ministry, the date of fmancial closure Ministry on the date of financial closure and final 
and fmal approval of the project by the concerned approval of the project by the concerned authorities and 
authorities and the date of commencing the land the date of commencing the land development work. 
development work. 

********* 
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Annexure RS/B/1 

ANNEXURE-1 

ENVIRONMENT MONITORING REPORTS 

STACK, AMBIENT AIR QUALITY, 
FUGITIVE EMISSION, NOISE AND 

WATER QUALITY 

MONITORING REPORTS 
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Annexure-1 

Envirotech East Pvt. Limited 136 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF&CC, Govt of India 
• Accredited EIA Consultant by QCI-NABET 

Laboratory Recognized by JSPCB 
• LJJ l)orulOr, R<tO!!llized by WBP B 
100, K likapur, Mndurdaha, Kolkata - 700 107, \· cstl3cngul, India 

.. ~ 
Envirotech 

S- + 91 33 2443 8127/8128; Fax - + 91 33 2443 8128; email: ecplkol<a\gmail.com; ccplkol2{<i)gmoil.com 
CIN NO: U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1513 03.12.2022 

~\ NALYSIS REPORT OF FLOE GAS1 

Name ofindustry Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grinding Uni!) at - Tehsil - Bara Dist: Pravagrnj, U.P 
Date of Sampling 15.11.2022 
Time of Sampling 11 :O~ hrs; 

A. General Information about stack 
I Stack connected to Cement Mill - No. I 
2 Emission due to Process Activity 
3 Material of Construction of Stack M.S 
4 Shane of Stack Circular 
5 Whether Stack is provided with Permanent Permanent 

Platform & Ladders 
6 Caoacitv -
B. Phvsical Characteristics of Stack 
1 Height of the stack 

(a) from Ground Level (m) 55.0 
(b) from Roof Level (m) 21.0 

2 Diameter of the stack 
(a) at bottom (m) -
(b) at top (m) -

3 Diameter of the stack at sampling point 1.4 
(m) 

4 Height of the samoling ooint from GL (m) 42.0 
C. Analvsis/Characteristics of Stack 
1 Fuel used -
2 Fuel consumption -
D Results of sampling & Analysis of gaseous emission Standard 
1 Temoerature of emission (°C) 69 -
2 Barometric Pressure (mml-lJ:r) 753 -
3 Velocity of gas in duct (M/sec) 6.22 -
4 Quantity of gas flow (Nm3/hr) 31876 -
5 Concentration of SO2 (mg/Nm') - -
6 Concentration ofNOx (mg/Nm3) - -
7 Concentration of CO (% V N) - -
8 Concentration of CO2 (% V N) 1.0 -
9 Concentration of PM (mg/Nm3) 13 30 (as oer CTO) 
E Pollution Control Device 

Details of pollution control device None 
attached with the stack 

Contents of this report are meant for your guidance and should not be used for Advertisement, Evidence or Litigation 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 3 7 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF &CC, GovL of India 
Accredited EJA Consultant by QCI-NABET 
Laboratory Recognized by JSPCB 

• Lnbor:uon RrcoaniU!tl 111· I\ BPCB 
100, Knllkllpur, Madurdaha, Kolkata-700 107, \ est Bengal, lnd!n 

- __, 
Envirotech 

S- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ccplkol@gmoil.com; ccplkol2@gmail.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1514 03.12.2022 

!ANALYSIS RRPORT Of1 FLUE GAS! 
Name of Industry Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grinding Unit) at - Tehsil - Bara, Dist: Prayagrai, U.P 
Date of Sampling 15.11.2022 
Time of Sampling 14:15 hrs: 

A. General Information about stack 
1 Stack connected to Cement Mill - No.2 
2 Emission due to Process Activitv 
3 Material of Construction of Stack M.S 
4 Shape of Stack Circular 
5 Whether Stack is provided with Permanent Permanent 

Platform & Ladders 
6 Capacity -

B. Physical Characteristics of Stack 
1 Height of the stack 

(a) from Ground Level (m) 50.0 
(b) from Roof Level (m) 14.0 

2 Diameter of the stack 
( a) at bottom ( m) -
(b) at top (m) -

3 Diameter of the stack at sampling point 1.5 
(m) 

4 Heil!ht of the sampling point from GL (m) 35.0 
C. Analysis/Characteristics of Stack 
1 Fuel used -
2 Fuel consumption -
D Results of sampling & Analysis of gaseous emission Standard 
1 Temperature of emission (°C) 71 -
2 Barometric Pressure (mmHI!) 753 -
3 Velocity of gas in duct (M/sec) 6.14 -
4 Owrntitv of l!;as flow (Nm3/hr) 33526 -
5 Concentration ofSO2 (mg/Nm3

) - -
6 Concentration ofNOx (mg/Nm3) - -
7 Concentration of CO (% V M - -
8 Concentration of CO2 (% V /Y) 1.2 -
9 Concentration of PM (mg/Nm3) 17 30 (as per CTO) 
E Pollution Control Device 

Details of pollution control device None 
attached with the stack 

Contents of this report are meant for your guidance and should not be used for Advertisement, Evidence or Litigation 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 3 8 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF &CC, Govt of India 
• Accredited EIA Consultant by QCI-NABET 

Laboratory Recognized by JSPCB 
• L11bon11on R.roi::ui.ed by WBPCB 
100, Knliknl'ur, MAtl.urdnha, ·Kolka111 - 700 107, West Bengal , lnd iu 

.. ,__ 
Envirotech 

■- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: eeplkol@gmail.com; eeplko12@gmail.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1515 03.12.2022 

!MONITORING REPOR] 

Name oflndustrv Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, Dist: Prayagraj , U.P 

Average Temperature (°C) 24 

AMBIENT AIR QUALITY MONITORING RESULT 

SI. No. Locnlion Date of Protocol Pan,mclcr Onil Rcs·ult Stonda.rd 
Monitoring 

1. Factory 15.11.2022 CPCB PM10 µg/m3 78 100 
Main Gate Guideline 
(Near 
Weigh 

PM2.s µg/m3 24 60 

Bridge) 
S02 µg/m3 10 80 

N02 µg/m3 39 80 

co mg/m3 0.1 2 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 3 9 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF &CC, Govt of India 
• Accredited EIA Consultant by QCJ-NABET 
• Laboratory Recognized by JSPCB 

Labor~llln' R cognized b)' WBl'CB 
100, Kalikapur, M"durdnha, Kolkata-700107, Wc.<C Bcngal.lndia 

E - ~ nv1rotech 

•- + 91 33 2443 8127/8128 ; Fax - + 91 33 2443 8128; email: eeplkol@gmail.com; eeplkoll@gmail.com 
CIN NO : U74210WB!989PI'C047403 

No. 2022-23/EEPUMON/1516 03.12.2022 

0 ITORlNG REPOR 

Name of Industrv M/s. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grrntlmg Uait), at Tehsil - Bara, Dist: Prayagraj, U.P 

Average Tem"f)erature (°C) 24 

AMBIENT AIR QUALITY MONITORING RESULT 

SI.Ne>. Locution Dute of Pro1·0 I Parumcl'r.r Unil Result Stnnda.rd 
lonitoring 

2 . Near 15.11.2022 CPCB PM10 µg/m3 89 100 
Gypsum Guideline 
Yard PM2.s µg/m3 31 60 

S02 µg/m3 7 80 

N02 µg/m3 44 80 

co mg/m3 0.2 2 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 14 Q 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF &CC, Govt. of India 
• Accredited EIA Consultant by QCI-NABET 

Laboratory Recognized by JSPCB 
• l..ubor~t1><l R~eoeulud hv WBPCB 
100, Knlik3 11U f, Mudurdnba, Kolk:11>1-700107, West 'Deng.al, India 

- -­Envirotech 

9- + 91 33 2443 8127/8128 ; Fax- + 91 33 2443 8128; email: eeplkol@gmail.com; eeplkol2@cmail.com 
CIN NO : U74210WBl989PfC047403 

No. 2022-23/EEPL/MON/1517 03.12.2022 

ONJTORING REPOR 

Name oflndustry Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, Dist: Prayagraj , U.P 

Average Temperature (QC) 24 

AMBIENT AIR QUALITY MONITORING RESULT 

SI. No. Lo 01ion Date of Protocol Parameter Unit Re ult Stnndord 
Monitoring 

3. Near 15.11.2022 CPCB PM,o µg/m3 92 100 
Packing 

' 
Guideline 

Plant PM2.s µg/ma 36 60 

S02 µg/ml 12 80 

N02 µg/m3 39 80 

co mg/m3 0.1 2 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 14 1 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF&CC, Govl oflodia 
• Accredited ElA Consultant by QCI-NABET 
• Laboratory Recognized by JSPCB 

I boniion Jkcugn~ed b\' WBPCB 
100, Kllliknpur, Mnd unlahn, Kolknl:t-700107, Wcst'Bengal, l.udfa 
II- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: eeplkol@gmail.com; eep1kol2@gmail.com 
CIN NO : U74210WBi989PTC047403 

No. 2022-23/EEPL/MON/1518 03.12.2022 

[MONITORl G REPORjj 

Name oflndustry Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grmdmg Unit), at Tehsil - Bara, Dist: Prayagrnj , U.P 

Average Temoerature (°C) 25 

AMBIENT AIR QUALITY MONITORING RESULT 

SI.No. Location D1nc ·of Prolocol Parameter Unit R su ll St1111dard 
Jonitoring 

4. Near 16.11.2022 CPCB PM10 µg/m3 66 100 
Cement Guideline 
Plant PM2.s µg/m3 19 60 

S02 µg/m3 10 80 

N02 µg/m3 36 80 

co mg/m3 0.1 2 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 

1244



Envirotech East Pvt. Limited 14 2 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF &CC, Govt of India 
• Accredited EIA Consultant by QCI-NABET 

Laboratory Recognized by JSPCB 
Lu ~oralon• Recognized hy WRPCB 

100, Kaliknpm, Ma1lurd nl10, Kolknta- 700 107, W I Bengal, India 

- etd Envirotech 

■ - + 91 33 2443 8127/8128 ; Fax - + 91 33 2443 8128; email: eeplkol@gmail.com; eeplkoll@gmail.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1519 03.12.2022 

!MONITORING REPOR] 

Name of Industry Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, Dist: Prayagraj , U.P 

Average Temperature (°C) 25 

AMBIENT AIR QUALITY MONITORING RESULT 

SI. No. Loc11tion 0 111e of Proto ol r11ra111e1er Unit R• ul1 St11ndanl 
onitorlng 

5. Lohgara 16.11.2022 CPCB PM10 µg/m3 52 100 
Village Guideline 

PM2.s µg/m3 18 60 

S02 µg/m3 10 80 

N02 µg/m3 37 80 

co mg/m3 BDL 2 

BDL: Below Detectable Limit 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 14 3 
Ao ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF&CC, Govt. oflndia 
• Accredited EIA Coosullaot by QCI-NABET 

Laboratory Recognized by JSPCB 
• LuborJlon llMOPniztd bv WUP('B 
100, K11lika_pur, 'M:ulun laha, Kollcata- 700 107, West Bengnl, India 

- ~ Envirotech 

■- + 91332443 8127/8128; Fax- + 9133 2443 8128; email: ceplkol@gm■il,C<Jm; eeplkoll@gmail.com 
CIN NO : U742J0WB1989Pl'C047403 

No. 2022-23/EEPL/MON/1520 03.12.2022 

IMO ITORING REPOR'Ij 

Name oflndustrv Mis. Ultra Tech Cement Ltd. 
Address Bara Cement Works (Grinding U11il), at Tch$ll - Bara, Dist: PmyagrnJ, U.P 

Averal(e Temperature (°C) 25 

AMBIENT AIR QUALITY MONITORING RESULT 

SI. No. Location Ollte()f Protocol P11rame1er Unil Ucsu lt St11ndard 
loniti,rin 

6. Bemara 16.11.2022 CPCB PM10 µg/m3 62 100 
Village Guideline 

PM2.s µg/m3 22 60 

S02 µg/m3 12 80 

N02 µg/m3 36 80 

co mg/m3 BDL 2 

BDL: Below Detectable Limit 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 144 
- -­Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
Laboratory Recognised by MoEF&CC, Govt of India 

• Accredited EIA Consultant by QCI-NABET 
Laboratory Recognized by JSPCB 

• Lu~or,~1o ri• R~coanl1.<1I b,• WBPC'B 
100, Ka1Iknp11r, Mndu1·daha, Kolkal:11 - 700 107, W~t Bengal, India 
8- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ccplkol@gmail.com; ecplkol2@gmail.com 
CIN NO : U74210WBl989Pl'C047403 

No.2022-23/EEPL/MON/1521 03.12.2022 

NOISE LEVEL MONITORING 

Name oflndustry Mis. Ultra Tech Cement Ltd. 

Address Bara Cement Works, (Grinding Unit), at Tehsil - Bara, Dist: Prayagraj, U.P 

Date of Sampling 15.11.2022 

MONITORING REPORT 

SI. No. Location Noise Level Range 
dB (A) Industrial 

Day Night 

1. Factory Main Gate (Near Weigh Bridge) 70-71 41-42 

2. Near Gypsum Yard 68-73 40-45 

3. Near Packing Plant 67-72 43-50 

4. Near Cement Mill 70-73 41-46 

Standard 75 70 

For ENVIROTECH EAST (P) LTD. 

{Authorized Signatory) 
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Envirotech East Pvt. Limited 14 5 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF&CC, Govt oflndia 
• Accredited EIA Consultant by QCI-NABET 
• Laboratory Recognized by JSPCB 

Ll11Jo1~11orv Ree0J!.Olte<I bl' WBPC'B 
100, Kaliknpur, Mndurdnh11, Kolknta-700107, West Bengal, l.ntlin 
V- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: eeplkol@gmail,rom; ceplko12@gmail.com 
C1N NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1522 

NOISE LEVEL MONITORING 

Name oflndustry Mis. Ultra Tech Cement Ltd. 

03.12.2022 

Address Bara Cement Works, (Grinding Unit), at Tehsil - Bara, Dist: Prayagraj, U.P 

Date of Sampling 16.11.2022 

MONITORING REPORT 

SI. No. Location Noise Level Leq in 
dB (A) Industrial 

1. Cement Mill 70.2 

2. Packing Plant 72.3 

3. Clinker Tippler 71.6 

4. Gypsum Yard 69.5 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 14 6 
~ 

Enviro ech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF &CC, Govt. of India 
Accredited EIA Consultant by QCI-NABET 

• Laboratory Recognized by JSPCB 
Ls borntorv Rci:02nilcd by WBf'('B 

100, KnliknJlur, a,fordnh a, Kolkatn - 700 107, West Bengal, lndin 
•- + 91 33 2443 8127/8128 ; Fax- + 91 33 2443 8128; email: ecplkol@gmail.com; cep1kol2@gmail.com 
CIN NO : U74210WBI989PTC047403 

No. 2022-23/EEPL/MON/1523 

FUGITIVE EMISSION MONITORING REPOR 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Average Temperature (0 C) 24 

MONITORING RESULT 

03.12.2022 

SI.No. Location Date of Pollutant Concentration 
Monitoring 

SPM (µg/m3) 

I. Packing Plant 15.11.2022 1489 

Note : All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 14 7 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
Laboratory Recognised by MoEF&CC, Govt. oflndia 

• Accredited EIA Consultant by QCJ-NABET 
• Laboratory Recognized by JSPCB 
• l..11borntol'V Ro,t-0gnlzcd h1· \\'131' B 
I 00, l\:nlikaJ>nr, Madurdabn, Kolkata - 700 I 07, Wcst_Bengal, lndlu 
W- + 91 33 2443 8127/8128 ; Fax- + 91 33 2443 8128; email: ccplkol@gmail,rom; ccplkol2@gmail.com 
CIN NO : U742J0WB1989PTC047403 

No. 2022-23/EEPL/MON/1524 03.12.2022 

GITIVE EMISSION MONITORING REPOR 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj , U.P 

Average Temperature (°C) 24 

MONITORING RESULT 

SI. No. Location Date of Pollutant Concentration 
Monitoring SPM (µg/m3) 

2. Cement Mill 15.11.2022 1653 

Note: All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 148 
.. ~ 

Envirotech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF&CC, Govt. oflndia 
• Accredited EIA Consultant by QCI-NABET 
• Laboratory Recognized by JSPCB 
• Lullor~IOr}' Rttogniztd hv WBPCB 
100 K>lllkap~r, Madurdaha, Kolk:lla- 700 107, West Bcngul, India 
8- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: eeplkol@gmail.com; ccplko12@gmoil.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1525 

[FUGITIVE EMISSION MONITORING REPOR] 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Average Temperature (°C) 24 

MONITORING RESULT 

i 

03.12.2022 

SI. No. Location Date of Pollutant Concentration 
Monitoring SPM (µg/m 3

) 

3. Gypsum Yard 16.11.2022 1653 

Note : All above Meteorological conditions prevails at the time of monitoring 
' 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 14 9 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
Laboratory Recognised by MoEF&CC, Govt oflodia 
Accredited EIA Consultant by QCI-NABET 
Laboratory Recognized by JSPCB 

• LH~Ul'Uln~ R~COl!Jllud b W81'CB 
JOO, Kalikapur, Mndurilalrn, Kolkat,1-700 107, West Bengal, lndiu 
•- + 91332443 8127/8128; Fax- + 91 33 2443 8128; email: ceplkol@gmail.com; cq,lkol2@gmail.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1526 

jFuGITIVE EMISSION MONITORING REPORjj 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Average Temperature (°C) 25 

MONITORING RESULT 

03.12.2022 

SI. No. Location Date of Pollutant Concentration 
Monitoring SPM (µg/m 3) 

4. Clinker Tippler 16.11.2022 1589 

Note : All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 

1252



Envirotech East Pvt. Limited 1 5 Q 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF &CC, GovL of India 
• Accredited EIA Consultant by QCI-NABET 
• Laboratory Recognized by JSPCB 

I.J1horn101"\ ~co~nbcil h1' WBPCB 
100, Knlikn11ur, Mndurd11.ba, KolkaJa -700 107, West Bengal, lndfa 
■- + 91332443 8127/8128; Fax- + 91 33 2443 8128; email: eeplkol@gmail.com; ccplkol2@gmail.com 
CIN NO : U74210WBl989PIC047403 

No. 2022-23/EEPL/MON/1527 

UGITIVE EMISSION MONITORING REPOR 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Average Temperature (0 C) 15 

MONITORING RESULT 

03.12.2022 

SI. No. Location Date of Pollutant Concentration 
Monitoring SPM (µg/m 3) 

5. Packer Floor 16.11.2022 1059 

Note: All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 51 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF &CC, Govt of India 
• Accredited EIA Consultant by QCI-NABET 
• Laboratory Recognized by JSPCB 
• L~hun11orv Recogniud h,, WB l'CB 
!00 Kaliknpur, Mndurd aha, Kolkatn -700 107, West Beng!l~ lndin 
■- + 91332443 8127/8128; Fax- + 91 33 2443 8128; email: eeplkol@gmail.com; ceplkol2(olgmail.com 
CIN NO : U742JOWB1989PTC0474O3 

No. 2022-23/EEPL/MON/1528 

I WORK ZONE QUALITY MONITORING REPORJj 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Average Temperature (0 C) 24 

MONITORING RESULT 

03.12.222 

SI. No. Location Date of Monitoring Pollutant Concentration 
SPM (mg/m3) 

I. Weigh Bridge 15.11.2022 4.29 
(Munesh 
Gautam) 

Note: All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 5 2 
.. ~ 

Env1ro ech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF&CC, Govt oflndia 
• Accrediled EIA Consultant by QCI-NABET 

Laboratory Recognized by JSPCB 
Luborntur~ R~ognized h\' WBP 8 

100, .Kallkopur, Mndurd;1ho, Kolkata - 700 l 07, \ e,; t Bengal, l11dia 
8- + 91332443 8127/8128; Fax- + 91 33 2443 8128; email: ceplkol@gmail.com; ccplkol2@gmail.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1529 

ORK ZONE UALITY MONITORING REPOR 

Name oflndustry M/s. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil -Bara, 
Dist: Prayagraj, U.P 

Average Temperature (0 C) 24 

MONITORING RESULT 

lrl 

03.12.2022 

SI. No. Location Date of Monitoring Pollutant Concentration 
SPM (mg/m3) 

2. Packing Plant 15.11.2022 5.63 
(Mukesh Gautam) 

Note: All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 153 
.. ~ 

Envirotech 
Ao ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF&CC, Govt of India 
• Accredited EIA Consultant by QCI-NABET 
• Laboratory Recognized by JSPCB 
• LJibor~lon Rccon"itrd h, WBrCB 
LOO, K1dik3pur, M,idu ril nha. Kolkata - 700 '107, West Bengal, lnd h1 
•- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ecplkol@gmail.com; eeplko12@gmail.com 
CIN NO : U742JOWB!989PTC047403 

No. 2022-23/EEPL/MON/1530 

jwORK ZONE QUALITY MONITORING REPORjj 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj , U.P 

Average Temperature (°C) 25 

MONITORING RESULT 

03.12.2022 

SI.No. Location Date of Monitoring Pollutant Concentration 
SPM (mg/m3) 

3. Clinker Tippler 16.11.2022 7.29 
{Adarsh Tiwari) 

Note : All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 54 
.. ~ 

Envirotech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
• Laboratory Recognised by MoEF &CC, Govt. of India 
• Accredited EU. Consultant by QCJ-NABET 
• Laboratory Recognized by JSPCB 
• LabOl'3IOTV nc,ogna«l h\' WBPCB 
100, Kulikapllr, Madurd:tha, Kolkata-700107, West Bcngql, L1ulia 
■- + 91 33 2443 8127/8128 ; Fax- + 91 33 2443 8128; email: ccplkol@gmail.com; ccplko12@gmail.com 
CIN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1531 

@ORK ZONE QUALITY MONITORING REPORjj 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Average Temperature (°C) 25 

MONITORING RESULT 

03.12.2022 

SI. No. Location Date of Monitoring Pollutant Concentration 

SPM (mg/m3) 

4. Gypsum Yard 16.11.2022 2.88 
(Ganeshvar 
Dwivedi) 

Note : All above Meteorological conditions prevails at the time of monitoring 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 5 5 
- ~ Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Com1>any 
Laboratory Recognised by MoEF &CC, Govt. oflndia 
Accredited ETA Consultant by QCI-NABET 
Laboratory Recognized by .JSPCB 
Lahorn ton Recognized bv Wllf'CB 

100, Knliknpur, Madurdaha, Kolk:lhl - 700 107, West Deng I, India 
W- + 91 33 2443 8127/8128 ; Fax- + 91 33 2443 8128; email: ccplkoVii'gmail.com; ccplkol2 '.,i'gmail.com 
CJN NO : U74210WBl989PJ'C047403 

No. 2022-23/EEPL/MON/1532 

DRINKING WATER ANALYSIS REPORT 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagrai , U.P 

Date of Samo ling 16.l I 2022 

Location Near Main Gate 

MONITORING REPORT 

SI.No. Parameter Unit Result 

Physical Parameter 
I nH - 7,63 
2 Colour Hazen unit Colourless 
3 Turbidity NTU <I 
4. Odour - Unobiectionable 
5, Taste - A!a(J'ecnble 

Chemical Parameter 
6. Totnl Hardness (a$ CaCO1) mq/1 157 
7 Calcium ( as Ca) mg/I 32 
8 Alkalinity (as CaCO3) mi</1 209 
9 Chloride (as Cl) m1r/l 23 
10 Residual Free Chlorine mg/I BDL 
II Cvn.ide (as Cn) mg/I BDL 
12 Ma!!nesium (as Mg) mg/I 2 
13 . Total Dissolved Solids mg/I 346 
14 Sulphate (as PO4) mg/1 32 

15 Flouride (as F) mg/1 0.32 
16 Nitrate (as NO,) mg/I 1 01 

17. Iron (as Fe) mg/I 0.12 
18. Arsenic ( as As) mg/I BDL 

B acteriolo ical Parameter 
19 Total Colifonn MPN/100ml Absent 
20. Fecal Coliform MPN/100ml Absent 
21 E-Coli MPN/J00ml Absent 

BDL: Below Detection Lnnil 
• 0 N.B: Shall not be detectable in any I 00 ml samples 

03.12.2022 

Standard 
IS:10500 

6.5- 8.5 
5 
1 

Agreeable 
Aerccnblc 

200 
75 
200 
250 
0.2 
0.05 
30 
500 
200 

1 
45 
1 

0.01 

... 
*** 
*** 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 156 
. ~ 

Envirotech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF &CC, Govt. of India 
Acc1·cdited EJA Consultant by QCI-NABET 
Laborato1·r Recognized by .TSPCB 
Lubornton· Re.:ogn,u,r bi WBPCB 

100, Kalikapur, Madurd nha, Kolkata-700 107, West Bengal, lndfa 
8- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ccplkol@" gmail.com ; ccplkol2(a•gmail.com 
CIN NO : U74210W8!989PTC047403 

No. 2022-23/EEPL/MON/1533 

DRINKING WATERANALYSIS REPORT 

Name of Industry M/s. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagrai, U.P 

Date of Sampling 16 11.2022 

Location Near Packing Plant 

MONITORING REPORT 

SI.No. Parameter Unit Result 

Phvsical Parameter 
1 pH - 72 
2. Colour Hazen unit Colourless 
3 Turbiditv NTU <I 
4, Odour - Unobjectionable 
5 Taste - A~rccablc 

Chemical Parameter 
6 Total Harcl11ess (as CaCOJ) miV! 144 
7 Calcium (as Ca) m11;/l 33 
8. Alkalinity (as CaCOJ) mg/I 124 
9 Chloride ( as Cl) mg/I 31 

10. Residual Free Chlorine me/I BDL 
11 Cvnide ( as Cn) mg/I BDL 
12 Magnesium (as Mg) mg/I 4.6 
13 Total Dissolved Solids me/I 394 
14. Sulphate (as PO4) mg/I 29.5 

15 Flouride ( as F) mg/I 0 36 
16 Nitrate (as NO3) mg/I 0_82 

17 Iron (as Fe) mg/I 0 16 
18 Arsenic (os As) 111c/l BDL 

Bncteriolo ical l'ar-aructer 
'19. Toln) Coliform MPN/100ml Absent 
20_ Fecal Coliform MPN/ 1001111 Absent 
21 E-Coli MPN/I00ml Absent 

BDL: Below Detect10n Lumt 
*** N.B: Shall not be detectable in any 100 ml samples 

03.12.2022 

Standard 
IS:10500 

6.5 - 8.S 
5 
I 

Aereeable 
Aencable 

200 
75 
200 
250 
0.2 
0.05 
30 
500 
200 

I 
45 
I 

0.01 

... ... ... 
For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 5 7 
- -­Envirotech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Compan) 
Laboratory Recognised by MoEF &CC, Govt of India 

• Accredited EfA Consultant by QCI-NABET 
Laborato11• Recognized by .JSPCB 
Lnbon,rorv nccmmlzcd h1· WBP ·o 

100, Kalikapur, Mnd urtlaba, Kolkala - 700 I07, West Bengal, lndia 
•- + 9133 2443 8127/8128; Fax-+ 9133 2443 8128; cmoil: ccplkoVii'gmail.com; ccplkol1 µ·g ornil.com 
CIN l'iO : U742IOWBI9891'TC047403 

No. 2022-23/EEPL/MON/1534 

DRINKING WATER ANALYSIS REPORT 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj , U.P 

Date of Sampling 16 ,11 2022 

Location Borewell No, I 

MONITORING REPORT 

SI. No. Parameter Unit Result 

Phvsical Parameter 
1 pH - 71 
2, Colour Hazen unit Colourless 

3 Turbiditv NTU <I 
4, Odour - Unobjectionable 
5 Ta.ste - Agreeable 

Chemical Parameter 
6 Total Hardness ( as CaCO,) mg/I 156 
7 Calcium (as Ca) mg/I 24 
8, Alkalinitv (as CaCO,) m!l;/1 172 

9 Chloride ( as Cl) mg/I 19 
10 _Residual Free Chlorine mg/I BDL 
11 Cvnide (as Cn) m!!/1 BDL 
12 Magnesium (as Mg) mg/I 5 
13 Total Dissolved Solids mg/I 207 
14 Sulphate (as PO4) mg/I 131 

15 Flouride ( as F) mg/I 0.16 
16. Nitrate (as NO,) mg/I 1 2 

17 Iron(as Fe) m<>/1 0.03 
18 Arsenic (as As} m~/1 BDL 

Bncterioll,1oiu l Pnramclcr 
19. Total Co li fo rm MPN/I00ml Absent 
20 Fecal Coliform MPN/I00ml Absent 
21 E-Coli MPN/I00ml Absent 

BDL: Below Detection Lumt 
*** N,B: Shall not be detectable in any 100 ml samples 

03.12.2022 

Standard 
IS:10500 

6.5 -8.S 
5 
1 

Agreeable 
Aereeable 

200 
75 
200 
250 
0.2 
0.05 
30 
500 
200 
1 

45 
1 

O.OJ 

... .... .... 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 58 
- ed Env1ro ech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 
Laboratory Recognised by MoEF&CC, Govt. of India 
Accredited EIA Coosultant by QCI-NABET 
Laboratory Recognized by JSPCB 
Lttburuton· Rtcogniz d h\ \\ BPCB 

100, Knlllwpur, Matlurilnhn, Kolkarn - 700 107, West Bengal, India 
•- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ccplkol(o'gmail.com; ccplkol2'a'gmail.com 
CIN NO : U74210WBl989PTC047403 

No. 2022-23/EEPL/MON/1535 

DRINKING WATER ANALYSIS REPORT 

Name oflndustry M/s. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Date of Sampling 16 11.2022 

Location Borewell No 2 

MONITORING REPORT 

SI. No. Parameter Unit Result 

Physical Parameter 
I pH - 7.05 
2 Colour Hazen unit Colourless 
3 Turbiditv NTU <I 
4. Odour - Unobjectionable 
5 Taste - A!!rccable 

Chemical Parameter 
6 Total Hardness (as CaCOJ) mg/I 124 
7 Calcium (as Ca) mg/I 12 
8. Alkalinity (as CaCO3) ml1/1 217 
9. Chloride (as Cl) mg/I 129 
10 Residual Free Chlorine mg/I BDL 
11 Cvnide ( as Cn) me/I BDL 
12 Ma!!Tlesium (as Mg) me/I 12 
13 Total Dissolved Solids mg/I 423 
14. Sulphate (as PO4) mg/I 2 1.9 
15 Flouride (as Fl mg/I 0.32 
16. Nitrate (as NO3) mg/I 1.38 

17 Iron (as Fe) me/I 0.02 
18. Arsenic (as As) mg/I BDL 

Bacteriolo ical Parameter 
19 Total Coliform MPN/I 00ml Absent 
20 Fecal Colifom1 MPN/I00ml Absent 
21 E-Coli MPN/I00ml Absent 

BDL: Below Detec!ton Lumt 
*** N.B: Shall not be detectable in any 100 ml samples 

03.12.2022 

Standard 
IS:10500 

6.5-8.5 
5 
1 

A11:reeable 
Agreeable 

200 
75 
200 
250 
0.2 

0.05 
30 
500 
200 

1 
45 
1 

0.01 

... 
••• ... 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 5 9 
- e:f!!!III 

Envirotech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF&CC, Govt oflndia 
Accredited EIA Consultant by QCJ-NABET 
Laboratory Recognized b)' .JSPCB 
La hora1orv R~cognucd II\ WBPCB 

JOO, Kalikapur, Madurdalta, Kolknta-700 107, West Beng"I, lndla 
•- + 91 33 2443 8127/8128; Fax - + 91 33 2443 8128; email: ccplkol@'gm•il.com; ccplkol2 'a'gm•il,com 
CIN NO : U742IOWBJ989PTC047403 

No. 2022-23/EEPL/MON/1536 

DRINKING WATER ANALYSIS REPORT 

Name oflndustry M/s. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj , U.P 

Date of Sampling 16.11.2022 

Location Canteen Tap Water 

MONITORING REPORT 

SI.No. Parameter Unit Result 

Physical Parameter 
1 pH - 70 
2 Colour Hazen unit Colourless 
3 , Turbiditv NTU <l 
4, Odour - Unobjectionable 
5. Toste - M,rccablc 

Chemical Parameter 
6, Total Hardness (as CaCO~) mJP.11 163 
7. Calcium ( as Ca) m~/1 19 
8, Alkalinitv (as CaCOJ) ml(/J 59 
9. Chloride ( as Cl) mg/I 132 
10 Residual Free Chlorine msdl BDL 
11 Cvnide (as Cn) m2/1 BDL 
12 Magnesium (as Mg) mQ/1 16 8 
13 Total Dissolved Solids m2/l 237 
14 Sulphate (as PO4) mg/I 49 8 
15 Flouridc ( as Fl mg/I 0.24 
16. Nitrate (as NO,) mg/I I 16 

17 Iron (as Fe) mg/1 0 04 
18. Arsenic (as As) mg/I BDL 

Bnctcriolo !icnl J'11rame1cr 
19 Total Coliform MPN/ I00ml Absent 
20 Fecal Coliform MPN/l00ml Absent 
21 E-Coli MPN/l00ml Absent 

BDL: Below Detect10n Lumt 
*** N.B: Shall not be detectable in any I 00 ml samples 

03 .12.2022 

Standard 
IS:10500 

6.S- 8.S 
5 
1 

Agreeable 
Aereeable 

200 
75 
200 
250 
0.2 
0.05 
30 
500 
200 

1 
45 
1 

0.01 

... ... 
••• 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 6 Q 
- ~ Env1ro ech 

An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Compan) 
Laboratory Recognised by MoEF&CC, Govt. oflndia 
Accredited EIA Consultant by QCJ-NABET 
Laboratory Recognized bJ· JSPCB 
Lllbor~lon• Uorogolml b,· WBPCB 

100, Kalikapur, Mndurd;tha, Kolkatn -700 107, West Bengal, India 
W- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ccplkol@'gmail.com; ccplkol2@'•gmail.com 
CJN NO : U74210WB1989PTC047403 

No. 2022-23/EEPL/MON/1537 

DRJNKING WATER ANALYSIS REPORT 

Name oflndustry Mis. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagraj, U.P 

Date of Samo ling 16 11.2022 

Location Near CCR Kitchen 

MONITORING REPORT 

SI.No. Parameter Unit Result 

Physical Parameter 
1 oH - 71 
2 Colour Hazen unit Colourless 
3 Turbiditv NTU <l 
4. Odour - Unobiectionable 
5 Taste - A11:reeablc 

Chemical Parameter 
6 Total Hardness (as CaCO,) mg/1 231 
7 Calcium (as Ca) mJl;/1 44 
&. Alkalinity ( as CaCO,) mg/] 74 
9. Chloride (as Cl) mg/I 159 
10 Residual Free Chlorine mg/I BDL 
]J Cynide ( as Cn) mg/I BDL 
12 Magnesium (as Mg) mg/l 14 3 
13 Total Dissolved Solids mjl;/1 273 
14. Sulphate (as P04) mg/1 59.3 
15 Flouride ( as F) mg/l 0.4 
16. Nitrate (as NO,) mg/I 0 06 

17 Iron fas Fe) m.~/1 0.36 
18. /1.rscrnc (as As) lllJ!/1 BDL 

Bacteriolo >ic:tl Pnrttmeter 
19. Total Coliform MPN/!00ml Absent 
20 Fecal Coliform MPN/I00ml Absent 
2 1. E-Coli MPN/I00ml Absent 

BDL: Below Detect10n Lumt 
*** N.B: Shall not be detectable in any 100 ml samples 

03.12.2022 

Standard 
IS:10500 

6.5 - 8.5 
5 
l 

A~reeable 
Al!reeable 

200 
75 
200 
250 
0.2 
0.05 
30 
500 
200 

1 
45 
I 

0.01 ... ... ... 
For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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Envirotech East Pvt. Limited 1 61 
. ~ 

Envirotech 
An ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified Company 

Laboratory Recognised by MoEF &CC, Govt. of India 
Acc,·cdited EIA Consultant by QCI-NABET 
Laboratory Recognized by .JSPCB 
l.ahoraton Rccognl7.cd t,v wnl'C"B 

I 00, Kaliknpur, Madurdaha, Kolkata - 7UO I 07, ~ est Bengal, India 
W- + 91 33 2443 8127/8128; Fax- + 91 33 2443 8128; email: ccplkolr.i'gm,il.oom; ccplko11@'gmail.com 
CIN NO : U742IOWB1989PTC047403 

No. 2022-23/EEPL/MON/1538 

DRINKING WATER ANALYSIS REPORT 

Name oflndustry M/s. ULTRA TECH CEMENT LTD. 

Address : Bara Cement Works (Grinding Unit), at Tehsil - Bara, 
Dist: Prayagrai, U.P 

Date of Sampling 16. 11.2022 

Location Near Canteen RO 

MONITORING REPORT 

SI.No. Parameter Unit Result 

Physical Parameter 
I pH - 7.4 
2 Colour Hazen unit Colourless 
3 Turbidity NTU <l 
4 Odour - Unobjectionable 
5 Taste - Al!recabic 

Chemical P:unmcter 
6. Total Hardness (os CnCO~) mg/I 124 
7 Calcium (as Ca) mg/I 18.6 
8. Alkalinity (as CaCO3) tnl!II 127 
9 Chloride (as Cl) ml!/1 139 
10, Residual Free Chlorine mg/I BDL 
II. Cynide (as Cn} m11/l BDL 
12, Magnesium (as Mg) mg/] 18.6 
13. Total Dissolved Solids mg/] 289 
14. Sulphate (as PO4) mg/1 37.6 
15, Flouridc (as F) ml!/1 0.16 
16. Nitrate (as NO3) mg/1 104 

17 Iron (as Fe) mdl 0 13 
18. Arsenic ( as As) mg/I BDL 

Bacterioloe;ical Parameter 
18. Total Coliform MPN/I00ml A bsent 
19 Fecal Coliform MPN/IOOml Absent 
20, E-Coli MPN/l00ml Absent 

BDL: Below Detect10n Lmut 
*** N.B: Shall not be detectable in any 100 ml samples 

03.12.2022 

Standard 
IS:10500 

6.5 - 8.5 
5 
1 

Ae;reeable 
Aorccable 

200 
75 

200 
250 
0.2 
0.05 
30 
500 
200 

1 
45 
1 

0.01 

... 
••• ... 

For ENVIROTECH EAST (P) LTD. 

(Authorized Signatory) 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Nu111be1 JME/BCW/A/01 162 Re1)011 Ne, 

F<;11nal No 

JME/A/230404015 

7 5 F-02 Name & Addres.s or Unit Mis. Ultra Tech Cement Limited 
Bara Cement Works (Grinding Unitl 
at Tehsil- Bara, District- PrayagraJ, 
Uttar Pradesh 

Party Reference No Nil 

•~eport1ng Date 

Sarnple Qe5c11ploon AMBIENT AIR QUALITY MONITORING 

11/04/2023 

06104/2023 

S. No. 

12 
3 

4 

5 

I 

General Information 
Client Reoresenta1111e (Name &Oes1gna1ton .I 

Sample collected ti~ 

Sa111pI111g Locat,011 

Lat,tude 

Longitude 

Instrument used 

Instrument code 

Ins1mmen1. cal1bratron stalus 

Meteorologtcal condition during muntlonng 

Dale o! Monito11r1y 

Time of Mo111to11ng 

Acu,iat ourat,on of Monitoring. (minutes) 

O.mb1enl Tempera1u11: ("Cl 

Surrounding acltv,ty 

Gont1ol measure ,r Any 
Sampling & Analysis Protocol 

Parameter Required 

Parameters 

PM2 5 
----

PM10 

Nitrogen D1ox1ae 

Sulphur D1ox1de 

Carbon Mono ox,de 

Mr, Goplkisan Tiwari (Manager- Env1ronmenO 

JMEPL Team 

Factory Main gate (Near Weigh Bridge) 

25v12'01.22" N 

81"38'44.35" E 

RDS & FPS 

JME/RDS/01I44, JMEJFPS/01I38 

Calibrated 

Clear Sky 

01/04/2023 To 0210412023 

09:18 to 09 ·10 Hrs 

1425.0 

Max 29"C, Min 17°C 

Truck Movement 

IS-5182 

As per work order 

TEST RESULTS ~--
Testing Protocol Result Unit NAAQS 

IS 5182 lP-24) 2019 27 24 µg1r11 60 
1-- --

IS 5182, (P-23) 2017 71 46 I 
IS 5182 (P-61 2018 

1= 
23 74 _J 

IS 5182 . \P-2) 2017 11 32 

IS 5182 tP-10) 2019 0 65 

µglm 100 
girjT - 80 

µg lrn" 80 

mglm 4 

"NAAUS-Nat,onal An1b,erit Air Uual,ly SlandarrJ::. ~ -: heJrtlf, , 1 11 \Rori.- 3 d61J !Par! 11 ;P. , l" 'I to.: 11 .-:u0S< 

l!-1 C u 
s i'ra furl,-v 

Checked 

7 

1265



Annexure RS/B/2 

ANNEXURE-2 

GREEN BELT PLANTATION 
ACTION PLAN 
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Annexure-2 1 64 
Details of Green Belt Development Plan 

UftraTech Cement Limited 
Unit: Bara Cement Works 

Plantation Report & PLAN; 

Details of Green Belt Development 

Si. No. Month Area Location Plant Species 

1 FYl 9-20 Plant Saolinq 
Premises Neem 

Sheesham 

Arjun 

Karanj 

Pakad 

Jamun 

Peepal 

Amrood 

Amala 

Aaam 

Casia Semia 

Chitwan 

Amaltas 

Kadamb 

Ashok 

2 FY20-21 Plant Neem Tree 
Premises Sheesham 

Arjun 
Karanj 
Pakad 
Jamun 

Sagaun TREE 
Casia Samia 
Amarood 
Mango 

Chitwan Tree 
Amaltas Tree 
Kadamb Tree 
AshokTree 
Mixed Fruit 
Maulshree 

3 FY 21-22 Plant 
Premises Jamun 

Amarood 
Mango 

Mixed Fruit 
katahal 
Amala 

Date: 31.03.2023 

I 
Total 
numbers 

Nos. 

1000 

1000 

1000 

1000 

1000 

1000 
1000 14500 
1000 
1000 
500 

1000 
1000 
1000 

1000 
1000 
300 4000 
200 
200 
200 
200 
100 

1,700 
100 
100 
100 
100 
100 
100 
200 
200 
300 

4000 
500 
500 
500 
500 
200 
200 
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4 

5 

FY22-23 Plant 11775(mango ashok 

165 
11775 

Premises sheesham 
cornocorpurs, karanj 
,kadamb ,nibu,bottle 

palm etc) sapling 
planted 11775 

FY23-24 Plant 1500 sq meter area 1000 
Premises will be developed by 

using MIYAWAKI 
system. Remaining 

area will be 
developed as green Work is under 

belt by this year process 

Completion NEEM 500 4000 
of 33% KADAMB 500 

plantation in AMALTAS 500 
coming MANGO 1000 
monsoon KARANJ, SHEESHAM 500 
June-sep ARJUN MAULSHREE 500 
2023 LOCAL SPECIES 500 

Note: Because of Project work & flood & Water logging Survival rate was very Less up to 30% 

in FY22-23 plants survival is more than 80%. 
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Annexure RS/B/3 

ANNEXURE-3 

CREP COMPLIANCE 
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167 
UltraTech Cement Ltd. - Unit: Bara Cement Works (Cement Grinding Unit - 4 MTPA) 

Annexure-3 

Compliance Status of Charter on CREP for Cement Industry 

S. No. Action Points of CREP Status 
1. Cement plants which are not complying with the We have Installed high efficiency baghouse at 

notified standards shall do the following to meet the Cement Mill Stack to comply with the new 
standards emission standards for PM notified by 

MoEFCC as per G.S.R. 612 (E) dated 
* Augmentation of existing air pollution control 25.08.2014 and amended via G.S.R. 496 (E) 
devices - By July 2003 dated 09.05.2016 and G.S.R. 497 (E) dated 
* Replacement of existing Air pollution control 10.05.2016 
devices - Bv Julv 2004 -

2. Cement plants located in critically polluted or urban Our plant does not come under this category. 
areas (including 5 Km distance outside urban However, we have provided high efficiency 
boundary) will meet 100 mg/Nm3 limit of particulate Bag house for controlling the emission below 
matter by December 2004 and continue working to stipulated norms of PM < 30 mg/Nm3. 

reduce the emission of particulate matter to 50 
mg/Nm3 

3. The new cement kilns to be accorded NOC/ It is not applicable to us. 
Environment Clearance w.e.f. 01 .04.2003 will meet standalone Grinding Unit only & there is no 
the limit of 50 mg/Nm3 for particulate matter kilns. 
emission 

4. CPCB will evolve load-based standards by It is not applicable to us. 
December 2003 standalone Grindino Unit. 

5. CPCB & NCBM will evolve SO2 and NOx emission It is not applicable to us. 
standards by June 2004 standalone Grinding Unit therefore no 

gaseous (SO2 & NOx) emissions from Stack. 
6. The cement industries will control fugitive emission CPCB Environmental Guidelines for 

from all the raw material and product storage and Prevention and Control of Fugitive Emissions 
transfer point by Dec. 03. However, the feasibility from Cement Plant are being followed 
for the control of fugitive emissions from limestone, - All transfer points & storage silos have dust 
coal storage areas will be decided by National Task collection & extraction system for effective 
Force (NTF) shall submit its recommendations control of Fugitive emission. 
within three months - The dust collected from Pollution control 

equipment is being recycled into the 
process. 

- All Belt Conveyors provided for 
transportation of material are fully covered. 

- Shed Constructed for Storage of Raw 
Material 

7. CPCB, NCBM, BIS and Oil refineries will jointly It is not applicable to us. 
prepare the policy on use of petroleum coke as fuel standalone Grinding Unit & there is no kiln at 
In cement kiln by July 03 our site. 

8. After performance evaluation of various types of Continuous Emission Monitoring System 
continuous monitoring equipment and feedback (GEMS) is already installed at Cement Mill & 
from the industries and equipment manufacturers Online data is directly transmitted to CPCB's 
NTF will decide feasible unit operations/sections server. 
for installation of continuous monitoring equipment. 
The industry will install the continuous monitoring 

. system (CMS) by December 2003 
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1~A 
9. Tripping of kiln ESP to be minimise\:! ti's, ~y 2003 It is not applicable to us. 

as per the recommendation of NTF standalone Grinding Unit & there is no kiln at 
our site. 

10. Industries will submit the target date to enhance the Continuously increasing the production of 
utilisation of waste material by April 2003 blended cement by utilizing fly ash. 

11 . NCBM will carry out a study on hazardous waste It is not applicable to us. 
utilisation in cement kiln by December 2003 Ours is a standalone Grinding Unit & there is 

no kiln at our site. 
12. Cement industries will carry out feasibility study It is not applicable. 

and submit target dates to CPCB for cogeneration Ours is a standalone Grinding Unit & there is 
of power bv Julv 2003 no kiln at our site. 
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Annexure RS/B/4 

ANNEXURE-4 

BAG FILTER DETAIIJ 
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SN 

1 

2 

3 

4 

5 

6 

7 

8 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

Annexure-41 7 Q 

Cement MIii Bag filter details-- Bara Cement Works 

TAG No. 

491BF2 

491BF3 

491BF4 

491BF7 

511BF1 

511 BF2 

512BF1 

K31 BF3 

K32BF1 

532BF1 

542BF1 

542BF2 

542BF3 

552BF1 

582BF1 

592BF1 

592BF4 

562BF1 

572BF1 

K42BF1 

Location Capacity (M3/Hr) 

Truck Tippler-! 

Truck Tippler-2 

Clinker transport 

Clinker Silo 

Clinker Silo extraction 
belt dlscharcie 

Clinker Hopper top 

Clinker Hopper top 

Gypsum Hopper 

Gypsum Hopper 

Weigh Feeder discharge 
Baci FIiter 

RP Recirculation 

Roller Press 

Roller Press 

Roller Press-2 Aux. 

Seperator Bag Filter 

Cement Transport to SIio-
2 

Cement Silo Top 

Mill Vent Bag Filter 

Mill Recirculation Bag 
Fiter 

Fly Ash Silo Top 

u 1tratech ~diimenf ( iinite d 
(Unit Bar.t Cement ~orks) 
Post-lohg'ara,Tahs1I-B~~a-

25000 

25000 

9000 

18000 

18000 

10000 

10000 

6500 

6500 

18000 

14000 

35000 

25000 

8500 

76000 

8500 

8500 

80000 

8500 

20000 
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SN TAG No. 

21 K72FB1 

22 K72BF2 

23 611 BF1 

24 641 BFl 

25 641 BF2 

26 642 BFl 

27 642 BF2 

28 643 BF! 

29 643 BF2 

30 644 BF1 

31 644 BF2 

32 645 BF1 

33 645 BF2 

34 646 BF1 

35 646 BF2 

Location Capacity (M3/Hr) 

Fly Ash Bin 8500 

Fly ash Feed 5000 

Cement Silo Extraction 
Bin 15000 

Packer-1 36000 

Packer-1 15000 

Packer-2 36000 

Packer-2 15000 

Packer-3 36000 

Packer-3 15000 

Packer-4 36000 

Packer-4 15000 

Packer-5 36000 

Packer-5 15000 

Packer-6 
36000 

Packer-6 15000 

__ 4,t 
Ultratech-c•aiii'e"'"rit limifed 

(Unit: Bara Cement Works) 
Post-Lohgara,Tahsil-Bara 
Distt-Pr.ayagraj,UP-2121 r 

1274



Annexure RS/B/5 

ANNEXURE-5 

SWEEPING MACHINE LOG BOOK 

1275



173 
C""ll~t ~ (LOG BOOK) 
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i 

cr1r•1~ 
Time 

Date ~ ~ -
1s1rr~ From To 

cti~i "H ~'ffq, 

\ b\~\6'1..1- ~ L~2: 

~1\~,w ~~1,I t I 
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- :J I &7 oY 

I t..\...i~-u:s 9\0 f, 
I ,t J OlD~ 

I 
J} 

Available at: S.S. Store Prayagraj. 

Milage/Km 
Coverage 

"9iS~ 
%:q'). ~ 

€"7 \/ 

(LOG BOOK) 
Petrol & Oil used 

iti}r1 3-117 ~ ... , ,jj.-l ~-

Date I Qty. 
rnf'll ~ 

Office Name 
& 

Designation 

31lfi-h~ 111T -?;in 1=R 

"--­
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(LOG BOOK) HIJf'¥n 
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Time l~llometer/Km./Reading Milage/Km Petrol & Oi\ used 
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Annexure-6 

OIL SPILLAGE RELEASE AND RESPONSE SOP 

UltraTech Bara Cement Works 

This SOP complements the UNL Spill Prevention Control and Countermeasures Plans (SPCC 

Plans) which were developed and implemented pursuant to the Oil Pollution Prevention 

Regulations (40 CFR 112). It also complements UNL's Small Municipal Separate Storm Sewer 

System (SMS4) National Pollutant Discharge Elimination System (NPDES) Permit. The purpose 

of this SOP is to provide awareness of the hazards of various types of oils, guidance for 

minimizing the potential for oil spills/releases, and action to take in response to an oil spill or 

release to mitigate threats to the environment, property, and persons. In the context of the 

SPCC regulations, the definition of 'oil' includes gasoline, fuel oils, lubricating oils, bunker oils, 

transformer oils, and cooking oils and grease 

PHYSICAL AND HEALTH HAZARD OF VARIOUS OILS: 

• Gasoline - Gasoline is very volatile and flammable. It can be ignited by sparks and 

flames, even at very cold outdoor temperatures. Gasoline vapors can travel to distant 

ignition sources and flash back. In confined and poorly ventilated areas, vapors can 

accumulate to explosive levels. Gasoline is toxic, and is particularly dangerous by the 

inhalation route of exposure. However, it has good warning properties (i.e., is easy to 

smell) and well defined exposure symptoms (nausea, dizziness, headaches). 

• Fuel oil - Fuel oil, such as diesel fuel, is somewhat volatile and flammable. It can be 

easily ignited only when heated above 100°F (i.e., a hot day or exposure to other heat 

sources). Vapors can travel to ignition sources and flash back. In confined and poorly 

ventilated areas, vapors can accumulate to explosive levels. Fuel oil is much less toxic 

than gasoline. Warning properties and exposure symptoms are similar to gasoline 

• Bunker oil - Bunker oil is less volatile than diesel fuel. It must be heated to over 140°F 

before it produces enough vapors to ignite in the presence of sparks or flames. Thus, 

with the possible exception of spills on summer, sun-baked asphalt, or other intense 

sources of heat, it cannot catch fire. Since it is not very volatile, it does not pose much 

of an inhalation hazard. Danger from other routes of exposure is small. 

• Lubricating oil - Lubricating oil, such as motor oil, is not volatile but is combustible. 

Lubricating oil must be heated to over 400°F to burn. Thus, for lubricating oil to catch 

fire some other intense source of heat must be present (i.e., other materials on fire, 
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hot engine manifold, etc.). It poses essentially no inhalation hazard unless it is being 

misted. Danger from other routes of exposure is small. 

• Transformer oil - Transformer oil is used to conduct heat away from and electrically 

insulate equipment used to convert electricity from high amperage to low amperage 

lines. With a flashpoint greater than 230°F, it is combustible. For it to catch fire, some 

other intense source of heat must be present (i.e., other materials on fire, electrical 

arcing, etc.). It poses essentially no inhalation hazard unless it is being misted. Danger 

from other routes of exposure is also small. However, if the oil contains PCBs, skin 

contact or inhalation of mists presents serious danger. PCBs are carcinogens. Few, if 

any, PCB-contaminated oils are present at UNL. 

• Cooking oil and Grease - Cooking oil and grease are not volatile, but they are 

combustible. Both must be heated to over 400°F to burn. Thus, for cooking oil or 

grease to catch fire, some other intense source of heat must be present (i.e., other 

materials on fire, hot burners, pilot lights, etc.). It poses essentially no inhalation 

hazard unless it is being misted. Danger from other routes of exposure is small. 

ENVIRONMENTAL HAZARDS 

Oils that enter storm drains and waterways leading to lakes and streams are a serious 

environmental hazard. Oils can damage plants and animals in fresh water and marine systems. 

Birds, fish and other wildlife can be directly affected by contact and indirectly affected by loss 

of food sources and habitat. Economic hazards can be drastic as well, requiring extensive 

cleanup, habitat restoration, and legal costs. 

PLANNING AND PREPARATION 

Spill kits have been established at many sites around campus where significant volumes of oil 

are stored. The amount of spill materials kept at each location depends on the volume of oils 

stored there. Spill kit materials will assist in creating berms around and absorbing spilled oils. 

The absorbents are of two types: diatomaceous earth ( Oil Sorb) and polypropylene. Oil Sorb 

is supplied in 25-pound paper bags. Polypropylene is supplied as socks, pillows, and pads. The 

use and limitations of each is described below. 

- , ~ - ~ 

. , ', .. 
- ~ - - .. 
Oil Sorb Spread on the leading edge of an oil spill Can absorb its weight in oil. 

and work back to the source. Will absorb both water and 
oil. Does not float on water. 

Polypropylene Spread on the leading edge of an oil spill Can absorb 25 times its 
and work back to the source. weight in oil. Will only 

absorb oil. Will float on 
water even if oil saturated. 
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Blocking/diking materials are also of two types: sand bags and elastomer mats and berms. The 

use and limitation of each is described below. 

Sand Bags 

Elastomer Mats 

Elastomer Berms 

Place in path of flow and butt the ends of 
the bags tightly to each other to form a 
barrier. 

Place over storm or sanitary drains to 
seal them. 

Place in the path of flow to form a barrier 
or lay around drain openings to form a 
barrier. 

INCIDENTAL OIL SPILL RESPONSE PROCEDURES 

Getting a good seal between 
adjacent bags and the 
ground can be difficult. Use 
absorbent to catch leakage. 
Each bag weighs about 70 
pounds and thus is difficult 
for some to move. 
May not completely cover 
some larger drains. May not 
form a perfect seal on rough 
surfaces or along curbs. 
May not completely encircle 
some larger drains. May not 
form a perfect seal on rough 
surfaces or along curbs. 

An incidental spill is a manageable spill that poses low risk to safety and health and is not likely 

to adversely impact the environment. Incidental oil spill response procedures are as follows: 

✓ Eliminate the source of the spill by up righting drums or other containers, closing 

valves, or other similar actions. 

✓ Prevent the oil from leaving the building, spreading to adjacent areas, or entering 

drains by absorbing flowing oil, diking the area, and/or using drain plugs/barriers. 

✓ Spread absorbents over the surface of the spill working from the perimeter of the spill 

to its center. Socks and pillows work best on pooled liquid while pads have an 

advantage on thin layers of oil. 

✓ Contaminated absorbents of less than 5 gallons/30 pounds containing diesel fuel, 

motor oil, bunker oil and non-PCB containing transformer oil can be disposed as normal 

trash. Absorbents from all gasoline and PCB transformer oil spills and volumes of 

absorbents greater than 5 gallons/30 pounds must be sent to EHS for disposal. 

Containerize spill residues (i.e. contaminated socks, pads, Oil Sorb, etc.) and tag for 

collection by EHS. 
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EMERGENCY OIL SPILLS 

The Incidental Oil Spill procedures must be modified for a spill that is an emergency. An 

emergency situation exists when: 

✓ The quantity of spilled oil is 25 gallons or larger, or 

✓ The spill has entered a sanitary or storm drain, or 

✓ The spill has entered a ground or surface water, or 

✓ The spill cannot be contained or stopped, or 

✓ The spill poses a fire/explosion hazard, or 

✓ Additional spill equipment is needed and is not immediately available 

In the case of an emergency spill, the person discovering it should summon emergency 

responders by dialing '209' and remain in the vicinity but at a safe distance until released by 

emergency responders. If it is safe to do so: 

✓ Take action to stop the spill if it is continuing (i.e. shutting off valves, up righting 

containers, etc.), 

✓ Take action to prevent the spill from entering sewers or streams and to minimize the 

area affected. Such actions might consist of absorbing flowing oil or diking the area 

with sand bags, elastomer mats, or elastomer berms, etc. 
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Annexure-7 
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~~~~ 
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\,.> 
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" C l11surance <Tf1;-'I cffirr \....--- a ""' T...z I lfJ -~ b -
'" 
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J)(l 14 ''°-~ -- .. - . 

~~~~~~ (~) ad J .AJ} ~ e PUC_ 

5 Lights & horn 
. t 

VEHICLE ·~= ~~q;T<fmlll \.....--r = -
:!' Head Light Worklnit 
t. Rear Light Working ~~q;nf~ ~ 
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Hor 11 wo ,tclng and Audillle iff.[ffi!J ~ \rr C 

ON/ ·- -
RO,\D d Rever.;c Horn working and Audible frcRfir-fm-i!~ V 

WORTHI 
NESS 6 ,Brakes - I, 
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il Rear view mirror available ~ 

v 
I, - -

~~,iii~ 
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cabin (Stave., kerosene, Chemicals 
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OTHER /4~ ---, -

DEVIATION f/4··· ·· . 
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a,~~.-·· ...• 
;;. ,~ . ,•. 
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. 

'' 
- --

1299



197 

-------r.NPU:l!U l 

,tlamo/ll 0 1 ,,: ,, 
ri1~ ,:N. C'e<.lff)t ~ o ol tl1l!tk~olnr 

"tll~ft,i~ ,-
~ J or1ver 1,a,111c J ll d L/<011 .., --

Ill 

Oilver passedt'111 M1n1t,t ,~:.\ llllJ,np ii ~ 
l (Baud on !lnath 11n:il1 1« , ,,ult) m'ITTffl~~• 

I 

' 0f IVt J h a,V l.n r. i.ll\<l \15'1 IJJ! I 
u ,-• 5:llety llel,nnl !fUll~ l -- • --

b WcL~~t,oc, •Jfflf ".!!I I - . -
• ReflotdlleJ•<iel 

:r _i', .1;.r.,;., .urrt• 
t~i7/i:.: 1-iir -. I - -

4 IV•lld oa,umcn1s I -~~ • IICSOOJ 1- -- --
~"R!- ?1 m QTRI/ 

b fllnrn artillGtt- ~ ll'lflll q;r •-
1-, Qll,U\C'P 'lfF~ ri)~I . --

ii Ptm1lt I ,mltz 
' ---

• l'UC lli!;TT'I ';'1 jl!fil;;t;,; ('117[,ili I -
5 l!l)l, 1$ & horn I 

:1 B "' r e:.u llE:"11: 1,\'Jtkln~ R<'l~wll~ _i --~ A.em lk:111 wa1~mn 1Trr. ~ '»!ti ;on-:, 1-•ITI < HOU'I WOfl,lra.; ;mrJ ,, \Jd iiJ~ l!l<f'1'1ttnltt! I I - -
D d ~me. Harn worldna ~nd Audlble t't.nl61si'ir-ir 'II~ 
f ill I 
s 6 Drakos I . Bn.leslnworli!nR order l!IPllir-oll'lli 

h Hllllli.b.r.,~,.. In woddOII orde, .imi 1ff'7lband ir.11 I -
7 Mirror & wiper$ 

I 
I 

• Pe.r \lew 111lr1or 1110iilblc ~;iln~fm1111 I I --
~ 

' 
b Wlnds<re_en w lpe,s i,, ,.o,ltlr« ain-dliion .flmlt!T ~ ~ ~ I Na ha1;1rdous good kapi Inside 

m~ 
B I --

c:ibln.(St.o~ii. kiYDSl!nl!. Chemil:~ll 
LT VC!l'lide 111:cep_lilble f11rEntrv 
TIIE/l l 
1111Tll:>N -
1Ml:N1S 

cru m•& I 
t.TIIDI: I 

T 

-

1300



[See rules 115 (2)1 

Pollution Under Control Certificate 
Aut,orised By : 

Gavemme11t of Utlar Pradesh 

Dute 

Time 

Validity upto 

,_;ert1ficate SL No. 

l~eglslration No. 

Dale of Reglstf<Jlion 

28/01/2023 
10:50:11 AM 
27/07/2023 

Monlh & Vear ol Manular.luri11y 

Valid Mobile tJ1rn1ber 

Emission Norens 

Fuel 

PUC Code 

GSTIN 

Fees 

MIL cbservaliu11 

Vehicle Photo with Registration plate 

l30 mm x 30 mm 

Sr. No . 

1 

Idling Emissions 

High idl111g 
emlssio1s 

Sm:ike De1sity 

Pollutant ( as 
applicable) 

2 

Carbon Monoxide (CO) 

Hydrocarbon, (THC/HC) 

co 

RPM 

Lambda 

Light absorption 
coefficient 

UP07002020000316 
UP64H0944 
28/Feb/2007 
February-2007 
...... 7708 

BHARAT STAGE 1Il 
DIESEL 
UP0700202 

Rs.105.00 
(GST to be paid extra as applicable) 
No 

Units (as 
applicable) . 

3 

percentage (%) 

ppm 

percentage(%) 

RPM 

1/metre 

Measured Value 
Emission limits (upto 2 d~clmal 

places) 

4 5 

2500 ± 200 

1 ± 0.03 

2.45 1.48 

This PUC certificate is svstem generatP.d ~hrough the national register of motor vd Jicles and1ttJ:gS 
not require any signature. 

• •' I 

' . 
Nole : 1. Vehicle ownr.:,rs lo link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in 
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Annexure RS/B/8 

ANNEXURE-8 

OCCUPATIONAL HEALTH 

CHECK-UP REPORT 

1302



Patient Name 

Age/Sex 

Referred by Dr. 

Annexure-8 

Mr. MUKESH KUMAR SINGH 

35 Y O M 9 D / Male 

SELF 

200 

Patient ID 

Serial No 

Register On 

Printed On 

: DL22099000502 

: 575 

: 15-November-2022 

: 15-November-2022 Sample From 

Lab ID 

ULTRATECH BARA. 

: 307 VEERA-70307 
11111111111111111 IIIII 1111111111111111111111111111111111111111111 

I investigation 

COMPLETE BLOOD COUNT 

HAEMOGLOBIN (HB) 

TOTAL LEUCOCYTE COUNT(TLC) 

DLC ( DIFFERENTIAL LEUCOCYTE COUNTI 

NEUTROPHILS 

LYMPHOCYTES 

MONOCYTES 

EOSINOPHILS 

BASOPHILS 

ESR 
OTHER PARAMETERS 

ERYTHEOCYTES(RBC) 

HCT(PCV) 

MCV 

MCH 

MCHC 

PLATELETS 
Specimen : EDTA BLOOD 

Observed Value 

HEMATOLOGY 

15.50 

6400 

54 

39 

04 

03 

00 

06 

5.68 

46.7 

95.0 

30.5 

34.0 

2.76 

Unit 

gm/di 

/cumm 

% 
% 
% 
% 
% 

mm/hr 

mil/cu.mm 

% 
femtoliter 

picogram(s) 

g/dl 

Lakh/cmm 

Comment : A complete blood count (CBC) ,a used to evaluate overall health and detect wide range or disorders, including 
anemia, infection and leukemia.There have been some reports of WBC and platelet counts being lower in 
venous blood than in capillary blood samples .although still within these ,ereronae ranges. 

~ 
Abid Deshmukh 
M. Sc. ( Microbiologist ) 

? 
c:;~~ 

Dr O.P. Midha 
M.B.B.S MD 
CONSULTANT PATHOLOGIST 

Page 1 of 3 

Biological Ref Range 

12.00 - 16.00 

4,000.00 - 11,000.00 

40.00 - 80.00 

25.00 - 40.00 

1.00 - 5.00 

1.00 - 6.00 

0.00 - 1.00 

0.00- 20.00 

4.00-6.10 

35.00 - 55.00 

76.00 -100.00 

27.00 - 32.00 

30.00 - 35.00 

1.50 - 4.50 
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Patient Name 

Age/Sex 

Referred by Dr. 

Sample From 

Lab ID 

I Investigation 

Mr. MUKESH KUMAR SINGH 

35 Y O M 9 D I Male 

SELF 

ULTRATECH BARA. 

: 307 VEERA-70307 

BLOOD SUGAR RANDOM 

Specimen : BLOOD 

Comment : Interpretation 

201 

Observed Value 

BIOCHEMISTRY 

91.0 

( In accordance with the American diabetes association guidelines) : 
1 ). A fasting plasma glucose level below 110 mg/di is considered normal. 

Patient ID 

Serial No 

Register On 

Printed On 

: DL22099000502 

: 575 

: 15-November-2022 

: 15-November-2022 

11111111111111111111111111111111111111111111111111111111111111111 

Unit Biological Ref Range 

mg/di 70.00 - 150.00 

2). A fasting plasma glucose level between 100-126 mg/di is considered glucose intolerant or pre diabetic. 
3). A fasting and post- prandial blood sugar test. 
4 ). A fasting plasma glucose level of above 126 mg/di is highly suggestive of a diabetic state.A repeat fastig test is 
strongly 
recommended for all such patients. A fasting plasma glucose level in axcess of 128 mg/di on both the occasions is 
confirmatory of a 
diabetic state. 

~ 
Abid Deshmukh 
M. Sc. ( Microbiologist ) 

·'.> c::;:j~ 
Dr O.P. Midha 
M.B.B.S MD 
CONSULTANT PATHOLOGIST 

Page 2 of 3 
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202 

Patient Name 

Age/Sex 

Referred by Dr. 

Mr. MUKESH KUMAR SINGH 

35 Y O M 9 D / Male 

Sample From 

Lab ID 

I Investigation 

SELF 

ULTRATECH BARA. 

: 307 VEERA-70307 

PHYSICAL EXAMINATION 

Quantity 

Colour 

Transparency 

Specific Gravity 

URINE CHEMICAL EXAMINATION 

pH 

Urine Glucose 

Urine Protein. 

Urobilinogen 

Blood pigment 

Nitrate 

URINE MICROSCOPIC EXAMINATION 

Pus Cells. 

Epithelial Cells 

R.B.C. 

Bacteria 

Casts 

Crystal 

~ 
Abid Deshmukh 
M. Sc. ( Microbiologist ) 

Observed Value 

URINE EXAMINATION TEST 

30 

Pale Yellow 

Clear 

1.025 

6.0 

Negative 

Negative 

Negative 

Negative 

Negative 

3-4 

2-3 

NIL 

Not Seen 

Not Seen 

Not Seen 

** END OF REPORT•• 

.-, 
c::;>,lr,:.~ 

Dr O.P. Midha 
M.B.B.S MD 

Patient ID 

Serial No 

Register On 

Printed On 

: DL22099000502 

: 575 

: 15-November-2022 

: 15-November-2022 

11111111111111111 IIIII 1111111111111111111111111111111111111111111 

Unit Biological Ref Range 

Pale Yelow 

Clear 

1.005-1 .030 

4.7-7.5 

Negative 

Negative 

Normal 

Negative 

Negative 

/hpf 3-5 

/hpf 4-6 

Not Seen 

Not Seen 

Not Seen 

Not Seen 

CONSULTANT PATHOLOGIST 

Page 3 of 3 
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CSR DETAILS 
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- '-'>ft "'-LIYILIIC':111 

Year Activity lmapact of Society (~0 4 Remarks 

Eye Checkup Camp Organised at Vill -Jorwat 400 
Many families are underprivileged. They were not capable to consult doctor for eye check up. Due to 

camp 400 people were benefited. 

Health and no single use plastic awareness program 
600 

done at Prathmik Pathshala Kapari. 600 students benefited . 

Blanket distribution at nearby villages 700 
In winter season many villagers were not having sufficient clothing, blanket is the warming cloths 

which prevents cold. 
2019-20 

250 Packets Dry Ration( 10 KG Atta,05 Kg Potato, 03 KG 

Rice, 01 KG Pulse, 10 Pkg Biscuit, 02 Soap,250 ML 250 

Mustard Oil) 

500 Packets Dry Ration( 5 KG Atta, 02 KG Rice, 01 KG 
500 

Pulse, 01 Pkt Salt) In Covid 19 pandemic many people were suffering with Covid and there was scarcity of the food 

Nose Mask to near by 02-03 villages during covid-19 wit 500 materils. UltraTech, Bara Unit came forward to help needy people and patients. 

120 Packets Dry Ration( 10 KG Atta,05 Kg Potato, 03 KG 

Rice, 01 KG Pulse, 10 Pkg Biscuit, 02 Soap,250 ML 

Mustard Oil) 120 

250 Packets Dry Ration( 5 KG Atta, 02 KG Rice, 01 KG 

2020-21 Pulse1 01 Pkt Salt) 250 In Covid 19 pandemic many people were suffering with Covid and there was scarcity of the food 

Nose Mask 500 materils. UltraTech, Bara Unit came forward to help needy people and patients. 

Establish Women Help Desk at Shankargarh 
Entire Area covering 8-10 

villages This has been establised for upliftment women in nearby villages. 

Blanket distribution 300 

Water Cooler installed in CHC Shankargarh Water 

cooler installed at Tehsil Bara 1000 Water Cooler is catering around 1000 people. 

2021-22 School Bag Distribution in near by schools 500 

Blanket Distribution 500 

Fire safety training room constructed at fire station pra, 300 Fire training room at Prayagraj is an important initaive by UTCL. 

Blanket distribution 500 

Hand Pump installed at Berui Village 
Based on the survey of drinking water scarcity in nearby villages, company installed Handpump at 

500 Berui village. 

Hand Pump installed at Kapari Village 
Based on the survey of drinking water scarcity in nearby villages, company installed Handpump at 

2022-23 1000 Kapari village. 

Hand Pump installed at Lahagara Village 
Based on the survey of drinking water scarcity in nearby villages, company installed Handpump at 

1000 Lohagara village. 
Based on the survey of drinking water scarcity in nearby villages, company installed Hand pump at 

Hand Pump installed Gadha Katara Village 500 Gadha Katara village. 
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CSR Budget I Bara Cement Works I FY - 2023 - 24 
205 

sector Project Activities Project PlaMlng Budaet(ln 
lacks) 

1 

1. Education and capablllty Enhancement Education Material (Study materials, Uniform, Books etc) 
Provide education materials to students 1.00 

1. Education and Clpablllty Enhancement Buildings and Civil structures(renovation and maintainance) 
Renovation of Government primary/ middle schools 6 00 

GnlndTlltal 7.00 
2 

2.00 
z. Heatlh care Eye camps Eye check up camp and cataract Surgery camps in phased manner 

2. tleatlh care 
Buildings and Civil structures(renovation and maintainance of Support to Primary Health Centres & Community Health 9.00 
PHC/ CHC) Centres 

2. Heatlh Care Cotribution to Swach Bharat Kosh Construction of a community tollet 6.00 

2. Heatlh care Drinking water new sources (Handpump/RO/Water Tank/well) 
Regular water supply through tankers 5.00 

2. Heatlh Care Drinking water existing sources (operation/maintainance) Repairing of handpumps/ borewell - 10 nos. 4.00 

GrandTatal 28.00 
3 

3. Sustainable Livelihood Agriculture & Horticulture training programme/ Farmers group 
Tra ining to farmers on advanced agricultural skills for 0.50 
buildin~ FPO, in collaboration with Krishi Vikas Kendra 

~- Sustah)able Livelihood Treatment and vaccination Veterinarv camp for enhancine: farmers' income 1.00 

3. SUstalnable Uwllhood Support to SHGs for entrepreneural activities 
Facilitate Aachar/ Sauce/ Papd/ Badi making through SHG 0.75 
members 

Water conservation and harvesting{smallstructures/ bigger 
Construction of a water shed management in a nearby 5.00 

3. Sustainable Livelihood 
structures) 

village and Rainwater harvesting/ Check-dam project/ 

Construction/ deeoenina: of pond 

J. Sustalnable Llvellhood Plantation/ Green Belt Development/ Roadside Plantation 
8.00 

GJIIMITot91 15.25 
4 .............. ~ Repair Roads/Culverts/Bridges/Bus Stands 

Repair of road and other civil structure in nearby villages 5.00 

.. - ~reel Llat,ts (conventional) Solar street light instal lation at reQUired points 5.00 

"-"·- toAO 
5 

s. Saclal Empawermern Support to old age/ Widow/ physically challenged person / poor 
Support to old age home/ child care home 1.00 

Session on Water conservation with school students and 

S. Social Empowerment Community awareness program Session on pollution- health (environment) awareness with 

school students 050 
5. Sodal tmpo,;,i,,,,..,,t Supoort with basic necessities (Olankets .• J Distribution of Woollen Blankets 5.00 

5. Social E~rment 
'Training to promote rural sports, nationally recognised sports, Promotion of rural sports like Kabaddy, archery, kho kho, 2.50 
Olympic Sports etc 
GnntlTotal 9.00 

6 

I. Othltrt (llldudlllll buncli111 up of CSII 3.00 
l,__,.llfl Olhe,JIPleua .-, • Others - May include development of a model village 

litandTObl 3.00 

(Grand Total Of 1 to 6) 70.25 
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CSR Budget I Bara Cement Works I FY - 2024 - 25 
206 

Sedor Project Activities Project Plannln1 
Budpt(ln 

lades) 

1 

1. Education and Capability Enhancement Scholarship (Merit and Need based assistance) 
Provide Scholarship to meritorious students 1.00 

1. Education and Capability Enhancement 
Build lngs, Civil structures & Furnitures (renovation and Renovation of Schools building & provide furnitures for 8.00 
maintalnance) Government middle & orimarv schools 
Grand Total 9.08 

2 

Eye check up camp and cataract Surgery camps in phased 4.00 
2. Heatlh Care General Health camps & Eye camps 

manner 

2. Heatlh Cafl! 
Build ings and Civil structures(renovation and nia intainance of Support to PHC/ CHC/ Sub-Centre (5 in a year) 10.00 
PHC/ CHC) 

z. Heatlh care Drinking water new sources (Handpump/RO/Water Tank/well) 
Regular water supply through tankers 6.00 

2. Heatlh Care Drinking water existing sources {operation/maintainance) Repairing of handpumps/ borewell • 10 nos. 2.00 

Grand Total 22.00 
3 

3. Sustalnablo UveliMOd Agriculture & Horticulture training programme/ Farmers group 
Training to farmers on advanced agricultural skills for a.so 
buildir,i FPOs in collaboration with Krishi Vikas Kendra 

J. Sustalnablo -- Treatment a_nd vaccination Veterinary ,,;1rnp for enhancin~ farmers' income 0.55 

Water conservation and harvesting{smallstructures/ bigger 
Construction of a water shed management in a nearby 5.00 

3. Sunalo•bloJJ .. llhood village and Rainwater harvesting/ Check•dam project/ 
structures) 

Construct ion/ deeoen inv. of oond 

Ill. Sustalnoble U..Uhood Skill development 
Train 200 youths on topics of Skill lndla (covering SO youths in .i 8.00 
batch} and conduct 1 batch e:verv Quarter 

c.andT- 14.DS 
4 ............ ~ Repair Roads/Culverts/Bridges/Bus Stands 

Repair of road and other civil structure in nearby villages 10.00 

.. 5\rdt U1ht1 lm,,v..,tlonall Solar street liRht installation at required points 3 .00 

Citlnd Total 13.00 
5 

S.SodalEatpo,INrmMt Support to old age/ Widow/ physically challenged person/ poor 
Support to old age home/ child care home 1.00 

Sess ion on Water conservation with school students and 

S.SOdal~- Community awareness program Session on pollution- health (environment) awareness with 

school students a.so 
5, sodll~ Support with basic neccH1des (91.inket.s...) Distribution of Woollen Blankets 4.00 

5.Soml~rmOllt 
nain ing to promote rural sports, nationa lty recognised sports, Promotion of rurcil sports like k'.abaddy, archery, kho kho, 3 .00 
Olympic Sports etc 
GrondTOlol 8.50 

6 

&. Prowcaon of Horlttl .. /Art/ C.ltur• 
SJJppon to Pramatfon of TtadhJoNII cultural p....,.m rot Promotion of cultural heritage/ tourism in the District 3.00 
nrote.t d0'1 ort,.e.ri~• • / Art I Cult CA ~R 

Clmld Talal 3,00 
7 

,~~(1,,d--llutld!,w1111daa 3.00 
Odlonl-.--.11•...,.otcsaNhkle Others. Unplanned works - government institutional support 

GNndT- 3.00 

(Grand Total Of 1 to 7) 72.55 
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Ref. No.- UTCUBARA/UPPCB/01/2023 

June 9th . 2023 

To, 
The Regional Officer, 

Uttar Pradesh Pollution Control Board, 

Prayagraj (Uttar Pradesh). 

Sub: CTO Compliance report ofM/s Ultra Tech Cement Limited Unit: Bara Cement 

Works. 

Dear Sir, 
We are submitting the CTO compliance report for ref letter no.-
168342/UPPCB/Allahabad(UPPCBRO)/CTO/both/PRA Y AGRAJ/2022 Date: 12/0 l /2023 of the 
period April-June 2023 

CCA is hereby granted to ULTRATECH CEMENT LIMITED located ut Ultratcch Cemeut 
Limited, Unit Bara Cement Works,P.O. Lohgara, Tehsil Bara, District Allahabad 212107 (Uttar 

Pradcsh),ALLAHABAD,212107. Subject to the provisions of the Watu Act. Air Act and the 

orders that may be made further and subject to following terms and conditions:-

l. This CCA UL TRATECH CEMENT LIMITED Agreed & Complied aligned with 
granted for the period from 0. I /0 I /2023 to 3 l / 12/2027 

and valid for manufacturing of following products. 

S No Pi;oduct Quantity Unit 

Cement 4.0 Million 
Tonnes/Year 

aforesaid condition, Plant 

capacity is 4 MTPA ,production 

in FY22-23 is 2 l 12937. l I which 

50% of plant capacity. 

2. Conditions under Water (Prevention and Control Agreed & Complied aligned with 
of Pollution) Act-1974 as amended :- aforesaid condition • 
(i) The daily quantity of effluent discharge 

(KLD) :-

Kind of Quantity(KLD) Treatment Discharge 

Effluent facility point 

Domestic 9.0 KLD Septic Soak Pit 

Tank 

(ii) Trade Effiuenl Treatment and Disposal :-The applicant No Effluent is generated as Cement 

shall operate Effluent Treatment Plant consisting of grinding is Dry Process & Zero 
primary/secondary and tertiary treatment riJl~h 
reference to influent quantity and quality. •iNMilnMilflpfge 

• • . Tho Enztn11ers C']lafce 
f funct1011111g of ETP production has to oe stopped 
mmediately and th is Board has to be intimated by 

II 

(Unit : Bara Cement Works) 

Liquid discharge industry . W::.ter is 
being used in cooling 'process which 
is recycled through Cooling tank in 
close loop system . 

Alp: Lohgara, Tehsil: Bara, ~sit.: Prayagraj (U.P.) 212107 
Website : www.ullratechcement.com 

Re !stared Office; 18'Wln , Ahura Centre, 2nd Floor, Mahakali Caves Road, Andheri !East), Mumbai • 400093 
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fax/phone/email with a report in this regard to be dispatched 

immediately. 

(ii) The treated effluent shall be recycled to the Not applicable as no effluent is 
maximum extent and should be reused 

within the premises for gardening etc. 

Quality of the treated effluent shall meet to 

the following general and specific standards 

as prescribed under Environment 

(Protection) Rules, 1986 and applicable to 

the unit from time-to-time :-
Industrial Effluent Quality Standard 

I S.No. I Parameter I Standard I 
(iv) Sewage Treatment and Disposal:- The applicant shall 

provide comprehensive STP as is required with reference to 

influent quantity and quality.In case of stoppage of 

functioning ofSTP, production has to be stopped 
immediately and this Board has to be intimated by 

fax/phone/email with a report in this regard to be dispatched 

immediately 

generated from our plant as 

Cement Grinding is dry process. 

Soak Pits/Septic tanks are being 

used for domestic Effluent. 

Not applicable. 

(v) The treated sewage shall be reused in gardening as far as NA 

possible. The STP shall be maintained continuously so as to 

achieve the quality of the treated sewage to the following 

standards. 

I S.No. I Parameter I Standard I 
3. Conditions under Air (Prevention and Control of 

Pollution) Act -1981 as amended :- i) The applicant 

shall use following fuel and install a comprehensive 

control system consisting of control equipment as 

required with reference to generation of emissions 

and operate and maintain the same continuous! y so 

as to achieve the level of pollutants to the following 

standards. 
AJ:r PoUutioa Source Dtlails 

SNo. Air TyproHod Sa.ck no Coolrul Height ■f 
Polh1tfon Drvitt Sluk 

Seun:e 

1 BaUMill 01 Partlcolale SSmelor~h 
Matter •llld<from L 

and bag house 
fi!IO< 

2 BaDMl/1 02 Particulate :~ ""';;"'~~t Malu!r 
and bag house 

~JIM. 

Emminion Quality St11ndard1 

SNo. filoduu! P■nmtttn 

01 Partla.ilete Matter 

2 02 Particulale Maller 

In case of stoppage of functioning of air pollution 

control equipment, production has to be stopped 

immediately and this Board has to be intimated by 

2 

Complied in line with aforesaid 

condition, No fuel is being used 

and 32 nos of bag filter 4 Nos 

of Bag house were installed for 

controlling and minimising the 

dust emission .list bag filters are 

attached annexure-4. 
Two stacks are installed as per 

E(P) Act 1986 which are 

connected through bag house 

and Emission data is being 

Monitored through 

CEMS( continuously ) and 

manually by Isokinetic process 

on regular basis. 

Monitored data is attached in 

annexure-1 
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fax/phone/email with a report in this regard to be 

dispatched immediately 

(ii) The unit will not use any type of restricted fuel. Agreed 

Iii) Noise from the D.G. Set and other source(s) should be Complied report is attached 
controlled by providing an acoustic enclosure as is required annexure-1 
for meeting the ambient noise standards for night and day 

time as prescribed for respective areas/zones (Industrial, 

Commercial, Residential, Silence) which are as follows:-

Day time : from 6.00 a.m. To 10.00 p.m., Night time: from 

10.00 p.m. To 6.00 a.m. 

I St,and&rd.• for lodu•trlal ICum,nercilll Residential Silencr 
l'ioi,e level in Arra Area Area Zone 
dh/Jlo.) Lt-a 

Day INigb1 
Time Tim~ 

o .. y I Nigh1 
Time Tinic 

Dey I Nl!1lJ1 
Tia1e Time: 

Day 1N,yh1 
Time Tune 

75 I 10 65 I ss 55 I 4S 50 I Ml 

4. Essential documents to be submitted by the Industry/Unit Complying 
as Applicable :- Submitted report on time to 
(i) Environment Statement in Form-V of Environment UPPCB regional office Jhunshi, 
(Protection) Rules, 1986. Prayagraj and head office 
(ii) Quarterly compliance report of the CCA, photograph of 

Lucknow. 
ETP/apcs/Waste Storage Area. 

5. Competent Authority reserves the right to Agreed 
change/modify/add any time any condition of this CCA 

6. Unit has to comply with the following specific & general Agreed 
conditions. Non compliance of any provision of this CCA Complying all specific & general 
and provisions of the Water Act, Air Act and Hazardous and conditions. of CCA and provisions 
Other Wastes (Management and Transboundary Movement) of the Water Act, Air Act and 
Rules, 2016 will results in legal action under the aforesaid Hazardous and Other Wastes 
Acts and Rules. (Management and Transboundary 

Movement) Rules, 2016. 

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 Agreed & Complying 
dated.13.10.2021 issued by Department of Environment, Miyawaki System is 
Forest and Climate Change, Uttar Pradesh. You are directed implementing in 1500 sq. Meter 
to develop Miyawaki Forest as per the SOP available at area in our plant in FY23-24 
URL:-http://www.upecp.in/trainingsession.aspx for ensuring 

timely compliance of this direction, you are hereby directed 

to submit a bank guarantee with minimum validity of one 

year of the amount equivalent to the sum of initial consent 

fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand 

Only) whichever is more, within 30 days from the date of 

issuance of this certificate. In case_ of noncompliance of this 

direction, your consent will be revoked by the Board 

3 

1313



Plantation at Bara Plantation and Green area 

Permission Granted By 

UPGWD. 

8. If the unit uses the ground water and requires the 

permission from SGW A/CGW A for water abstraction then 

the industry will have to obtain No objection certificate for 

abstraction of ground water. It will be the responsibility of 

the industry to comply with the various conditions of the 

NOC obtained from the competent authority and submit to 

the Board, within 3 months time failing which CTO will be 

revoked 

I PIEZOMETER with DL WR & 

5 Nos. ofBorewell are installed 

in the plant. 

Piezometer with Digital water level Recorder Water flow meter 

General Conditions: -

Condition Compliance statu 
1. The applicant shall get analysed the samples Complying by NABL and MoEF 
of effluent/emission/hazardous wastes at least recognized lab emission monitoring report 
once in a three month from the laboratory is attached in annexure-1 
recognized by the MoEF and shall report to the 

UPPCB. 

2. The applicant shall however, not without the Agreed 
prior consent of the Board bring into use any Without the prior consent of the Board bring 
new or altered outlet for the discharge of into use any new or altered outlet for the 
effluent or gases emission or sewage waste from discharge of effluent or gases emission or 
the unit sewage waste from the unit will be not done 

3. Treated Industrial waste water and domestic No Industrial waste water is generated. for 
waste water shall be disposed jointly at one domestic waste water septic tank is being 
disposal point. The applicant shall provide 

4 
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discharge measurement equipment at final 
disposal point 

Dry drainage System 

4. The applicant shall strictly comply with 
conditions of this CCA and submit compliance 
report of stipulated conditions within 30 days of 
receipt of this CCA. If at any point of time, it is 
found that the industry is not complying with 
stipulated conditions or any further 
direction/instruction issued by the Board, legal 
action shall be initiated against the applicant 

5. The applicant shall maintain good house 
keeping. All valves/pipes/sewer/drains etc. Must 
be leak-proof 

Sweeping Machine 

used. Drainage is made for storm water 

discharge. 

Complied 

All CCA condition were fulfilled and 

complying by our unit prior information is 

being provided to concern authority on time 

basis (UPPCB) 

Complied 

For maintaining proper house keeping Men 

power , Sweeping machine is being 

deployed in every shift round o 'clock 

Sweeping Machine 
6. The industry shall provide uninterrupted entry Soak pit for domestic effluent is being used 

to the STP/ETP inlet and outlet points, Air For smooth sampling/monitoring of efficiency 
Pollution Control equipment and stack for access & approach is available at stacks 
smooth sampling/monitoring of efficiency of 
pollution control systems. 

7. The industry shall provide Inspection Book at Agreed 
the time of inspection to the Board's officials 

5 
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8. Whenever due to any accident or other 

unforeseen act or event, such emission occurs or 

is apprehended to occur in excess of standards 

laid down, such information shall be reported to 

the Board's offices and all other concerned 
offices. In case of failure of pollution control 

equipment, the production process connected to 

it shall be stopped with immediate effect. 

9. The industry shall operate in a manner so that 

all emissions be emitted through designated 

chimney/stack only. 

10. In case of any damage to the agriculture 

productivity, human habitation etc. By the 

operation of industry, it shall be imperative to 
stop production in the industry with immediate 

effect and such information shall be reported to 
Board's offices. The industry shall be liable to 

pay compensation also in such cases as decided 

by the Competent Authority. 

Closed Conveyor Belt 

6 

All records were maintained and 

compliance submitted to UPCB (Regional 

& Head office on time basis) 

Online monitoring system is available 

which is connected to UPPCB & CPCB 

.prior information is providing to concern 

authority 

Compiled all emissions be emitted through 

designated chimney/stack only. 

Agreed 

No agriculture and human habitation at near 

by site of plant . 

All protective measurers are taken to 

control Environment pollution 

Like (APS system bag filter baghouse 

water sprinkling etc) covering of all 

transfer points . 

Covered Cement & packing Plant 
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Closed Clinker Silo 
11 . The applicant shall apply before the 60 days 

of expiry of CCA or any change in production 

types/ production capacity/manufacturing 

process/capacity enhancement etc. Or any 

change in effluent discharge point or emission 

point 

12. The Board reserves the right to 

revoke/add/modify any stipulated condition 

issued along with CCA, as may be necessary. 

Specific Conditions:-

Conditions 
1. This consent is valid for production of 

Cement-4.0 (2x2) Million Ton/Year (Cement 

Grinding Unit) using Clinker, Fly Ash, Gypsum, 
Slag as raw material. 

2. Industry shall comply with the conditions of 

Environmental Clearance issued by moef& CC 

vide letter Jl 1011/135/2012-IA II(I) dated 28-

11-2014. 

7 

I 
Closed Transfer point With Bag filter 

Agreed 

Prior consent will be taken before expiry of 

the licence . 

Any deviation/change will be 

communicated to Authority well in advance 

manner after getting permission any 

alteration will be done . 

Agreed 

CompUance tatu 
Agreed 

Aligned with afore condition 

For cement grinding Clinker, Fly Ash, 

Gypsum, Slag as raw material is being used, any 
change apart from that will be notify to concern 

authority . 

Agreed 

Complying with the conditions of 

Environmental Clearance issued by moef& CC 

vide letter J11011/135/2012-IA II(I) dated 28-

11-2014. Submitting reports to moef & CC on 
half yearly basis. 
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3. Industry shall comply with the conditions of Agreed 
CTE issued by UPPCB vide letter no. F CTE issued by UPPCB vide letter no. F 
59069/C-9/NOC244/2015 dated 16-04-2015. 59069/C-9/NOC244/2015 dated 16-04-2015 

complied. 

4. Industry shall comply with the Ambient air Agreed 
quality standard 2009. Ambient air quality standard 2009. Is being 

complied report is attached in annexure -1 

5. The industry shall operate and maintain Complied 

installed APCS in such a manner to achieve the 32 no. Bag filters 4 Nos ofbaghouse are 

emission standards as prescribed under installed .all the transfer point and conveyor belt 

Environment (Protection) Rules, 1986. is covered to avoid any emission . 

Regular maintenance of bag filters is being 

Done. 

6. Industry shall operate and maintain water Sweeping Machine Water tanker and 
sprinkler to suppress dust inside the premises. Sprinkling system is being used for 
Industry shall maintain proper housekeeping controlling the dust emission . 
and proper dust control arrangement at loading 

and unloading areas. 

7. Industry has established Ambient Air Quality Continuous Ambient Air Quality Monitoring 

Monitoring Stations at 02 locations. Industry Stations at 02 locations installed. 

shall establish Ambient Air Quality Monitoring at 01 more location at 120 degree apart from 

Stations at 01 more location at 120 degree apart each other with connectivity to CPCB server is 

from each other with connectivity to CPCB started. 

server within 06 months. 

8. Industry shall install online continuous Installed online continuous emission monitoring 

emission monitoring system and ensure its system connected to CPCB server. Calibration 

connectivity to CPCB server. Industry shall also of installed OCEMS facility is being done 

calibrate installed OCEMS facility from recognized agency on six monthly basis. 

recognized agency on six monthly basis 

9. Fly Ash/Solid waste shall be disposed in such FLY ASH is being consumed for cement 

manner, so that no water, air and soil pollution manufacturing .7 lacs MT fly ash utilised in this 

takes place. Industry shall comply with FY22-23 .We do not produce any flyash we 

provisions of Fly Ash notification no. S.O. consumed flyash from Prayagraj Power 

254(E) dated 25-01-2016 and submit the generation limited. 

compliance report quarterly. 

10. Industry and shall ensure the compliance of COMPLIED 

provisions of Noise Pollution (Regulation and Noise pollution as per norms is being complied 

Control) Rules 2000. report is attached in annxure-1 

11. Industry shall submit the Stack/ Ambient Air COMPLIED 

monitoring report ofNABL accredited Report is submitted 

laboratory with 01 Months and thereafter on 

quarterly basis to the Board. 

8 
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12. Industry shall comply with the provisions of COMPLIED 

Hazardous and Other waste (Management & Provisions of Hazardous and Other waste 

Trans boundary Movement) Rules 2016. (Management & Trans boundary Movement) 

Rules 2016.- is being complied authorised 

vendor Bharat Oil is procuring waste oil and 

grease in category of 5.1 and 5.2 

13. Industry shall install/maintain Electro COMPLIED 

Magnetic Flow meters at Water withdrawal Flow meters at Water withdrawal source and 

source and logbook of its reading shall be logbook of its reading shall maintained properly 

maintained properly 1 piezometer with DWLD and 5 flowmeters 

with telemetry installed in the 5 borewell.log 

book is maintained. 

14. Industry shall treat domestic effluent COMPLIED 

through Septic tank/soak pit. For domestic effluent Soak Pit is being used 

15. Industry shall not discharge treated sewage Not applicable to us as Cement grinding is a dry 

water outside the industry premises. process. 

16. Industry shall obtain necessary permission Permission granted by UPGWD 

from UPGW A for withdrawal of ground water Installed rain water harvesting system as per 

and shall install rain water harvesting system as design of Ground Water Authority. 

per design of Ground Water Authority. 

17. Industry shall develop and maintain green Total 15775 saplings were planted inside plant 

belt as per the guidelines issued by the Board premises which covered 2 hectare area of the 

vide office order dated 16/02/2018, which is plant, Miyawaki system for plantation in 1500 

available on Board's Website- www.uppcb.com. square meter(45 meter length *36 meter width) 

is adopted by plant. 

18. Industry shall abide by directions given by Agreed 

Hon'ble Courts, moef&CC, Central Pollution Abided by directions given by Hon'ble Courts, 

Control Board and UPPCB for protection and moef&CC, Central Pollution Control Board and 

safe guard of environment from time to time. UPPCB for protection and safe guard of 

environment from time to time 

19. Industry shall submit environmental Complied and submitted Environmental 
statement in prescribed format as per rule 14 of Statement vide our letter no 
Environment (Protection) Act, 1986. UTCL/BARA/UPPCB/005/2022 Dated 

23/09/2022. 

20. Consent fees ifrevised, shall be payable by Agreed 

industry from the date of its applicability. Consent fees if revised, shall be payable by 

Ultratech Bara Cement Works 

21 . If closure order is issued by CPCB or Agreed with aforesaid condition 

UPPCB against the unit, then CTO issued 

earlier will remain suspended during the closure 

period and after ensuring the compliance and 

after revocation of closure order, the CTO will 

automatically be effective with additional 

9 
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conditions mentioned in the closure revocation 

order. 

22. Industry shall comply with the relevant Complying 

provisions of Environmental Laws. 

Hope, the above are in order and serves the purpose. 

Thanking you, 

Yours faithfully, 

For Ultra Tech Cement Ltd. 

Unit: Bara Cement Works 

Amitabh Kumar 

(AVP& Grinding Unit Head) 

CC: 

Gopi Kishan Tiwari 

(Environment Officer) 

1. The Chairman, Utter Pradesh Pollution Control Board, Building No.TC 12 V, Vibuti 

Khand, Gomti Nager, Lucknow - Utter Pradesh-226010. 

2. The Chairman, Central Pollution Control Board, Privesh Bhavan, CBD- cum-office 

Complex, East Arjun Nager, New Delhi-110032. 

3. Chief Environmental Officer, UPPCB, 1 2V, Vibhuti Khand, 

Gomati Nagar, Lucknow. 

10 

1320



Annexure RS/C/1 

Annexure-1 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

219 
Sample Number JME/BCW/A/01 Report No 

Format No 

JME/A/230404015 

7.5 F-02 Name & Address of Unit 

Sample Description 

General Information 

Mis. Ultra Tech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

AMBIENT AIR QUALITY MONITORING 

Client Representative (Name &Designation) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (°C) 

Surrounding activity 

Control measure if Any 

Sampling & Analysis Protocol 

Parameter Requ,red 

Party Reference No 

Reporting Date 

Receipt Date 

Nil 

11104/2023 

06/0412023 

Mr. Gopikisan Tiwari (Manager- Environment) 

JMEPL Team 

Factory Main gate (Near Weigh Bridge) 

25°12'01.22" N 

81"38'44.35" E 

RDS & FPS. 

JME/RDS/01/44, JME/FPS/01I38 

Calibrated 

Clear Sky 

01104/2023 To 02/04/2023 

09:18 to 09:10 Hrs. 

1425.0 

Max 29"C, Min 17"C 

Truck Movement 

IS-5182 

As per work order 

TEST RESULTS 

S. No. Parameters Testing Protocol Result I Unit I NAAQS 7 
PM25 IS 5182 (P-24) 2019 27 24 µgtm ' 60 

- - --- --- -·-- -- ----- ------ -I 2 PM10 IS:5182, (P-23) 2017 71 46 ~ µg/m
3 I 100 

l1--3-...,,- N- i-tr-o-ge_n_D_1_o_x1-de-------+----,-s- 5-,a-2-.-(P- --6-) -2-o-1a--+-----2-3_7_4__ l_µ_g_/_m..,.._--+---a-o--

4~hur D1ox1de --~-- _,__ IS 5182, (P-2)2017 11 32 µglm3
- --aol 

5 I Carbon Mono o- x-id-e------.---,-S- 5182 (P-10_)_2_0_1_9 ___ __ 0_ 6_5 _ __ ..._i - m- g-/m- 3 4-----, 
0 NAAOS-Nat1onal Ambient A.Jr Quality Standards Schedule-VII (Rule 3 (38)] [Part -II sec -3(1J) 16 11 2009 

--·End of Report"· 

it f. [1 

SiYa~adav 
Checked by 
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J.M. ENVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

Sample Number 

Name & Address of Unit 

Sample Description 

General Information 

TEST REPORT 

JME/BCW/A/02 

M/s. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

AMBIENT AIR QUALITY MONITORING 

220 
Report No 

Format No 

Party Reference No 

Reporting Date 

Receipt Date 

JME/A/230604016 

7.5 F-02 

Nil 

11/04/2023 

06/04/2023 

Client Representative (Name &Designation) 

Sample collected by 

Mr. Gopikisan Tiwari (Manager- Environment) 

JMEPL Team 

1
s. No. I 

I 

Sampling Location 

Latitude 

Longitude 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (0 C} 

Surrounding activity 

Control measure if Any 

Sampling & Analysis Protocol 

Parameter Required 

Parameters 

J 1 I PM2 5 

~ I PM10 

3 Nitrogen D,ox,de 

4 Sulphur D1ox1de 

I t -_s_ Carbon Mono oxide 

Near Gypsum Yard 

2s0 11 ·2s. 78" N 

81°38'47.17" E 

RDS & FPS 

JME/RDS/01/45, JME/FPS/01/39 

Calibrated 

Clear Sky 

01/04/2023 To 02/04/2023 

10:05 to 10:00 Hrs. 

1430.0 

Max 29°C, Min 11°c 
Trucks movement & Gypsum Yard Loading-Unloading 

IS-5182 

As per work order 

TEST RES UL TS 

Testing Protocol Result Unit T-NAA~ 
I-~ 

IS:5182 (P-24) 2019 32 46 I µg/m" H o _ _J 
IS 5182. (P-23) 2017 79 59 I µg/m j 00 

IS 5182 . (P-6) 2018 I 20 32 µg/m; 80 
-- ---~ 

IS 5182. (P-2) 2017 ~ 9 88 µg/m' 80 

IS 5182, (P-10) 2019 0 58 mg/m3 I 4 

'NAAQS-Nat,onal Ambient Air Quality Standards Schedule-VII [Rule 3 (38)] /Part-II sec -3(1)) 16 11 2009 

&1~ 
Kumari Aparna 

Tested by 

.. 'End of Report•·• 

ri ,, C f' 
s ~"~art,Ya d a V 

Checked by 
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JM J.M. ENVIROLAB Pv1 L ro. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

221 
Sample Number 

Name & Address of Unit 

JMEIBCW/A/03 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Report No 

Format No 

JMEIA/230604017 

7.5 F-02 

Sample Description AMBIENT AIR QUALITY MONITORING 

General Information 
Client Representative (Name &Designation) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (°C) 

Surrounding act1v1ty 

Control measure 1f Any 

Sampling & Analysis Protocol 

Parameter Required 

Party Reference No 

Reporting Date 

Receipt Date 

Nil 

11/0412023 

06/0412023 

Mr. Gopikisan Tiwari (Manager- Environment) 

JMEPL Team 

Near Packing Plant 

25°11 '45.1 O" N 

81 °38'45.20" E 

RDS & FPS 

JME/RDS/01I44, JME/FPS/01/38 

Calibrated 

Clear Sky 

02/04/2023 To 03/04/2023 

11:02 to 11:04 Hrs. 

1424.5 

Max 35•c, Min 1a•c 

Truck Loading & Packing process 

IS-5182 

As per work order 

TEST RES UL TS 

Is. No. Parameters Testing Protocol Result Unit NAAQS 

I 1 
L 

2 

I 

I PM2 5 

PM10 

3 Nitrogen D1ox1de 
I . 

IS 5182 (P-24) 2019 

IS 5182 (P-23) 2017 

IS 5182 (P-6) 2018 

IS 5182 . (P-2) 2017 

34 18 I µg/m ' 

88 67 µgimJ 

23 64 µg/m" 

9 72 µg/m" 
-I--~ 4 Sulphur D1ox1de 

! __ 5_ 1 Carbon Mono oxide 
1 

IS 5182 (P-10) 2019 0 60 ~ 91m1 _L_ ----
•NAAQS-Nat,onal Ambient Air Quality Standards, Schedule-VII [Rule 3 (38)] [Part-II sec -3(1)] 16 11 2009 

... End of Report' .. 

Qr:>--~"~~ 
Kumari Aparna 

Tested by 

c~rl.-J--· 
Sita Ha r Yadav 

~ .,.; .. )_'..:~:, 

' 

60 

100 

80 

80 

4 

- j 

1324



J.M. ENVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number 

Name & Address of Unit 

Sample Description 

General Information 

JMEIBCW/A/04 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit} 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

AMBIENT AIR QUALITY MONITORING 

Client Representat111e (Name &Des1gnat1on) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 

Instrument code 

Instrument calIbrat1on status 

Meteorological cond1t1on during monitoring 

Date of Mon1tonng 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (0 C) 

222 
Report No 

Format No 

Party Reference No 

Reporting Date 

Receipt Date 

JME/A/23060401 B 

7.5 F-02 

Nil 

11/0412023 

06/04/2023 

Mr. Gopikisan Tiwari (Manager- Environment) 

JMEPL Team 

Near Cement Plant 

25°11 '40. 75" N 

81°38'46.52" E 

RDS & FPS 

JME/RDS/01/45, JME/FPS/01/39 

Calibrated 

Clear Sky 

02/04/2023 To 03/04/2023 

11:34 to 11:30 Hrs. 

1410.1 

Max 34"C, Min 18°C 

Surrounding acti111ty Cement Mill Running and Nr. by Transportation Road 

S. No. 

4 

5 

Control measure 1f Any 

Sampling & Analysis Protocol 

Parameter Required 

Parameters 

PM25 

I PM10 

Nitrogen D1ox1de 

Sulphur D1ox1de 

Carbon Mono oxide , ___ _ 

IS-5182 

As per work order 

TEST RESULTS 

Testing Protocol Result Unit 

IS 5182 (P-24) 2019 33 46 µgim' 

IS 5182, (P-23) 2017 69 19 - µg/m-' 

IS 5182, (P-6) 2018 19 62 µ9 /111 

IS 5182 (P-2) 2017 9 18 µ91m 

IS 5182 (P-10) 2019 0 57 mglm 

·NMQS-National Ambient Air Quality Standa1ds Schedule-VII [Rule 3 (3B)] [Pan-II sec -3(1 )] 16 11 2009 

... End of Report· .. 

((: ~ 
_,) 

Ku,mm Aparna 

NAAQS 

60 

100 

80 
--, 

80 

4 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015. ISO 4S001:2018 

TEST REPORT 
223 

Sample Number JME/BCW/A/05 Report No 

Format No 

JME/A/230604019 

7.5 F-02 Name & Address of Unit 

Sample Description 

General Information 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

AMBIENT AIR QUALITY MONITORING 

Client Representative (Name &DesIgnat1on) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (°C) 

Surrounding actIvIty 

Control measure 1f Any 

Sampling & Analysis Protocol 

Parameter Required 

Party Reference No 

Reporting Date 

Receipt Date 

Nil 

11/04/2023 

06/04/2023 

Mr. Gopikisan Tiwari (Manager- Environment) 

JMEPL Team 

Lohgara Village 

ROS & FPS 

JME/RDS/01/44, JME/FPS/01/38 

Calibrated 

Clear Sky 

03/04/2023 To 04/04/2023 

12:05 to 12:10 Hrs. 

1324.5 

Max 35•c, Min 1a·c 

IS-5182 

As per work order 

TEST RES UL TS 

S. No. Parameters Testing Protocol Result Unit NAAQS 

---- ,--

PM2 5 IS5182(P-24) 2019 30 32 µgim ' 60 

2 PM10 IS 5182, (P-23) 2017 63 46 µg/m · 100 

-1 

--j 

3 

4 

Nitrogen D1oxIde 

Sulphur D1ox1de 

-----
IS 5182. (P-6) 2018 ~ --1 µg/mJ BO~ 

µg/m) 80 

I 5 

IS 5182 (P-2) 2017 8 74 
-- -- ----

Carbon Mono oxide IS 5182 (P-10) 2019 0 58 mgimj 
___ 1 ___ -

'NAAQS-National Ambient Alf Quality Standards, Schedule-VII . [Rule 3 (3B)] [Part-II sec -3(1)] 16 11 2009 

--·End of Report··· 

£,[_L, 
S1\it Ha;li Yad v 

4 
--l 
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J. M. E NVI ROLA s Pv1 LTD. 
Approved from MoEF&CC Ir Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

224 
Sample Number JME/BCW/A/06 Report No 

Format No 

JME/A/230604020 

7.SF-02 Name & Address of Unit 

Sample Description 

General lnfonnation 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

AMBIENT AIR QUALITY MONITORING 

Client Representative (Name &Des1gnat1on) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (°C) 

Surrounding act1V1ty 

Control measure 1f Any 

Sampling & Analysis Protocol 

Parameter Required 

Party Reference No 

Reporting Date 

Receipt Date 

Nil 

11/04/2023 

06/04/2023 

Mr. Gopikisan Tiwari (Manager- Environment) 

JMEPL Team 

Bemara Village 

RDS & FPS 

JMEIRDS/01/45, JME/FPS/01/39 

Calibrated 

Clear Sky 

03/04/2023 To 04/04/2023 

13:19 to 12:55 Hrs. 

1240.6 

Max 35°C, Min 18°C 

IS-5182 

As per work order 

TEST RESULTS 

S. No. Parameters Testing Protocol Result Unit NAAQS 

1 2 

I 3 

4 

1 5 
-

PM2 5 IS 5182 (P-24) 2019 34 39 
- -

PM10 IS 5182, (P-23) 2017 63 19 I µglm" 

Nitrogen Dioxide IS 5182, (P-6) 2018 19 72 I µg /ml 

-
~ -- -

Sulphur D1ox1de IS 5182. (P-2) 2017 8 86 l~ g,m: 

Carbon Mono oxide IS 5182, (P-10) 2019 0 56 mglm-' 
--

'-

•NAAQS-Nat1onal Ambient Air Quality Standards Schedule-VII (Rule 3 (38)] (Part-II sec 3(1)] 16 11 2009 

... End of Report··· 

fil rl._n 
Sita R ,,}Ya~av 

Checked by 

60 

I 100 
I 

80 

80 
I 

4 

I 
I 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 225 
Sample Number 

Name & Address of 
Unit 

JME/BCWIAN/01 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Report No JME/AN/230406015 

Format No 7.5 F-04 

Party Ref No Nil 

Reporting Date 1010412023 

Sample Description AMBIENT NOISE LEVEL MONITORING Rece1p1 Date 0610412023 

S. No. 

General Information 
Client Representative (Name & Des1gna1toni 

Sample collected by 

Sampling Location 

Latitude 

Longitude 
Date of Monitoring 

Time of Monitoring 

Instrument used 

Instrument code 

Instrument cal1brat1on status 
Meteorological condition during monitoring 

Ambient Temperature ("C) 
Surrounding act1v1ty 

Scope of Monitoring 

Control measure ,f any 

Sampling & Analysis Protocol 

Actual duration or Monitoring, (minutes) 

Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Factory Main Gate (Near Weigh Bridge) 

25"12'01.22" N 
81" 38' 44.35" E 
01/0412023 to 02/0412023 

06:00 AM to 06:00 AM 
Sound Level Meter 

JME/SLM/01I13 

Calibrated 
Clear Sky 

Max 29"C, Min 17"C 
Truck Movement 

Regulatory Requirement 

15-9989 

24 Hrs 

As per work order 

-----~------_,;_TcE::.:S::...:Tc.,;Rc,:.;E::..:S:...:;U;..::L:..:.T.::.S __________ __ _ 
Test Results dB (A) 

Parameters Testing Protocol Day Time Night Time Unit 

06 :00 AM to 10:00 PM (10:00 PM to 06:00 AM ~ - --' 

1 Lmax 

[i_ ~ -= 
3 Leq 

4 

5 

6 

CPCB Limits in dB(Al Leq 
I tfndustnal area ) __ 
I CPCB L1m1ts 1n dB(A) Leq 

iCommerc1al area 
CPCB L1m1ts 1n dB(A) Leo 
1Res1oent1al area l 

7 
CPCB L1m1ts ,n dB(A) Leq 

_ I (S~le_nce are_aJ 

~~~L~ 
Kumari Apema 

Tested by 

IS-9989 2014 

IS-9989 2014 

IS-9989 2014 
- -

.. Eno of Report " 

~c n 
Srfa I ~ Yadav 

Checked by 

72 2 71 6 dB(A) 

63 5 57 2 ~~ I 
- I 
67 3 62 8 dB(A) 

74 71 dB(AJ I 
64 53 _ dB(A~ 

54 4~ dB(A l 

50 41 dB(AI 
I 
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Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number JME/BCW/AN/02 226 Report No JME/AN/230406016 

Name & Address of Mis. UltraTech Cement Limited Format No 7.5 F-04 
Unit Bara Cement Works (Grinding Unit) 

at Tehsil- Bara, District- Prayagraj, Party Ref No Nil 
Uttar Pradesh 

Reporting Date 10/04/2023 

Sample Description AMBIENT NOISE LEVEL MONITORING Receipt Date 06/04/2023 

2 

3 

4 

5 

6 

7 

General Information 
Client Representative (Name & Des1gnat1on1 Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team Sample collected by 

Sampling Location 

Latitude 

Longitude 

Date of Monitoring 

Time of Monitoring 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological cond11ion during monitoring 

Ambient Temperature (°C) 

Surrounding actIvIty 

Scope of Monitoring 

Control measure 1f any 

Sampling & Ana lysis Protocol 

Actual duration of Mon1tonng (minutes , 

Parameter Required 

Near Gypsum Yard 
25"11'29.78" N 
81°38'47.17" E 

01/04/2023 to 02/0412023 
06:00 AM to 06 :00 AM 
Sound Level Meter 

JME/SLM/01/14 

Calibrated 

Cloudy Sky 

Max 29"C, Min 17°C 
Trucks movement & Gypsum Yard Loading-Unloading 

Regulatory Requirement 

IS-9989 

24 Hrs 

As per work order 

TEST RES ULTS _ 
Test Results dB (A) 

Parameters T Testing Protocol Day Tim e ~ Night Time -
___:_00 AM to 10:00 P~ I (1__!!_: 00 PM to 06:00 A!tU 

Lm1n 

Leq 

CPCB Limits In dB(A ) Leq 
Industri al area) 

CPCB Limits In dB{A) Leq 
Com m erc,a l area ) 

CPCB L1mIts In dB(A ) Leq 
(ResidEJn 1al..2reaJ_ 
CPCB L1m1ts In dBi A ) Leq 

I (Silence area , 

~ l- ..._o... 
/ 

Kumari Ap&ma 
Tested by 

IS-9989 2014 68 8 I 62 7 

IS-9989 2014 

IS-9989 2014 

·· End of Report · · 

£1-1~~ 
S~a Ram Yadav 

Checked by 

61 4 

66 5 

74 

64 

54 

52 

45 8 

47 3 

70 

54 

44 

41 

I 

Unit 

dB(A l 

dB(A ) 

dB(AI 

dB(A i 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number JMEIBCW/AN/03 227 Report No JMEIAN/230406017 

Name & Address of Mis. UltraTech Cement Limited Format No 7.5 F-04 
Unit Bara Cement Works (Grinding Unit) 

at Tehsil- Bara, District- Prayagraj, Party Ref No Nil 
Uttar Pradesh 

Reporting Date 10/0412023 

Sample Description AMBIENT NOISE LEVEL MONITORING Receipt Date 06/0412023 

General Information 
Client Representative (Name & Des1gnat1on) 

Sample collected by 
Sampling Location 

Latitude 

Longitude 
Date of Monitoring 

Time of Monitoring 

Instrument used 
Instrument code 

Instrument calibration status 
Meteorological cond1t1on during monitoring 

Ambient Temperature (°C) 

Surround ing act1v1ty 

Scope of Monitoring 

Control measure 1f any 

Sampling & Analysis Protocol 

Actual duration of Monilonng, (minutes) 

Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Near Packing Plant 
25°11'45.10" N 

81 °38'45.20" E 
02104/2023 to 0310412023 

06:00 AM to 06:00 AM 
Sound Level Meter 
JME/SLM/01I13 

Calibrated 

Clear Sky 

Max 32°C, Min 18"C 
Truck Loading & Packing process 
Regulatory Requirement 

15-9989 
24 Hrs 
As per work order 

TEST RES UL TS 

Patameters I 
Test Results dB (A) 

Testing Protocol Day Time Night Time 
06:00 AM to 10:00 PM) 10:00 PM to 06:00 AM) 

IS-9989 2014 73 8 62 6 

Unit 

dB(A) Lmax 

Lm1n 

-- -
2 

3 

4 

5 

6 

7 

Leq 

' CPCB L1m1ts m dB(A) Leq 
!Indus na1 areaJ 
CPCB L1m1ts in dB(A) Leq 
(Commercial area 
CPCB L1m1ts 1n dB(A) Leq 
Res,dent1al area 

CPCB Llrnlls 1n dB(A) Leq 
l (Silence area 

IS-9989 

IS-9989 

--, 
2014 

2014 

.. End of Report" 

&~-h Sita-- a adav 
Checked by 

68 8 50 9 dB{A/ 

72 2 58 6 dB(AI 

74 70 dB(A) 

66 54 dB(A) 

54 45 dB(A) 

50 42 dB(A 1 

, 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number JMEIBCWIAN/04 228 Report No JMEI AN/230406018 

I 

Name & Address of Mis. UltraTech Cement Limited Format No 7.5 F-04 
Unit Bara Cement Works (Grinding Unit) 

at Tehsil- Bara, District- Prayagraj, Party Ref No Nil 
Uttar Pradesh 

Reporting Date 10/04/2023 

Sample Descnplion AMBIENT NOISE LEVEL MONITORING Receipt Date 06/04/2023 

5. No. 

General Information 
Client Representative (Name & Des1gnat,on) 

Sample collected by 
Sampling Location 

Latitude 

Longitude 

Date of Mon,tonng 

Time of Monitoring 

Instrument used 

Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Ambient Temperature (°C) 

Surrounding ac11vIty 
Scope of Monitoring 

Control measure 1! any 

Sampling & Analysis Protocol 

Actual duration of Monitoring, (minutes) 

Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 
JMEPL Team 
Near Cement Mill 
25°11 '40. 75" N 
81 '38'46 .52" E 
02/04/2023 to 03/04/2023 
06:00 AM to 06:00 AM 
Sound Level Meter 

JMEISLM/01/14 

Calibrated 

Clear Sky 
Max 32'C, Min 18'C 
Cement Mill Running and Nr.by Transportation Road 

Regulatory Requirement 

IS-9989 

24 Hrs 
As per work order 

TEST RES UL TS 
-T Test Results dB (A) 

Parameters Testing Protocol -i -. - Day Time ,-- Night Time 
(06 :00 A~ to 10:00 ~_11.1) _{~_!!_:00 PM _t_o 06:0_(!_AM) 

2 

3 

4 

Lma~ 

Lm1n 

Leq 

CPCB L1m1ts ,n dBtAJ Leq 
1lndustnal areal 

5 
CPCB L1m1ts in dB(A) Leq 
Commerc1aI area 1 r; CPCB L1m1ts In dB(A)Leq 

..__ ~5 es,den11a! area _ _ _ 
CPCB L1m1ts In OB!A I Leo 
Silence area 

l Qr» 1.,'-C\ 

Kum., I Ao~ne 
Tested 'by 

IS-9989 2014 

IS-9989 2014 

IS-9989 2014 

· · End of Repor1· · 

&r. 
Si ta ~am Yadav 

Checked by 

71 8 68 2 
----
64 2 57 5 

67 9 61 2 

74 70 

65 53 

54 45 

52 40 

-=-----;7 ~_I, 
I/. · , - -. . . 
< »< l ~ 
• .!.... +' • t t . -

y 

Unit 

dB(A) 

dB(AI 

dB(A) 

dB(A) 

dB(AI 

dB(A) 

dB(A I 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEFlrCC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

11::1-iffi•lii• 
Sample Number 

Name & Address of 
Unit 

JME/BCW/FD/01 Report No JMEIFD/230406001 IN 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Format No 7.50 F-02 
Party Reference No Nil 

Reporting Date 
Receipt Date 

10/04/2023 
06/04/2023 Sample Descnpt1on FUGITIVE DUST EMISSION 

General Information 
Client Representative (Name & Des1gnat1on) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 
Instrument code 

Instrument calibration status 

Meteorological condItIon during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes} 

Ambient Temperature (QC) 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Packing Plant 

25°11 '45.1 0" N 

a1°38'45.20" E 

RDS 
JME/RDS/01 /OB 

Calibrated 

Clear Sky 

01/04/2023 To 01/04/2023 

8:05 to 16:04 Hrs. 

479.0 

Max 29"C, Min 17"C 

Surrounding acl1vIty Nearby Truck loading and Cement Packing processing 

Control measure 1f Any 

Sampling & Analysis Protocol 
Parameter Required 

S. No. Parameters 

1 SPM 

15-5182 
Suspended Particulate Matter (5PM) 

TEST RES UL TS 

Testing Protocol 

IS 5182 (Part-4) 2019 

·•End of Report·• 

~i L-~ 

Sita ~arni--vadav 
Checked by 

Result 

1985 0 

Unit 

µg/mJ 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified• ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

230 
Sample Number: JME/BCWIFD/02 Report No . JME/FO/230406002/N 

Name & Address of 
Unit 

M/s. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Format No 7.50 F-02 
Party Reference No Nil 

Reporting Date 
Receipt Dale 

10104/2023 
06/04/2023 Sample Description FUGITIVE OUST EMISSION 

General Information 
Client Representative (Name & Des1gnat1on) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 
Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Cement Mill 

25°11 '40.75" N 

81°38'46.52" E 

RDS 
JME/RDS/01/08 

Calibrated 

Clear Sky 

02/04/2023 To 02/04/2023 

09:45 to 18:41 Hrs. 

476.0 

Max 32"C, Min 1B"C 
Actual duration of Monitoring, (minutes) 

Ambient Temperature (0C) 

Surrounding activity Cement Mill Running & Nr. by Plant Transportation Road 

Control measure 1f Any 

Sampling & Analysis Protocol 
Parameter Required 

S. No. Parameters 

1 SPM 

IS-5182 
Suspended Particulate Matter (SPM) 

TEST RESULTS 

Testing Protocol Result Unit 
I 

IS 5182 (Part-4) 2019 819 0 µg/m3 

·•End of Report·· 

,,.-:.. 
/ 1- \,, --·-

Si~~adav 

/
' .,,. .,_ . ,,. 
" 

R 
Checked by 
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J.M. E NVIROLAB Pv1 L ro. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 4S001:2018 

li=l-i~;•lii .. 
Sample Number 

Name & Address of 
Unit 

JME/BCW/FD/03 Report No JME/FO/230406003/N 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Format No 7.50 F-02 
Party Reference No Nil 

Reporting Date 
Receipt Date 

10/04/2023 
06/04/2023 Sample Description FUGITIVE OUST EMISSION 

General Information 
Client Representative (Name &Designation} 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 
Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (OC} 

Mr. Gopikisan Tiwari (Environment Officer) 
JMEPL Team 

Gypsum Yard 

25°11 '29. 77" N 

81°38'47.17" E 

RDS 
JME/RDS/01 /08 

Calibrated 

Clear Sky 

03/04/2023 To 03/04/2023 

10:00 to 18:06 Hrs. 

486.0 

Max 35°C, Min 18"C 

Surrounding activity Cement Mill Running & Nr. by Plant Transportation Road 

Control measure if Any 

Sampling & Analysis Protocol 
Parameter Required 

1s. No.j Parameters 
1 I SPM 

IS-5182 
Suspended Particulate Matter (5PM) 

TEST RES UL TS 

Testing Protocol Result I Unit 

IS 5182 (Part-4) 2019 1a6 o I µg/m 3 

··End of Report·· 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

■1:1,,i~~•lil• 
Sample Number 

Name & Address of 
Unit 

J ME/BCW/FD/04 Report No : JME/FD/230406004/N 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Format No 7.50 F-02 
Party Reference No Nil 

Reporting Date 
Receipt Date 

10/04/2023 
06/04/2023 Sample Description FUGITIVE DUST EMISSION 

General Information 
Client Representative (Name & Designation) 

Sample collected by 

Sampling Location 

Latitude 

Longitude 

Instrument used 
Instrument code 

Instrument calibration status 

Meteorological condition during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (QC) 

Surrounding act1v1ty 
Control measure if Any 

Sampling & Analysis Protocol 
Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 

Clinker Tippler 

25°11 '37 .54" N 

81 °38'51.85" E 

RDS 
JME/RDS/01/12 

Calibrated 

Clear Sky 

04/04/2023 To 04/04/2023 

11:00 to 18:05 Hrs. 

480.0 

Max 35°C, Min 21°C 

Nr. By Truck Unloading and Tippler Running 

IS-5182 
Suspended Particulate Matter (SPM) 

TEST RESULTS --------~--
Parameters 

1 SPM 

Testing Protocol 

IS 5182 (Part-4) 2019 

·•End of Report .. 

~G -l 
s, a Ram Yadav 

Checked by 

Result 

669 0 

Unit 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

233 
Sample Number 

Name & Address of 
Unit 

JME/BCW/FDI0S Report No JME/FDl230406005/N 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh 

Format No 7 .50 F-02 
Party Reference No Nil 

Reporting Date 
Receipt Date 

10/0412023 
06/04/2023 Sample Description FUGITIVE DUST EMISSION 

General Information 
Client Representative (Name & Designation) 

Sample collected by 
Sampling Location 

Latitude 

Longitude 

Instrument used 
Instrument code 

Instrument calibration status 

Meteorological cond1t1on during monitoring 

Date of Monitoring 

Time of Monitoring 

Actual duration of Monitoring, (minutes) 

Ambient Temperature (QC) 

Surrounding activity 
Control measure 11 Any 

Sampling & Analysis Protocol 
Parameter Required 

1s. No.I Parameters 

1 SPM 

( 

(~ 9' 

Kum.i,, 1-1.p&rna 
Tested by 

Mr. Gopikisan Tiwari (Environment Officer) 
JMEPL Team 
Packer Floor 

RDS 
JMEIRDS/01/08 

Calibrated 

Clear Sky 

0510412023 To 05/04/2023 

11 :55 to 18:56 Hrs. 

480.0 

Ma,c 36°C, Min 18°C 

Nr. By Truck Unloading and Tippler Running 

IS-5182 
Suspended Particulate Matter (SPM) 

TEST RESULTS 
Testing Protocol ____ _. 

IS 5182 (Part-4) 2019 

··End of Report·· 

Result 

2083 0 T Unit 

µg/mJ 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

Sample Number 

Name & Address of 
Unit 

JME/BCW/PS/01 

il=i-~f •l&• 
Report No JMEIPS/230316058 

Format No 7.5 F-04 

Party Ref No Nil 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj. 
Uttar Pradesh Reporting Dale 21103/2023 

Sample Description POINT SOURCE NOISE MONITORING Rece1p1 Dale 16/03/2023 

General Information 
Client Represental1ve tName & Des1gnat,on ) 

Sample collecled by (Name & Des1gna1Jon) 

Sampling Location 

Latitude 

Longitude 

Date of Mon1tor1ng 

Time of Mon1tonng 

Instrument used 

Instrument code 
Instrument calibration status 

Meteorological cond1t1on during monItonng 

Ambient Temperature (°C) 

Surrounding act1vIty 

Scope of Monitoring 

Control measure 11 any 

Sampling & Analysis Protocol 
Actual duration of Monitoring. (minutes) 

Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Cement Mill 
25° 11' 40.75" N 
81 ° 38' 46.52" E 
14/03/2023 
10:15 to 11:45 Hrs 
Sound Level Meter 
JME/SLM/01 /14 
Calibrated 
Clear Sky 
33•c 
Mill operation and vehicular activities 
Regulatory Requirement 

CPCB Guideline & IS-4758 
30 Min. 
As per work order 

TEST RES UL TS 
--~ ---'~ - - - ---

S. No. 

2 

3 

4 

Parameters 

Lmax 

Leq 

The Noise Pollution (Reg ulation & 
I Con rel I Rules 2000 

Testing Protocol 

IS 4758 1968 72 4 

IS 4758 1968 67 5 

IS 4758: 1968 70.6 

85 0 

.. End of Report" 

Unit 

dBiAI 

d8tAI 

dB(A) 

dB!A) 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified- ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number 

Name & Address of 
Unit 

JME/BCW/PS/02 235 Report No JME/PS/230316059 

Format No 7.5 F-04 

Party Ref No Nil 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsil- Bara, District- Prayagraj, 
Uttar Pradesh Reporting Date 05/03/2023 

Sample Description POINT SOURCE NOISE MONITORING Receipt Date 02/04/2023 

General Information 
Client Representative (Name & Des1gnat1on) 

Sample collected by (Name & Oes1gnat1on) 

Sampling Location 

Latitude 

Longitude 

Date of Monitoring 

Time of Monitoring 

Instrument used 

lnstrumen1 code 
Instrument calibration status 

Meteorological cond1t1on during mon1tonng 

Ambient Temperature (°C) 

Surrounding act1v1ty 

Scope of Monitoring 

Control measure 1f any 

Sampling & Analysis Prolocol 

Actual durat1o'l of Monitoring. (minutesl 

Parameter Required 

S. No. Parameters 

1 Lmax 
-

2 Lm1n 

3 Leq 

4 
The No,se Pollution (Regulation & 

I Control I Rules 2000 -- -- --

Mr. Gopikisan Tiwari (Environment Officer) 
JMEPL Team 

Packing Plant 
25" 11' 45.10" N 
81" 38' 45.20" E 
01/04/2023 
12:25 to 12:55 Hrs. 

Sound Level Meter 
JME/SLM/01I13 

Calibrated 

Clear Sky 
33•c 
Mill operation and vehicular activities 

Regulatory Requirement 

CPCB Guideline & lS-4758 

30 Min. 
As per work order 

TEST RESULTS 

Testing Protocol Test Results dB (Al 

IS 4758 1968 75 8 
--- --

IS 4758 1968 71 8 

IS 4758: 1968 I 73.5 

.. 85 0 
--

.. End of Repo11·· 

:6~ '':" 
Kumari Aparna 

C]t_} 
Sita Ram Vadav 

Checked by 

- -

Unit 

dB(A) 
-

dB(A) 

I dB(A) 

dB(A) 

I 

i 

1338



J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number 

Name & Address of 
Unit 

JME/BCW/PS/03 236 Report No JME/PS/230316060 

Format No 7.5 F-04 

Party Ref No Nil 

M/s. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsll- Bara, District- Prayagraj, 
Uttar Pradesh Reporting Date 05/04/2023 

Sample Description POINT SOURCE NOISE MONITORING Receipt Date 02/04/2023 

General Information 
Client Representative (Name & Des1gnat1on l 

Sample collected by (Name & Des1gnallon) 

Sampling Location 

Latitude 

Longitude 

Date of Monitoring 

Time of Monitoring 

Instrument used 

Instrument code 
Instrument calibration status 

Meteorological condition during monitoring 

Ambient Temperature (°C) 

Surrounding act1v1ty 

Scope of Monitoring 

Control measure 1f any 

Sampling & Analysis Protocol 

Actual duration of Monitoring, (minutes\ 

Parameter Required 

S. No. Parameters 

1 Lmax 

2 Lmin --
3 Leq 

4 
The Noise Pollution (Reg ulation & 

I Control I Rules 2000 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Clinker Tippler 
25° 11' 37.54" N 
81 ° 38' 51.85" E 

01/04/2023 
14:05 to 14:35 Hrs. 
Sound Level Meter 
JME/SLM/01/14 
Calibrated 
Clear Sky 
33•c 
Mill operation and vehicular activities 
Regulatory Requirement 

CPCB Guideline & 15-4758 
30 Min. 
As per work order 

TEST RES UL TS 

Testing Protocol Test Results dB (Al 

IS 4758 1968 

IS ~758 1968 

IS 4758: 1968 

··End of Report·· 

Qo {J 
Sita RaFn°Yadav 

Checked by 

64 7 

61 3 

64.0 

85 0 

Unit 

dB(AI 

dB(A) 

dB(A) 

dB(AI 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number 

Name & Address of 
Unit 

JME/BCW/PS/04 237 Repon No JMEIPS/230316061 

Mis. UltraTech Cement Limited 
Bara Cement Works (Grinding Unit) 
at Tehsll- Bara, District- PrayagraJ, 
Uttar Pradesh 

Format No 7.5 F-04 

Party Ref No Nil 

Sample Description POINT SOURCE NOISE MONITORING 

Reporting Date 05/04/2023 

Receipt Date 0210412023 

General Information 
Client Representative (Name & Des1gnat1on ) 
Sample collected by (Name & Des1gnat1on) 

Sampling Location 
Latitude 
Longitude 
Date of Monitoring 
Time or Monitoring 

Instrument usea 
Instrument code 
Instrument cal1brat1on status 
Meteorologica l cond1t1on during mon,tonng 

Ambient Temperature (°C) 

Surrounding act1v1ty 
Scope of Momtonng 
Control measure 1r any 
Sampling & Analysis Protocol 

Actual duration ol Monitoring (minutes 1 

Parameter Required 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 
Gypsum Yard 
25° 11' 29.78" N 
81° 38' 47.17" E 

01/04/2023 

15:00 to 15:30Hrs 
Sound Level Meter 
JME/SLM/01I13 
Calibrated 
Clear Sky 
33•c 
Mill operation and vehicular activities 
Regulatory Requirement 

CPCB Guideline & IS-4758 

30 Min . 
As per work order 

--~__:_TEST RESULTS 

Is. No. Parameters 

2 

3 
1-

4 

Lmax 

I Lm1n 

I LeQ 

~ Noise Pollut1oni Regulat ion & 
Contro l J Rules 2000 

Testing Protocol 

IS 4758 1968 

IS 4758 1968 

15 4758: 1968 

"End or Repor1 " 

Sita~~dav 
Checked by 

Test Results dB (Al 

68 2 

61 5 

64.8 

85 0 

---
Unit 

dB(AJ 

dB(A) 

dB(AI 
- ----- 1 

dBIAI 
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Name & Address of 
Unit 

J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Mis. Ultra Tech Cement Limited 2 3 8 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 212108 

Report No JMEIWE/230406001 

Sample Description Work Environment Monitoring 

Reporting Date 

Receipt Date 

11/0412023 

06/04/2023 

General Information 

Client Representative (Name & Des1gnat1on) 

Sample collected by 

Sampling Location 

Instrument Used 

Date of Monitoring 

Time of Monitoring 

Actual duration of sampling 1minute I 

Sampling Protocol 

I 5. ••· I Pmmota, _ __ [ 

t Total Dust 
I 

Note- TWA Time-Weighted Average 

Unit 

mglm' 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 

Weigh Bridge 

Handy Sampler 

02/04/2023 to 02/04/2023 

12:00 to 19:00 Hrs. 

420.0 

15-9679 

TEST RESULTS 

Result 

1 32 

.. End of Report .. 

Testing Protocol 

Gravimetric- by using Handy 

Sampler Envirotech 

Gi- t: 
Si 1a Rarn Yadav 

Checked by 

Limit as per Factory 
Act 1948 (TWA} 

10 
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Name & Address of 

Unit 

Sample Descnpt1on 

General Information 

J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC Ir Certified· ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 
Mis. Ultra Tech Cement Limited 2 3 9 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 212108 

Work Environment Monitoring 

Report No 

Report,ng Date 

Receipt Date 

JME/WE/230406002 

11/0412023 

06/04/2023 

Client Representat111e (Name & Des1gnat,on) Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team Sample collected by 

Sampling Location 

Instrument Used 

Date of Mon1torrng 

Time of Mon1torrng 

Actual duration of sampling 1m1nute) 

Sampling Protocol 

5. No. Parameter 

- ,- j Total Dust 

Note- TWA T1me-We1ghted Average 

Packing Plant 

Handy Sampler 

03/04/2023 to 03/0412023 

11 :45 to 18:40 Hrs. 

475.0 

IS-9679 

TEST RE SUL TS 

Unit Result Testing Protocol 
I 

mgtm' 1 57 
- ) Gra111metrrc- by using Handy 

Sampler Envirotech 

.. End of Report .. 

Gr_ 
Sita Ram Yadav 

Checked by 

Limit as per Factory 
Act 1948 (TWA) 

10 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Name & Address of 
Unit 

Mis. UltraTech Cement Limited 2 4 Q 
(Unit: Bara Cement Works) 

Report No JME/WE/230406002 

Tehsll- Bara, District- Prayagraj (UP)- 212108 

Sample Descnptron Work Environment Monitoring 

Reporting Date 

Recerpt Date 

11104/2023 

06/04/2023 

General Information 

Client Representative !Name & Des,gnat1on1 

Sample collected by 

Sampling Location 

Instrument Used 

Date of Monitoring 

Time of Morntonng 

Actual duration of sampling . (minute) 

Sampling Protocol 

S. No. Parameter 

Total Dust 

Note- TWA T1me-We1ghted Average 

Unit 

mg/rnJ 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 

Clinker Tippler 

Handy Sampler 

04104/2023 to 04/04/2023 

12:15 to 20:15 Hrs. 

480.0 

IS-9679 

TEST RE SUL TS 

Result 

0 58 

"'End of Report·· 

Testing Protocol 

Gravrmetnc- by using Handy 
Sampler Envirotech 

10 
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J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

Name & Address of 
Unit 

Sample Description 

General lnformatlon 

TEST REPORT 

Mis. UltraTech Cement Limited 241 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)· 212108 

Work Environment Monitoring 

Report No 

Reporting Date 

Receipt Date 

JME/WE/2J0406003 

11/04/2023 

06/04/2023 

Client Representative (Name & Des1gnat1on) 

Sample collected by 

Mr. Gopikisan Tiwari (Environment Officer) 

JMEPL Team 

Sampling Local1on 

Instrument Used 

Date of Monitoring 

Time of Monitoring 

Actual duration of sampling (minute) 

Sampling Protocol 

IS. No. I Parameter Unit 

Gypsum Yard 

Handy Sampler 

06/04/2023 to 06/04/2023 

11 :00 to 19:00 Hrs. 

480.0 

IS-9679 

TEST RESULTS 

Result Testing Protocol 
Limit as per Factory 

Act 1948 (TWA) 

r i - O 
83 

Grav1metnc- by using Handy 10 J 
,..I __ ~_To_t_al D_u_s'---- -----'-- m- gi_m_

3

_ ...._ _____ .L.._ __ s_a_m_p_le_r_E_n_v_,r_ot_e_c_h ___ _____ _ 

Note- TWA T1me-We1ghted Average 

'"End of Report" 

gp---C_ 
S,ta Rarn '(adav 

Checked by 
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J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Sample Number JME/BCW/W/01 242 Report No JME/W/230406007 

Name & Address of Mis. UltraTech Cement Limited Format No 7.5 F-01 
Unit (Unit: Bara Cement Works) 

Tehsil- Bara, District- Prayagraj (UP)- 212108 Party Reference NIL 
Sample Description Water (Drinking) Reporting Date 10/04/2023 

Sample Location Near Canteen R.0 Receipt Date 06/04/2023 

Client Representative Mr. Gopikisan Tiwari (Manager Env.) Sampling Date 04/04/2023 
(Name & Designation) 

Sample collected by JMEPL Team Preservation Refrigerated 
Sampling Type Grab 

Latitude Sample Quantity 2.0 liter 
Longitude Packing Status Temporary Sealed 

Protocol Used 15:3025 & APHA 23rd Edition 2017 Parameter Required As per work order 

TEST RESULTS 

I I 
s. 

No 
Parameters Testing Protocol Result Unit 

-ripH (at 25 °C) IS 3025 (Part-11). 2017 7 35 

IS 3025 (Part 4 . 2017 BDUDL10l 
- I 

2 Colour Hazen Unit 
3 --- NTU~ Turbidity IS 3025 (Part-10). 2017 BDL(DL 1 0) 

' 
4 Odour IS 3025 (Part-5). 2018 Agreeable -:=J ~ IS:3025 (Part-8). 2017 Agreeable Taste 

6 Total Hardness as CaC03 IS 3025 (Part-21 ). 2019 124 7 mg/I 

7 •Calcium as Ca IS 3025 (Part-40), 2019 27 0 mg/I 
- - ,-

IS 3025 (Part-23) , 2019 
- - -- - ·---- T 8 Alkalinity as CaC03 128 8 mgtl 

9 Chloride as Cl IS 3025 (Part-32). 2019 156 3 mg/I 

10 Residual free Chlorine IS 3025 (Part-26) . 201 9 BDUDL 0.20) mg/I 

[11" Cyanide as CN IS 3025 (Part-27) , 2019 BDLIDL O 02) mg/I 

12 Magnesium as Mg IS 3025 (Part-46). 2019 13 91 mg/I 

Tola\ Dissolved Soltds I IS 3025 (Part-16) , 2017 332 5 mg/I I 13 -- IS 3025 (Part-24).~ 1= ---- -
I 14 Sulphate as S04 49 2 -

15 Fluoride as F APHA 23rd Edlllon 4500 F- D 2017 0 16 
~ Nitrate as NO~ IS 3025 (Part-34I. 2019 1 24 

1T" Iron as Fe IS3025 (Pan-53). 20 ~ BDL (DL 0 02) 
18 Arsenic as As IS 3025 (Part-37) 2019--~ 8- 0- L- (D_L_0_ 0_02i 

Note: BDL - Below Detection Limit. DL - Detection Grmt 

.. End of Report"' 

Ri~s;;ni 
Tested by 

~~ 
Sita Ram Yada" 

Checked by 

mg/I -- ,ng/1 

mg/I 
--mg// 

mg/I 

I 
I 
I 

_j 
j 

Specification as per IS 
10500-2012 

Requirement I Permissible 
Acceptable Limit in the 

Limit Absence of 
Alternate 
Source . -- -

6 5 to 8 5 No Relaxation 

5 15 
·-

1 5 
Agreeable Agreeable 

' Agreeable Agreeable 
I ' 200 600 

--
75 200 

200 I 600 
250 : 1000 , 

02 1 0 
-

· No Relaxation 0 05 

30 100 

500 2000 

200 400 --
-
1 1 5 

45 No Relaxation 
--

1 No Relaxal,on 

001- · No Relaxation 
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Sample Number 

Name & Address of 
Unit 

Sample Description : 

Sample Location 

Client Representative 
(Name & Des1gnat1on) 

Sample collected by 

Latitude 
Longitude 

Protocol Used 

S. 
No. 

Parameters 

1 jFecal coliform 

2 ITotal coliform 

3 E coli 
I 

J.M. ENVIROLAB Pv1 L ro. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

JME/BCW/W/01 

Mis. Ultra Tech Cement Limited 
(Unit: Bara Cement Works) 

243 

Tehsil- Bara, District- Prayagraj (UP)- 212108 
Water (Drinking) 

Near Canteen R.O 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

IS:3025 & APHA 23rd Edition 2017 

TEST RESULTS 
I 

Testing Protocol 

IS:1622-1981 (Reaff 2019)-

IS 1622-1981 (Reaff 20191 

IS 1622-1981 (Reaff 2019)~ 

Result 

Absent 

Absent 

Absent 

Report No 

Formal No 

Party Reference 
Reporting Date 

Receipt Date 

Sampling Date 

Preservation 
Sampling Type 
Sample Quantity 
Packing Status 

Parameter Required 

JME/W/230406007/N 

7.5 F-01 

NIL 
10/04/2023 

06104/2023 

04/04/2023 

Refrigerated 
Grab 
2.0 liter 
Temporary Sealed 

As per work order 

Spec ification as per IS 
10500-2012 

Requirement Permiss ible 
Limit in the 
Absence of 

Unit Acceptable 
um,t 

MPN/100ml 

MPNI100ml Absent 

MPNl100ml Absent 
I 

Alternate 
Source 

Note BDL - Below Deleclion Limit. DL - Detection L,m,t 

·•End of Report·• 

;.·,,:'~ 

1! . : ~~ ,: .\ 
I • • • ·,\ 

V 
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1 

Sample Number 

Name & Address of 
Unit 

Sample Descnpt1on 

Sample Location : 

Client Representative 
(Name & Designation) 

Sample collected by 

Latitude 
Longitude 

Protocol Used 

Parameters 

pH (at 25 ' C) 

2 Colour 
3 Turbidity 

Odour 

jTasle 

Approved from MoEF&CC & Certified· ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 
JME!BCW/W/02 244 
M/s. Ultra Tech Cement Limited 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 212108 

Water (Tap) 

Near CCR Kitchen 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

15:3025 & APHA 23rd Edition 2017 

TEST RESULTS 

Report No JME/W/230406008 

Format No 7.5 F-01 

Party Reference NIL 
Reporting Date 10104/2023 

Receipt Date 06/0412023 

Sampling Date 04/04/2023 

Preservation Refrigerated 
Sampling Type Grab 
Sample Quantity 2 0 liter 
Packing Status Temporary Sealed 

Parameter Requi red As per work order 

-1-~ Specification as per 15 
10500-2012 

' Requi rement Permissible 
Limit in the 
Absence of 

Testing Protocol 

IS:3025 (Part-11 ). 2017 

IS:3025 (Part 4 ), 2017 
IS 3025 (Part-10) . 2017 

IS 3025 (Part-5), 2018 

IS:3025 (Part-8) , 2017 

Result Unit 

7 40 

BDL(DL 1 0) 

I 
Acceptable , 

umit I 

6 5 to B 5 

5 

Alternate 
Source 

No Relaxation 
--1-5 

BDL(DL 1 0) 

-L 
Hazen Unit 

NTU - I 5 
Agreeable - Agreeable Agreeable 

-+---------l-----+-
A gr e ea b I e Agreeable I! Total Hardness as CaC03 IS 3025 (Part-21). 2019 2~ 4 m~ 200 

~ 
Calcium as Ca IS 3025 (Pan-40). 2019 

Alkalinity as CaCO3 IS 3025 (Part-23). 2019 ± 496 n1g/l 75 

83 O mg/I 200 

9 Chlonde as Cl IS 3025 (Part-32) , 20 19 176 7 mg/I 250 

10 Residual free Chlorine IS 3025 (Part-26) . 2019 

________ .......,. __ 
BDL DL O 20 mg/I O 2 

11 Cyanide as CN IS 3025 (Pa rt -27J 201 9 0 05 

, 12 Magnesium as Mg JS 3025 (Pan-46) 2019 
8DL DL_Q_92) I ~ gi_l --

32 03 _ mg/I 30 

500 --- --- ------ ---13 Total Dissolved Solids IS 3025 (Part-16) 2017 392 7 mg/I 

1 14 

! 15 

'16 I 

I 11 

~ 

Sulphate as SO4 

Fluoride as F --Nitrate as NO3-N 

Iron as Fe 

Arsenic as As 
--

IS 302 5 (Part-24) , 2019 65 8 

APHA 23rd Edition 4500-F- D 2017 --O ~ 

~ 4) 2019 BDL (DL 0 05) IS 302 

IS:302 5 (Part-53) . 2019 0 26 

mg/I ] 

mg/I 

IS:302 5_ [_P_a_n_-3_7_)-. 2~0~1-9--+-B=D~L- (DL_O_OO,...,...,,-t----,--~ 

Note BDL - Below Detection LIm1t , DL - Detection L1mIt 

··End of Report*" 

200 

45 

200 

600 

1000 

1 0 
- l-~- --, 

No Relaxation ' 

100 
-----

2000 

l - 400_-/ 

1 5 

· N0Relaxat1on 1 

No Relaxation 

No Relaxation 

I 
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I 

Sample Number 

Name & Address of 
Unit: 

Sample Descnption 

Sample Location 

Client Representative 
(Name & Designation) 

Sample collected by 

Latitude 
Longitude 
Protocol Used 

I 
s. 

No 
Parameters 

Fecal coliform 

2 Total coliform 

3 E coli 

J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

ll=t-i~1~•Ja• 
JME/BCWIW/02 

Mis. Ultra Tech Cement Limited 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 212108 

Water (Tap) 

Near CCR ·Kitchen 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

IS:3025 & APHA 23rd Edition 2017 

Repor1 No 

Format No 

Party Reference 
Reporting Date 

Receipt Date 

Sampling Date 

Preservation 
Sampling Type 
Sample Quantity 
Packing Status 

Parameter Required 

JMEIW/230406008/N 

7.5 F-01 

NIL 
10/04/2023 

06/04/2023 

04/04/2023 

Refrigerated 
Grab 
2.0 liter 
Temporary Sealed 

As per work order 

TEST RESULTS ___ ~---- ~-
Specification as per IS 

10500-2012 

Testing Protocol 

IS 1622-1981 (Reaff 2019) 

IS 1622-1981 (Reaff 2019) 

IS 1622-1981 (Reaff2019) 

Result 

Absent 

Absent 

Absent 

Unit 

MPNI100ml 

MPN/100ml 

MPN/100ml 

r Req uirement Permissible 
Acceptable Limit in the 

Limit Absence of 

Absent 

Absent 

Alternate 
Source 

Note BDL - Below Detection Limit DL · Detection L11rnl 

6).,.., . 
~~ 

Rit1ka Saini 
Tested by 

••End of Report•• 

Sit~'au:1v 
Checked by 

' \ 
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Sample Number 

Name & Address of 
Unit 

Sample Description 

Sample Location 

Client Representative 
(Name & Designation) 

Sample collected by 

Latitude 
Longitude 

Protocol Used 

s Parameters 
No. 

1 pH (at 25 °C) 

2 Colour 
3 - Turb1d1ty 

4 Odour 

5 Taste 

J. M. E NVI ROLA B Pvr LTD. 
Approved from MoEF&CC & Certified- ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

JME/BCW/W/03 

M/s. UltraTech Cement Limited 
(Unit: Bara Cement Works) 

246 

Tehsil- Bara, District- Prayagraj (UP)- 212108 
Water (Tap) 

Canteen Tap Water 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

IS:3025 & APHA 23rd Edition 2017 

TEST RESULTS 

Testing Protocol 

IS:3025 (Part-11 ). 2017 

IS:3025 Part 4 . 2017 
IS:3025 (Part-10), 2017 

IS 3025 (Pan-5) . 2018 

IS 3025 (Part-BJ, 2017 I 

Result 

7.33 

BDL(DL 1 0 
BDL(DL 1 0) 

Agreeable 

Agreeable 

Report No 

Format No 

Party Reference 
Reporting Date 

Receipt Date 

Sampling Date 

Preservation 
Sampling Type 
Sample Quantity 
Packmg Status 

JME/W/230406009 

7.5 F-01 

NIL 
10/04/2023 

06/04/2023 

04/04/2023 

Refrigerated 
Grab 
2 0 liter 
Temporary Sealed 

Parameter Required As per work order 

Unit 

Hazen Uni! 
NTU 

I 

Specification as per IS 
10500-2012 

! 

I Requ irement 
Acceptable 

Limit 

Permissible 
Limit in the 
Absence of 

6 5 to 8 5 

5 

Agreeable 

Agreeable 

Alternate 
Source 

No Relaxation 

15 
5 

Agreeable 

Agreeable 
- ·-- - ------- - ·-

7=mg/l 
I 

6 

7 

8 
g 

10 

11 

12 

13 

14 

15 

16 

17 
18 

Total Hardness as CaC03 IS 3025 (Part-21), 2019 186 0 - -Calcium as Ca IS 3025 (Part-40), 2019 45 5 
Alkalinity as CaC03 IS 3025 (Part-23) . 2019 74 7 
Chloride as Cl IS 3025 (Part-32), 2019 152 6 
Residual free Chlorine IS 3025 (Part-26) 2019 BDL(DL O 20) 
Cyanide as CN IS 3025 (Part-27) 2019 __ BDLiDL O 02) -
Magnesium as Mg IS 3025 (Part-46) , 2019 I 17 61 
Total Dissolved Solids IS 3025 (Part-16) 2017 I 338 6 -

IS 3025 (Part-24) . 2019 I Sulphate as S04 55 7 --
Fluoride as F APHA 23rd Ed1t1on, 4500-F- D 2017 0 35 
Nitrate as N03-N IS 3025 (Part-34) , 2019 1 24 -
Iron as Fe IS 3025 (Part-53), 2019 0 09 

Arsenic as As IS 3025 (Part-37) 2019 BDL (DL O 002) 

Note SOL - Below Detection Limit DL - Deteclion L1m1t 

··End of Report .. 

c~(~ 
Sita Ram Yadav 

Checked by 

200 600 . 
mg/I 75 200 

-
mg/I 200 600 

mg/I 
I 

250 1000 
--

mg/I 02 1 0 
----

mg/I 0 05 No Relaxation 

mg/I 30 
I 

100 

mg/I 500 I 2000 
--

I mg/I 
L 

200 400 
mg/I , 1 5 

: I --l--
mg/I 45 No Relaxation _.__ -
mg/I I 1 ' No Relaxation 

I mg/I I 0 01 No Relaxation 
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Sample Number 

Name & Address of 
Unit 

Sample Description 

Sample Location 

Client Representative 
(Name & Des1gnalion) 

Sample collected by 

Latitude 
Longitude 
Protocol Used 

s. Parameters No, 

1 Fecal coliform 

2 Total coliform 

I 3 E coli 

J.M. E NVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

•••1,t,•Ja ■ 
JME/BCWIW/03 Report No JMEIW/230406009/N 

Mis. UltraTech Cement Limited 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)· 212108 
Water (Tap) 

Canteen Tap Water 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

fS :3025 & APHA 23rd Edition 2017 

TEST RESULTS 
I 

I 

I 
Testing Protocol Result 

IS:1622-1981 (Reaff20l9)-- - ~ bse~ 

IS:1622-1981 (Reaff 2019) - Absent 

Formal No 

Party Reference 
Reporting Date 

Receipt Date 

Sampling Date 

Preseniation 
Sampling Type 
Sample Quantity 
Packing Status 

Parameter Required 

7.5 F-01 

NIL 
10104/2023 

06/04/2023 

04104/2023 

Refrigerated 
Grab 
2.0 liter 
Temporary Sealed 

As per work order 

Spec1ficat1on as per IS- -
10500- 2012 

' Requirement I Permissible 
Unit 

MPN1100m1 

- MPN/100ml 1 

Acceptable Limit in the 
Limit Absence of 

Absent I-

Alternate 
Source 

IS 1622-1981 (Reaff 2019) -t Absent MPN/100ml - A-b-sent 
-~~---- - - j__--~----~-----

Note BDL - Below Detect1on L1m1t, DL - Detection Limit 

~~ 
R 

.. ~ . 
lllKu .;>dlf'M 

Tested by 

.. End of Report .. 

S 1ta~~ada11 

Checked by 
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Sample Number 

Name & Address of 
Unit 

Sample Description 

Sample Location 

Client Representative 
(Name & Designation) 

Sample collected by 

Latitude 
Longitude 
Protocol Used 

Approved from MoEF&CC & Certified- ISO 9001:2015. 1SO14001:2015, ISO 45001:2018 

TEST REPORT 
JME/BCW/W/04 

M/s. UltraTech Cement Limited 
(Unit: Bara Cement Works) 

248 
Tehsil- Bara, District- Prayagraj (UP)- 212108 

Water (Ground) 

Borewelf No-2 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

IS:3025 & APHA 23rd Edition 2017 

Report No JME/W/230406010 

Format No 7.5 F-01 

Party Reference NIL 
Reportrng Date 10/0412023 

Receipt Date 06/04/2023 

Sampling Date 04/04/2023 

Preservallon Refrigerated 
Sampling Type Grab 
Sample Quantity 2.0 liter 
Packing Status Temporary Sealed 

Parameter Required As per work order 

1

~_

1 

____ ____ _ -,--________ TESTRESULTS 
Specification as perlS 

10500- 2012 

s. 
No. 

1 

2 
3 

4 

I s 
1 6 

Parameters Testing Protocol Result Unit 

pH (al 25 ' CJ 

Colour 

-----Requirement Permissible 
Acceptable I Limit in the 

Limit Absence of I 
Alternate 
Source 

IS:3025 (Part-11),2017 7.63 - ~5to8 -5--N0Rela><at1on 
IS :3025 (Part 4), 2017 - -BD- L-.(-DL- 1.-0)--+-H-az- en Unit 5 I -15 _ __ 1 

---t---,--'----'-'--- ~-- - -- ; 
IS:3025 (Part-10), 2017 BDL(DL 1 0) NTU 1 5 Turbidity 

Odour IS:3025 (Part-5). 2018 Agreeable I Agreeable Agreeable 
IS'3025 (Part-8), 2017 Agreeable --t---_ ---,;-Ac--g-re- e-able Agreeable --

Taste 

Total Hardness as CaCO3 IS 3025 (Part-21 ), 201 9 166 9 mg/I 200 I 600 
7 Calcium as Ca IS 3025 (Part-40), 20_1_9 __ _,__ 39 4 mg/I -- 75--'- 200 --
8Alkahn1-ty_a_s_C_a_C_O_3 ___ 1,-__ I_S_3_025 (Part-23) 2019--~ -24-

1 
8 t· mg/I 200 600 -

9 ChlondeasCI IS3025(Part-32),2019 - - 1591 ·--- -,ng/1 __ _ 
- - t------'----

10 Residual free Chlorine IS:3025 (Part-26), 2019=--+--BDL(DL 0 201_
11 
__ m_ g1,...1 _+'- 0 2 

11C yanide as CN --- IS 3025 (Part-27), 2019 BDL(DL 0.02) mg/I 0 05 

250 1000 

1 0 

No Relaxation 

12 Magnesium as Mg IS 3025 (Part-46) 2019 16 46 mg/I I 30 100 

13 TotalD1ssolvedSol1ds 1S3025(Part-16),2017 41900 mg/I I 500 I 2000 
I 14 Sulphate as SO4 - IS 3025 (Part-24). 2019 - 25 73 ~ ---;,,g/1 r--200--,~--4-00 __ _ 

15 1Fluonde as F APHA 23rd E0lllon . 4500-F- D 2017 - ~ mg-/1--- - ,----- 1- 5--

16 Nitrate as N03--N- -----+----,1Sc-:-3025 (Part-34} 2019 -- 1 66 ~~ mg/I-- 45 - ~ - ·-NoRelaxation 

17 Iron as Fe IS:3025 (Part-53) 2019-- r O 07 --i---mg/1 I- I No Rela><a11on 
~rsen1c as As IS 3025 (Pari-37) 201_9 __ .J..I-B_D_L_(D_L_ 0_0_0_2)-=-~-=--=--=-m-=--g-/l -_-+_,-=_-_---,_o-=_o,...,--jj-N-o""R,--e.,...la_><_at-10_n_ 1 

Note BDL - Below Detection L1m1t DL - Detecl1on L1m1t 

**End of Report•• 

I Y>- --
Sit.!r R m Yad v 

Checked by 
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Sample Number 

Name & Address of 
Unit: 

Sample Description 

Sample Location : 

Client Representative 
(Name & Designation) 

Sample collected by 

Latitude 
Longitude 
Protocol Used 

I 

I s. Parameters 
No 

1 Fecal coliform 
~1 

2 ,Total coliform 

I 3 E coli 

J. M. E Nv1 ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified- ISO 9001:2015, ISO 14001:2015. ISO 4S001:2018 

■1=1-i,t~•l•i• 
JMEIBCWIW/04 Report No JMEIW/230406010/N 

Mis. UltraTech Cement Limited 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 212108 
Water (Ground) 

Borewell No-2 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

15:3025 & APHA 23rd Edition 2017 

TEST RESULTS 

I 
I 

Testing Protocol 

IS:1 622- 1981 (Reaff 2019) 

IS 1622-1 981 (Reaff 2019) 

IS :1622-1981 (Reaff 2019) I 

Result 

Absent 

Absent 

Absent 

Formal No 7 5 F-01 

Party Reference NIL 
Reporting Dale 10/04/2023 

Receipt Date· 06/04/2023 

Sampling Date 04/04/2023 

Preservation Refrigerated 
Sampling Type Grab 
Sample Quantity 2.0 liter 
Packing S1atus Temporary Sealed 

Parameter Required As per work order 

Specification as per IS 
10500-2012 

f Requirement Permissible 
Unit Limit in the Acceptable 

Limit Absence of 
Alternate 

! Source 
MPN1100ml .. .. 

I - --
MPN/100ml : Absent . . 

IMPN/100ml I Absen1 .. 
~ --__l_ -

Note BDL - Below Detection Limit, DL - Detection L1m1t 

~_d__ 
R1t1kc:.1 .;:,d,lfW 

Tested by 

.. End of Report•• 

r,:l C_.{'_ 
S:taf~- m (adav 

Checked by 

I 
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J. M. E NVI ROLA B Pvr. LTD. 
Approved from MoEF&.CC &. Certified - ISO 9001:2015, IS0 14001:2015, ISO 45001:2018 

TEST REPORT 
Sample Number JME/BCW/W/05 250 
Name & Address of Mis. UltraTech Cement Limited 
Unit (Unit: Bara Cement Works) 

Tehsil- Bara, District- Prayagraj (UP)- 212108 
Sample Description Water (Ground) 

Sample Location Borewell No-1 

Client Representative Mr. Gopikisan Tiwari (Manager Env.) 
(Name & Designation) 

Sample collected by JMEPL Team 

Latitude 
Longitude 
Protocol Used IS:3025 & APHA 23rd Edition 2017 

TEST RESULTS 

Report No 

Format No 

Party Reference 
Reporting Date 

Receipt Date 

Sampling Date 

Preservation 
Sampling Type 
Sample Quantity 
Packing Status 

Paramete, Requ,red 

JME/W/230406011 

7.5 F-01 

NIL 
10/04/2023 

06/04/2023 

04/04/2023 

Refrigerated 
Grab 
2.0 liter 
Temporary Sealed 

As per work order 

Specification as per IS 
10500- 2012 

s. 
No. 

Parameters Testing Protocol Result Unit 

I 

Requirement 
Acceptable 

Limit 

Perm issible 
Limit in the 
Absence of 
Alternate 
Source 

1 pH (at 25 °C) IS:3025 (Part-11 ), 2017 7 47 

2 Colour IS:3025 Part 4 , 2017 BDL DL 1.0 Hazen Unit 

6 5 to 8 5 

5 

No Rela><at1on 

15 
3 !Turbidity IS:3025 (Part-10), 2017 BDL(DL 1 0) NTU 

<1 Odour IS 3025 (Part-5), 2018 Agreeable Agreeable 
sraste ___ -- ,---IS- 3025-(Pa-rt--8-), 201i ____ Agreeable Agreeable 

6 Total Hardness as CaCO3 IS 3025 (Pari-21) ,201_9 _ ___,._ --1-57- 0 -- mr 200 

' 7 Calcium as Ca IS 3025 (Part-40) 2019 - - _4_3 _9 _ -~ m g/I 75 

8 Alkat-1n-1ty- as- c-=--ac=-o=-3,,...---,--.,.,IS:--:-30:--c25 (Part-23). 2019 - 178 3 mg/I • 200 

9 Chlorrde as Cl IS 3025 (Part-32), 2019 --+-- 18 O mg/I 250 1 
t--10-+R,,...e_s..,..id_u_a,...,lf=-re_e_C:-:h....,.lo_r_1n_e_-+-_-'"'1s,...:3:-:0:-::2-=5...,.(=-Pa_rt __ -=-2e=)-, 2·01 ~ - BDL_(_D_L_0_2_0_) ___ m_g_/_l _ ,__ _ _ 0_2- -_- j~ 

5 
Agreeable 

Agreeable 

600 

200 

600 

1000 

1 0 
__, 

11 Cyanide as CN IS 3025 (Part-27), 2019 BDL(DL o 021 mg/I I O 05 No Relaxatron 
t--12--+M- ag_n_e_s-,u-m- as--,-M'""g----+-- ---c:ISc--:-30""'2:-:5:-(-::P:-a-rt--4-=-6). 2019 

1
1 4 7 mg_/1 _ _.,_ __ 3_0 ___ __ 1_0_0 __ . 

13 Total Dissolved Solids IS 3025 (Part-16) . 2017 286 81 mg/I j 500 _ 2000 

14 Sulphate as SO4 IS 3025 (Part-24) 2019 88 41 mg/I 
15 Fluoride as F ----+A- P_H_A- 23_r_d_E_d-1t1~T D_2_0_1_7 _ __ 0_24---t--- m-g-1I--,-

- --+---
16 Nitrate as NO3-N IS 3025 (Pan-34) 2019 1 33 mg/I 

17 Iron as Fe IS 3025 (Part-53) , 2019 o 06 mg/I 

18 Arsenic as As IS 3025 (Part-37), 2019 BDL (DL O 002) mg/I 

Note BDL - Below Detection Limit, DL - Detection L1m1t 

.. End of Report .. 

c-· at(~,~ 
01ta Ram Yadav 

Checked by 

200 400 

1 1 5 

45 --No Relaxation 

1 No Rela><alion 

0 01 No Relaxation 
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iJ M J. M. E NVI ROLA B Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 
Sample Number JME/BCW/W/05 251 
Name & Address of M/s. UftraTech Cement Limited 
Unit (Unit: Bara Cement Works) 

Tehsil- Bara, District- Prayagraj (UP)- 2121 OB 
Sample Description Water (Ground) 

Sample Location: Borewell No-1 

Client Representative Mr. Gopikisan Tiwari (Manager Env.) 
(Name & Designation) 

Sample collected by JMEPL Team 

Latitude 
Longitude 

Protocol Used IS:3025 & APHA 23rd Edition 2017 

TEST RESULTS 

I S. Parameters Testing Protocol 
J No. 

1 'Fecal coliform IS:1622-1981 (Reaff 2019) 

IS:1622-1981 (Reaff 2019_) _ -2 :Total coliform 

3 E coli IS 1622-1981 (Reaff 2019) 

--
Note BDL - Below Detection Limit, DL - Detection L1m1t 

.. End of Report .. 

[IA(1~Jl 
Sita P.a~da 

Checked by 

Result 

Absent 

Absent 

Absent 

Report No JME/W/230406011/N 

Format No 7.5 F-01 

Party Reference NIL 
Reporting Date 10/0412023 

Receipt Date 06/04/2023 

Sampling Date 04/04/2023 

Preservation Refrigerated 
Sampling Type Grab 
Sample Quantity 2.0 liter 
Packing Status Temporary Sealed 

Parameter Required As per work order 

Unit 

MPN/100 ml 

ml 

ml 

MPN/ 100 

MPN/100 

-

Specification as per IS 
10500-2012 

Requ rement 
Acceptable 

Limit 

Absent 

Absent 

Permissible 
Limit in the 
Absence of 
Alternate 
Source 
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I 

} M J. M. E NVI ROLA B Pvt LTD. 

Sample Number 

Name & Address of 
Unit 

Sample Description 

Sample Location 

Client Representative 
(Name & Designalton) 

Sample collected by 

Latitude 
Longitude 
Protocol Used 

s. 
Parameters 

No. 

1 pH (at25 C) 

Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 
JME/BCW/W/06 

M/s. UltraTech Cement Limited 
(Unit: Bara Cement Works) 

252 
Tehsil- Bara , District- Prayagraj (UP)- 212108 

Water (Drinking) 

Near Packing Plant 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL.Team 

IS:3025 & APHA 23rd Edition 2017 

TEST RESULTS 

I 
Testing Protocol 

IS:3025 (Part-11 ), 2017 

Result 

7 51 

Report No JME/W/230406012 

Format No 7.5 F-01 

Party Reference NIL 
Reporting Date 10/04/2023 

Receipt Date 06/04/2023 

Sampling Date 04/04/2023 

Preservation Refrigerated 
Sampling Type Grab 
Sample Quantity 2.0 liter 
Packing Status Temporary Sealed 

Parameter Required As per work order 

Specification as per IS 
10500- 2012 

Requirement Permissible 
Unit I Acceptable Limit in the 

Limit Absence of 
Alternate 

I Source 
. 6 5 to 8 S_j No Rela,rnt1on 

~ Colour IS:3025 (Part 4), 2017_ BDL(DL 1 0) Hazen Unit s !2._ _ I 
3 Turbidity IS:3025 (Part-10), 2017 BDL(DL 1 0) NTU 1 ' 5 1 
4 Odour IS 3025 {Part-5) , 201 8 Agreeable l-: Agreeable I Agreeable 

/s7faste --
--l --~ - - - ---

I IS:3025 (Part-8) , 2017 -+- Agreeable Agreeable Agreeable j 
ITotal Hardness as CaCO3 IS 3025 (Part-21) . 2019 

--
mg/I 600 6 161 2 -l 

200 ---- ~ -
2~ 7 Calcium as Ca IS 3025 (Part-40) 2019 38 2 mg/I 75 

--- - . 
' 8 Alkalinity as CaCO3 IS 3025 (Part-23). 2019 200 147 1 mg/I 600 

9 Chloride as Cl IS 3025 (Part-32) . 2019____ 250 7 
1-10--+R_e_s-id_u_a_l _~_ee- C~h-lo-ri-ne- - -+--....,.,,s~:-30_2_5~{~P-a-rt~-2=-=6~).- 2~0~1=-9--t--- - --~ ---::---r--o2 --+ 

27 4 mg/I 

BDL DL O 20 mg/I 

1000 

1 0 
11 Cyanide as CN IS 3025 (Part-27) , 2019-----~--~--.-------;-- 0 05 - No Relaxation 

,._12- M- ag_n_e_s-1u-m- as---,-,M-g----r---1s=-=-30=-2-5 (Part-46):-Tcl1-9~~==- --~'---- +----------,-30,------=-1=-=00~----
13 Total Dissolved Solids IS 3025 (Part-1 6) 2017 500 2000 

BDL(DL O 02) mg/I 

15 97 mg/I 

305 15 mg/I 

'i""4"'Sulphate as SO4 IS 3025 (Part-24). 2019 200 400 
15 Fluoride as F APHA 23rd Edition 4500 F _D_2_0_1_7+---'--'-- 1 5 

16 Nitrate as N03--N-----i IS 3025 (Part-34) . 2019 45 __ ,_ No Relaxation 

2775 mg/I 

0 30 mg/I 

0 91 mg/I 

17 Iron as Fe IS :3025 (Part-53), 2019 0 12 mg/I 

18 Arsenic as As IS 3025 (Part-37), 2019 BDL (DL O 002) mg/I 

Note BDL - Below Detection L1m1t DL - Detection L1m1t 

••End of Report·• 

1355



Sample Number 

Name & Address of 
Unit 

Sample Description 

Sample Location 

Client Representative 
(Name & Designation) 

Sample collected by 

Latitude · 
Longitude 
Protocol Used 

1. 1 
No. 

Parameters 

1 Fecal coliform 

2 Total coliform 

3 E colt 

J.M. ENVIROLAB Pv1 LTD. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

114-i~~•la• 
JME/BCWIW/06 

Mis. Ultra Tech Cement Limited 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 212108 

Water (Drinking) 

Near Packing Plant 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

IS:3025 & APHA 23rd Edition 2017 

TEST RES UL TS 

Testing Protocol Result 

Report No 

Format No 

Party Reference 
Reporting Date 

Receipt Date 

Sampling Date 

Preservation 
Sampling Type 
Sample Quantity 
Packing Status 

JME/W/230406012/N 

7.5F-01 

NIL 
10/04/2023 

06/04/2023 

04/04/2023 

Refrigerated 
Grab 
2.0 liter 
Temporary Sealed 

Parameter Required As per work order 

Unit 

Specification as per IS 
10500-2012 

Requ irement Permissible 
Acceptable Limit in the 

Limit Absence of 
Alternate 
Source 

IS1622-1981 (Reaff201 

IS:1622-1981 (Reaff201 

9) 

9) 

9) 

MPN/100ml j 

- A-b-se_n_t __ +-M_P_N_ /1~ Absent 

Absent MPN/100ml I Absent 

Absent 

IS 1622-1981 (Reaff 201 

Note BDL - Below Detection Limit. DL - Detection L1m1t 

~~ -
Ritik~aini 

Tested by 

••End of Report•• 
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Approved from MoEF&CC Ir Certified- ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 
Sample Number JMEIBCW/W/07 254 Report No JMEIW/230406013 
Name & Address of Mis. UltraTech Cement Limited Format No 7.5 F-01 
Unit: (Unit: Bara Cement Works) 

Tehsil- Bara, District- Prayagraj (UP)- 212108 Party Reference NIL 
Sample Description Water (Drinking) Reporting Date 10104/2023 

Sample Location Near Main Gate Receipt Date 06/04/2023 

Client Representative Mr. Gopikisan Tiwari (Manager Env.) Sampling Date 04/04/2023 
(Name & Designation) 

Sample collected by JMEPL Team Preservation Refrigerated 
Sampling Type Grab 

Latitude Sample Quantity 2.0 liter 
longitude Packing Status Temporary Sealed 

Protocol Used IS:3025 & APHA 23rd Edition 2017 Parameter Required As per work order 

TEST RESULTS 

I I I 
I Specification as per IS 

Is 
I 10500-2012 

I Requirement Permissible 

I"~ I Parameters Testing Protocol Result Unit Acceptable Limit in the 
Limit Absence of 

I Alternate 
Source 

1 1pH (at 25 •cJ IS:3025 (Part-11), 2017 7 50 - 6 5 to B 5 No Relaxation , 

~[Colour 
- - - ---IS 3025 (Part 4J. 2017 BDL(DL 1 OJ Hazen Unit 5 15 - -

3 Turbidity 1S3025 (Part-10), 2017 BDL(DL 1 0) NTU 1 5 

IS 3025 (Part-5), 2018 Agreeable 
-- - ' -- I 4 Odour - Agreeable Ag reeable - --- - - ~-~ Agreeable-

--
5 Taste IS 3025 (Part-8), 2017 Agreeable - Agreeable 

IS 3025 (Part-21) 2019 
- --

mgil 
· -

6 Total Hardness as CaC0 3 184 7 200 600 
- - - -- --

7 Calo1um as Ca 1S3025 (Part-40), 2019 41 8 mg/I 75 200 

IS 3025 (Part-23),2019 
-- •-- - -· I 

8 Alkalinity as CaCO3 224 3 mg/I 200 600 

Chlonde as Cl 
--- mg/I -g IS 3025 (Part-32) 2019 20 7 250 1000 

Residual free Chlorine IS 3025 (Part-26) 2019 ~ [ -· - -
10 BDUDL O 20) 02 1 0 

ffi - - -
Cyanide as CN IS 3025 (Part-27), 201~ BDL(DL O 02) mg/I I 0 05 No Relaxation 

I 12 Magnesium as Mg IS 3025 (Part-46) , 2019 
- 30--

19 41 mg/I 100 I I -, 
~ Total Dissolved Solids IS 3025 (Part-16J 201 7 284 09 mg/I 500 2000 
14 1sulphate as SO4 ---+ ---,S- 3025 (Part-24) 2019 -3'--0-4'--7--+---mgil 

15 jFluoride as F APHA 23rd Edition, 4500-F- D 2017 o 35 mg/I 
r-16_,.N..,..1-tra_t_e_a_s .,.,NC"CC0-=3....,-N-,-------+----:I S- 3""'0-c2-5....,{"'"Part-3_4_), -=2.,,.0-19----1-----1- 13 ___ , mg/I 

t 
+= 

2 00 400 
_ 1_5_ -

45 o Relaxat ion 

17 Iron as Fe IS 3025 (Part-53) , 201 9 o 18 mg/I --No Relaxation 
t--1B,,..-t-A-rs-e-n1_c_a_s....,A-s------+- -.,..1s=--=-3-02""5~ (Part-37J, 201 9 BDL (DL O 002) mg/I O 01 --No Relaxa!lon 

~--------- _ __,____ - -- ----
Note BDL - Below Detection Limit , DL - Detection L1m1t 

.. End of Report .. 
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Sample Number· 

Name & Address of 
Unit 

Sample Description: 

Sample Location 

Clienl Representative 
{Name & Designation) 

Sample collected by 

Latitude 
Longitude 
Protocol Used 

I 

s. 
No. 

Parameters 

I 
1 tecal coliform 

2 l Total coliform 

3 jE coh 

J. M ENVIROLAB Pvr Lro. 
Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

li=l-i'g~];j • 
JME/BCW/W/07 

Mis. UltraTech Cement Limited 
(Unit: Bara Cement Works) 
Tehsil- Bara, District- Prayagraj (UP)- 2121 OB 

Water (Drinking) 

Near Main Gate 

Mr. Gopikisan Tiwari (Manager Env.) 

JMEPL Team 

IS:3025 & APHA 23rd Edition 2017 

TEST RESULTS ,-
l Testing Protocol 

IS 1622-1981 (Reaff 2019) 

IS:1622-1981 (Reaff 2019) 

I IS:1622-1981 (Reaff 2019) 

Result 

Absent 

Absent 
Absent 

Report No JME/W/230406013/N 

Format No 7.SF-01 

Party Reference NIL 
Reporting Date 10/04/2023 

Receipt Date 06/0412023 

Sampling Date 04/04/2023 

Preservation Refrigerated 
Sampling Type Grab 
Sample Quantity 2.0 liter 
Packing Status Temporary Sealed 

Parameler Required As per work order 

I 

Unit 

·· MPNt100ml 

MPN/100ml 
MPNt100ml 

-

Specificatio 
10500-

Requirement 
Acceptable I 

Limit 

--
Absent 
Absenl 

I 

n as per 15 
2012 
Permissible 
Limit in the 
Absence of 
Alternate 
Source 

Note BDL - Below Detection Limit, DL - Detection L,m,t 

••End of Report•• 

--«."·. , \• . 
I• . , 

' •• ✓ 

1--
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256 
Annexure R5/C/2 

Annexure-2 

11 
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257 Annexure-2 

Details of Green Belt De_velopmeot Plan 

UltraTech Cement Limited 
Unit: Bara Cement Works 

Plantation Report & PLAN: 

Details of Green Belt Development 
Si. No. Month Area Location Plant Species 

1 FYl 9-20 Plant SaplinQ 
Premises Neem 

Sheesham 

Ariun 

Karanj 

Pakad 

Jamun 

Peepal 

Amrood 

Amala 

Aaam 

Casia Semia 

Chitwan 

Amaltas 

Kadamb 

Ashok 
2 FY20-21 Plant Neem Tree 

Premises Sheesham 
Arjun 
Karanj 
Pakad 
Jamun 

Sagaun TREE 
Casia Samia 
Amarood 

Mango 
Chitwan Tree 
Amaltas Tree 
Kadamb Tree 
Ashok Tree 
Mixed Fruit 
Maulshree 

3 FY 21-22 Plant 
Premises Jamun 

Amarood 
Mango 

Mixed Fruit 
katahal 
Amala 

Date: 31.03.2023 

I 
Total 
numbers 

Nos. 

1000 
1000 
1000 
1000 

1000 
1000 

1000 14500 
1000 
1000 
500 
1000 
1000 
1000 

1000 
1000 
300 4000 
200 
200 
200 
200 
100 

1,700 
100 
100 
100 
100 
100 
100 
200 
200 
300 

4000 
500 
500 
500 
500 
200 
200 
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4 

5 

FY22-23 Plant Zbtangoashok 11775 
Premises esham 

cornocorpurs, karanj 
,kadamb ,nibu,bottle 

palm etc) sapling 
planted 11775 

FY23-24 Plant 1500 sq meter area 1000 
Premises will be developed by 

using MIYAWAKI 
system. Remaining 

area will be 
developed as green Work is under 

belt by this year process 

Completion NEEM 500 4000 
of 33% KADAMB 500 

plantation in AMALTAS 500 
coming MANGO 1000 
monsoon KARANJ, SHEESHAM 500 
June-sep ARJUN MAULSHREE 500 
2023 LOCAL SPECIES 500 

Note: Because of Project work & flood & Water logging Survival rate was very Less up to 30% 

in FY22-23 plants survival is more than 80%. 

1361



259 

Annexure RS/C/3 

Annexure-3 

11 
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SN 

1 

2 

3 

4 

5 

6 

7 

8 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

AnNexure-4 3 rtnnex ure- 260 

Cement Mill Bag filter details- Bara Cement Works 

TAG No. 

491BF2 

491BF3 

491BF4 

491BF7 

511BF1 

511 BF2 

512BF1 

K31 BF3 

K32BF1 

532BF1 

542BF1 

542BF2 

542BF3 

552BF1 

582BF1 

592BF1 

592BF4 

562BF1 

572BF1 

K42BF1 

Location Capacity (M3/Hr) 

Truck Tippler-1 

Truck Tippler-2 

Clinker transport 

Clinker Silo 

Clinker Silo extraction 
belt dlscharae 

Clinker Hopper top 

Clinker Hopper top 

Gypsum Hopper 

Gypsum Hopper 

Weigh Feeder discharge 
Baa Filter 

RP Recirculation 

Roller Press 

Roller Press 

Roller Press-2 Aux. 

Seperator Bag Filter 

Cement Transport to Silo-
2 

Cement SIio Top 

Mill Vent Bag Filter 

Mill Recirculation Bag 
Fiter 

Fly Ash Silo Top 

UltratechOimenfLimifed 
(Unit: Bara Cement Works) 
Post-Lohgara,Tahsil-~~~a-

25000 

25000 

9000 

18000 

18000 

10000 

10000 

6500 

6500 

18000 

14000 

35000 

25000 

8500 

76000 

8500 

8500 

80000 

8500 

20000 
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SN TAG No. 

21 K72FB1 

22 K72BF2 

23 611 BFl 

24 641 Bfl 

25 641 BF2 

26 642 BFl 

27 642 BF2 

28 643 BFl 

29 643 BF2 

30 644 BFl 

31 644 BF2 

32 645 BFl 

33 645 BF2 

34 646 BFl 

35 646 BF2 

Location Capacity (M3/Hr) 

Fly Ash Bin 8500 

Fly ash Feed 5000 

Cement Silo Extraction 
Bin 15000 

Packer-1 36000 

Packer-1 15000 

Packer-2 36000 

Packer-2 15000 

Packer-3 36000 

Packer-3 15000 

Packer-4 36000 

Packer-4 15000 

Packer-5 36000 

Packer-5 15000 

Packer-6 36000 

Packer-6 15000 

~ 
- ··-ienf[ '- •"L'! d V Ultratech Cemm amiie 

(Unit: Bara Cement Works) 
Post-Lohgara,Tahsil-Bara 
Dis tt-Pr.ayagraj ,UP-2121,. 
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Devender Bisht 

From: 

Sent: 
To: 
Subject: 
Attachments: 

Sushil Dogra 
11 August 2023 18:30 
Devender Bisht 

Proof of Service 

FW: OA NO. 617 of 2022 I Pushpender versus State of Uttar Pradesh & Others 
PUSHPENDER AFFIDAVIT Part 2.pdf 

From: Deepak Singh <deepak.singh@khaitanco.com> 
Sent: Friday, August 11, 2023 6:26 PM 

262 

To: Consultant Judicial-NGT(P.B.}<judicial-ngt@gov.in>; arvindkumar2003@gmail.com; jesalw@gmail.com; 
ms@uppcb.in; ccb.cpcb@nic.in; dmail@nic.in 
Cc: Shantanu Chaturvedi <shantanu.chaturvedi@khaitanco.com>; Nikitha Shenoy <nikitha.shenoy@khaitanco.com>; 
Sushil Dogra <sushil.dogra@khaitanco.com> 
Subject: RE: OA NO. 617 of 2022 I Pushpender versus State of Uttar Pradesh & Others 

Dear Sir/Madam 

Please find attached Compliance Affidavit is being filed on behalf of Respondent No. 5 (Ultratech Cement Limited} in 
OA 617 of 2022. (PART 2) 

Please acknowledge the receipt. 

Regards 
Deepak Singh 
Court Clerk 
Advocate for Respondent No.5 
9911180884 

From: Deepak Singh 
Sent: 11 August 2023 6:24 PM 
To: Consultant Judicial-NGT(P.B.)<judlclai-ngt@gov.in>; arvindkumar2003@gmall.com; iesalw@gma1l.com; 
ms@uppcb.in; ccb.cpcb@nic.in; dmail@nic.in 
Cc: Shantanu Chaturvedi <shantanu.chaturvedi@khaitanco.com>; Nikitha Shenoy <nlkitha.shenoy@khaitanco.com>; 
Sushil Dogra <sushil.dogra@khaltanco.com> 
Subject: OA NO. 617 of 2022 l Pushpender versus State of Uttar Pradesh & Others 

Dear Sir/Madam 

Please find attached Compliance Affidavit is being filed on behalf of Respondent No. 5 (Ultratech Cement Limited) in 
OA 617 of 2022. (PART 1) 

Please acknowledge the receipt. 

Regards 
Deepak Singh 
Court Clerk 
Advocate for Respondent No.5 
9911180884 

1 
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